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DemaDds entered in the second column 
there of against Demand Nos. 66 to 68 
relating to the Ministry of Information 

and Broadcasting.'" 

The Motion "as adopted. 

D.mand$ for aranl8 (General) 1986·87 in respect of the Ministry of Informati()n and 
Broadcasting 'Voted by the House 

No. of Name of Demand 
Demand 

Amount of Demand for 
Grant on account 

voted by the House 
on 13th Marcb, 1986 

Amount of Demand for 
G rant voted by tbe 

Lok Sabha 

1 2 3 4 

Revenue 
Ra. 

Capital 
Ra. 

Revenue 
Rs. 

Capital 
Rs. 

66. Ministry of Information 
and Broadcasting 

67. Information and 
Publicity 

32,32,000 

8,26,14,000 49,03,000 41,30,68,000 2 .. 45.17,000 

68. Broadcasting 39, 11,88,000 34,42,26,000 1,95,59 ,39~OOO 2,22,70,50,000 

MR. SPEAKER : Thank you for what-
ever you gave us as a theme for the national 
integration. I would like you just to project 
and erase tbe communal bias out of this 
body politic of India. Make it like this. 
When you finish this can:er, we shall be 
very helpful. 

(II) Mlnlltry of Alrlculture 

MR. SPEAKER : Now, the House will 
take up discussion and voting on Demand 
Nos. 1 to 8 relating to Ministry of Agri-
culture which may be discussed till 6 P. M. 
today only when luil10tine witt be applied. 

HOD. Members present in the House 
wbose cut motions to the Demands for 
Orants have been circuJated may, if they 
deaire to move their cut motions, send sJips 
to the Table within 15 minutes indicating the 
aerial Dumben of tbe cut motions they 
would like to move. Those cut motions 
ooly will be treated as moved. 

A list showing the serial numbers of cut 
motions treated as moved will be put up on 
the Notice Board shortly. In case any 
Member finds any discrepancy in tbe list he 
may kindly bring it to tbe notice of 
the Officer at the Table without 
delay_ 

Motion moved : 

"That the respective sums Dot ex-
ceeding the amounts on Revenue 
Account and Capital Account sbown in 
the Fourth column of the Order Paper be 
granted to the President out of the 
Consolidated Fund of 1ndia to complete 
the sums necessary to defray the charges 
tbat will come in course of payment 
duriog tbe year ending 31st day of 
March, 1987 in respect of the heads of 
Demands entered in the second column 
tbereof against Demand Nos. 1-9 
relatin. to the Ministry of Agricul-
ture. 
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Lisl of Demands for Grant' (General) 1986-87 I" r~,pec' 0/ Ministry 0/ Alrlculture to 
be submitted to the vote of 'he Hou. 

No. of Name of Demand 
Demand 

Amount of Demand for Grant Amount of Demand for 
on account voted by the Grant to be subtnitted 

House on 13tb March, 1986 to the vote of tbe House 

1 2 3 4 

Revenue Capital Revenue Capital' 
Rs. Rs. Rs. Rs. 

MIDIItry of Agriculture 
1. Department of 81,49.000 4~07,4S,OOO 

Agriculture and 
Cooperation 

2. Aariculture 42,0',07,000 2,53,44,09,000 2,10,65,34,000 12,67,20,46,flOO 

3. Pisheries 4,38,32,000 1,48,69,000 21,91,62,()()() 7.43,46,000 

4. Animal Husbandry 23,52,26,000 7,70,11,000 1,17,90,30,000 38,50,53,000 
and Dairy Deve-
lopment 

s. Cooperation 3.46,67,000 39,53,33,000 17,33,33,000 1 ,97,66,67,000 

6. Department of 15,76,000 78,81,000 
Agricultural 
Resea.rch an d 
Education 

7. Payments to 26,31,12,000 1.31,55,62,000 
ludian Council 
of Agricultural 
Raearch 

8. Department of 4,43,13,58,000 5,33,000 14,16,22,96,000 26,67.000 
Rural Develop-
ment 

9. Department of 2,89,16,30,000 73,07,50,000 14,4',81.4",000 3,6',47,50,000 
Fertilizers 

MR. SPEAKER. : Before we start, may 
I draw the attention of tbis aupst House 
and 18y that somehow we have been ab1e to 
come to, and take up tbi. discuniOD 00 tbe 
DemaDda for Grants for Agriculture? It is 
DOW 1.35 p.m., and 6 p.m. is the time limit, 
wbicll canDOt be extended. It has to be 
piJJotined.. We bave about 31 boors left 
tin ~ o·clock, when the Minister would 
like to reply. So, within tbree boon I 
would like as many Members as possible 
to participate in the dilcunioo, and make 
JJJeit potn"r I,", ~o, JfQJlby speec-', 

I know one can speak for bours toaetbet. 
But I would like you to make It i Dot 
more tban seven minutes, in any cue. So, 
the t will be tbe time limit, and that will 
be the .... 111 otine time for each MelD ...... 
speech. By tbat watch, I will lee *Dd I 
will Dot allow aoy Member to haw more 
tban teftn mlnutel ..... 

SHRI C. MADHAV REDDI : It i. 
unfortunate. We should hive .Uotted 
maximum ~a,. 10 A,riewtun, 
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MR. SPBAlCER : The time bal beeD 
lobbied up by other Departments. It i. 
we who arc to blame. Naturally, I think 
tbat it will be possible to make points. 
You can say: ··Tbese are tbe specific 
points. I want tbe Minister to reply to 
tbem!' 

I think it is agreed. Now Mr. Rama-
chandra Reddy. He may please note the 
time limit. 

SHRI K. RAMACHANDRA REDDY 
(Hindupur): J am initiating. Within tbe 
time given to me, I win try to adjust. 

MR. SPEAKER : Then you can have 
teo minutes. 

SHRIK. RAMACHANDRAREDDY: 
Make it fifteen minutes. 

MR. SPEAKER : No; then you will 
lose. J have got examples from various 
Parliaments, where tbey are allowing only 
three minutes. Tha t is all; notbing more. 
If tbey whole House agrees in a consensus, 
tben tbe can Increase it. Otherwise. only 
three minutes tbey give. You can 
summarize. and capitalize on the time 
available. 

SUR) K. RAMACHANDRA REDDY: 
Sir, it is a very very important Demand. 
Because of tbe constraint on time, I have 
been asked to finisb within ten minutes. 
I "ould hke to make it through points. as 
far as possible. 

This Demand concerns 76% of the 
population in India. Most of this popula-
tion is under-fed. "Ibis is tbe rUfal 
population which is rcsidius in about 6 '0 
7 lakb viUaaca spread cover tbe length and 
breadtb of India. and it is 8ClDistarved and 
balf naked. They do not have auy roofs 
oyor their beadl. 

This Demand pertains to poor people, 
aod tbae people have been exploited by 
tbe urban rlcb, the viUagc tyrant, tbe 
bureaucracy. tbe industrialists aDd tbo pett)' 
poli\igiana. 

Even thouah nearly four decades have 
~d' uQCO jndependence, Dot m~b ~ 
. boeD ~ to ~n~ poverty from .~s 
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country. The efforts which the Government 
have made to banish poverty have n~t 
borne fruit. Government bas failed vel")' 
miserably to remove poverty fro~ ~~ 
country. 

It bas been admitted by Governme~t 
tbat tbe percentage of people below the 
poverty line has been reduced to 39%. 
Even if we take these facts as they are, 
without disputing t bern, it means that tbe 
percentage of persons I if ted above tbe 
poverty line is only between ten and fifteen, 
during these 30 or 40 years. If so, how 
many years will we take to left these 39% 
people abova the poverty line? I don't 
think we will even be able to imagine it. 
So, tbe conventional welfarc approach has 
had tbe opposite effect of parpetuating and 
reinforcing the powerlessness of tbe ~r 
people. 

We may have to think, under these 
circumstances, of sometbing different. 
bccau~ the dlffelence between the urban 
rich and tbe rural poor IS expanding. For 
e-\ample, a rural man is able to eam only RI. 
10 per day, and out of this Rs. 10, be will 
be able to spend Rs. 5 or Rs. 6 for his food 
and shelter. Compare this with in indus-
trialist or tbe urban rich. He is a man 
who is able to spend about Rs. 2,000 per 
day, for his slay in a five-star botel. 
That means tbe daffereoce between the two 
is 50 times and 400 times. So t the gap 
bas to be closed. But the effort made by 
the government is that the gap is widening; 
actually it did not result in cJosina the 
IBP; it bas ooly resulted in increasina tbe 
pp. 

As far as consumer statistics are cooccrne~ 
I would like to bring to the notice of the 
bon. House tbis fact. This is apparcot 
from the consumer pattern. The urban 
ricb man CODSUDl~S 427.7 grams of cereals 
and pulses whereas the rural pOOr consumes 
168.7 grams per day. Tbe urban ri.cb 
consumes 34.3 Ifams of edible oil and at 
per day a~d it is 2 Ifams in cue of rural 
poor. The utban rich consumes 51 grams 
of sopr and aut per day whereas tbe rural 
poor consumes only 1.1 &rams. Lake tIIis 
in eacb and every aspect of life. the rural 
mao bu been curtailed; and DOW i1l order 
to sbow that the rural man has ~-..I 

",. --.-..~ . 
&be IOYeI'DIDeJlt bas resorted to &Ileeo 
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[Shri K. Ramachandra Reddy] 
jugglary statistics. Now, here I would like 
to submit that the carrot of development is 
simply dangled before tbe poor. He is 
taken for ride by the Government. He 
Is deceived and jugglary of figures and 
statistics are resorted to by the government 
to create an illusion of development 
only. 

I would like to draw your attention to 
NREP. Here tbe government claims in the 
NREP fund that tbey have alloted only 
Rs. 230 crores in 1985·86. Now, tbey 
have raised it to Rs. 442 crores. That 
means tbey bave raised it by 93 per cent, 
and the government is trying to take credit 
for it; probably It is well and good. Now 
you please see these figures. Why don't 
you put the facts before the people "1 In 
1983-84, for NREP Rs. 536 crores were 
given; in 1984-85, it was Rs. 600 crOfes. 
When it comes to 1985-86, it bas been 
slashed down to Rs. 230 crores. That 
means 65 per cent has been reduced. Why 
do you bide these facts? Why don't you 
come forward and deal with the people 
fairly and say tbis is our fate? 

Tbe government just before the Parlia-
ment Session bad imposed taxes to tbe 
tune of Rs. 2000 crores; they said tbat these 
taxes were imposed in the name of 
administered prices, because they wanted to 
improve tbe economy of tbe rural poor 
people; tbey wanted to improve tbe lot of 
tbe rural people. What bas happened to 
RI. 2000 crores"1 What is the amount 
you have allotted for them? You are not 
able to allot tbe same amount which was 
allotted in 1983-84; and in tbe budget in 
1983-84 and in 1986-87 which you consi-
dered, tbere was a rise in the budget 
allotment for about 30 to 40 per cent. 
You have imposed taxes to the tune of 
about RI. 2 to 3 thousand crores but 
allotment bas been cut by about Rs. 440 
crores from Rs. 600 crores in 1984·85. 
So, my request to the government is to 
please see tbe fate of the rural poor. You 
are simply livina them illusory filures and 
try to take them for a ride. You come 
forward with actual facts and lay tbis is 
wbat we are able to do. Please don't 
d«:eive us; don't deceive tbose poor people. 
They arc bard workin, people; they do not 

• kDOW tbesC facta. Wby do you reaort to 

these jugglary of figures? Wby dOD', you 
come forward with clear facta and say wbat 
you can do and what you cannot do. 

Whenever I ICe I feel tbat tben are 
two types of persons; two typel of 
citizens. One type of citizen is 24 per CODt 
and tbey are residing in towns; tbe other 
type of citizen is 76 per cent and they are 
residing in villages. Now, I feel tbat tbis 
government is only for 24 per cent of the 
citizens and not 76 per ceni of the citizens. 
The whole administration is just geared up 
only for the sake of 24 per cent of tbe 
citizens. Who are 24 per cent of tbe 
citizens ? On one side we have got 
people who are cared and pampered and 
on the other side who are uncared and 
neglected. The first category is privileged 
articulate, organised and advantaged 
comprising of affluent sections of people, 
industrialists, industrial workers, business-
man, officials and politicians. Tbe second 
category consists of people who are under-
privileged, inarticulate. unorganised and 
disadvantaged consisting of residents of 
rural areas. Why don't you try to do 
something for those people also? Here 
I would like to give you an example. 
For 1982-1983 and 1984 8 million toones 
of fOodgrains have been imported. Do JOU 
know tbat our procurement was 49.73 
million tonnes and the offtake from the 
public distribution system was only 44.40 
million tonnes? There was a surplus of 
five million tonnes in procurement and still 
you resorted to importing 8 million tonnes 
of foodgrains within three years. That is 
wby, during this period you were able to 
restrict tbe prices of agricultural produce to 
the detriment of farmers. Whenever you 
import these things you say that it ia done in 
the interest of tbe country in order to aoe 
that food is given to tbe poor people at 
low prices. And you foraet the Iwadeshi 
movement. But when it comes to tbe 
import of farm machinery, irrigation Iystem 
like solar pumps, you place restrictions on 
them on tbe ground tbat Ii berati sed 
import of these would kill the Iwadeabi 
industry. 

Heavy import of veaetable oil ba. 
resulted in brinlins down the price index of 
veaetabJe oil from 3S9.' to 281.5. Thol 
this acted al a positive deterraat lor bJahe 
production. I have lODe tbrouP tIlaI 
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annual report very carefully. In one place 
lOme trutb bas come out. It is stated on 
page 8 of tbe annual report tbat development 
of dry land agriculture through micro-
watershed technology could not make mucb 
bead way due to inadequate financial 
support. What is this financial support? 
It is very meagre. It is ooly 4 per cent 
of the whole Budget. 80 per cent of the 
oilseeds are grown on dry land. Still you 
do not bestow any mterest in dry land 
cultivation. 

As far as small and marginal farmers 
are concerned, at page 9 of the aonual 
report it is mentioned that two-lhirds of the 
laod ... bolding class are small and marginal 
farmers and they cultivate only one-fourth 
of the cropped area. 

It is because a very bigh percentage of 
the land is with a few farmers. You are 
suggesting land ceiling. Why do you not 
have the same yardstick in tbe case of 
urban property? Why do you not impose 
ceiling on urban property ? 

SHRI RAJ MANGAL PANDEY 
(Deoria) : Tbe nation owes its gratitude to 
tbe agricultural scientists who have brought 
the green revolution which not only made 
us n matters self-reliant of rood-grain 
production but we are also 
producing so mucb that we need an 
international market. If our planners 
could have given top priority to agriculture 
from tbe First Plan itself, tben tbe 
situation would have been aU tbe more 
briahter. But tbe agriculture was not given 
priority until the Third Five Year Plan. 
It was the Fourtb, Fifth, Sixth and the 
beainning of the Seventh Plan tbat we have 
been baving brighter results of our planning 
due to our agricultural knowhow and 
technology. But I would like to remind our 
Minister tbat our approacb in sugar and 
edible oil bas Dot been so rational as it 
ouabt to bave been, because it is tb~se two 
items wbich will be needing about Rs. 1000 
crores in foreign exchange for imports. 
This is a bOle amownt affectin8 our national 
economy. 

13.50 br •. 

{SHIll ZAINUL BASHER. ill the Clla/r] 

Wo are !iodin. tbat tbe International 
MODOtaty FUDd ia very YeJ')' nluc:taDt to 

grant further loans. Even the loans tbat 
we have alrt;ady taken are at such a high 
rate or percentage that I do not think tbe-
developing countries can afford to pay. 

For many years there has been a )ona 
debate on whether priority should be liven 
to indu~try or to agriculture. There were 
certam partIes whjch wt:re very much 
reluctant and were not recognismg the use 
of heavy industry but subsequently tbey 
realised that it is through heavy industry. 
which compels us to use modern techniques, 
that we ,an produce tbe maximum as we 
have seen from the re~ults in Punjab and 
Haryana. Unle5ts 9ur industries coped up 
wllh our nal10nal demand and given us the 
impetus or tbe inputs like fertilizer which 
needs heavy industry, like tractors which 
need heavy industry, our agricultural 
economy could Dot have bee.&l as bright as 
one could envisage. It is good tbat we are 
having successive good crops and tbat bas 
boosted our economy, but the difficulty is 
that even afler 38 years of our economic 
independence, our assured irrigation is 
bardly 38 per cent, our forests are about 
35-36 per cent and 26 per cent of our land 
is un irrigated . We could have raised the 
underground water through scientific 
methods so tbat our dry farming land could 
be cultivated or could be cultured into 
beautiful cultarable land. 

Our animal husbandry stocks, which 
are the baSe of our agrIcultural economy, 
have not improved that mucb as they should 
ha vee Even piscicuhure and fisbery have 
not developed that much as tbey. have 
developed in other countries in a very sbort 
span of time. So, I would like to remind 
our Minister and the Department tbat very 
great attention bas to be paid to piscicul-
ture and fishery. 

Besides these, there are many schemes 
witb regard to the production of suaar-
cane. Sugar-cane production in our 
country has been so freak U.at sometimes we 
have bumper crop. We produce so much that 
our factories run even beyond July-Auau .. 
but in tbe next year we find tbat there is 
bardly any cane for t be sugar factories to 
crush even for two or three mootbs. 
It ~ow~ that either there is sOIdetbioa 
lack 109 In our planning or there is SOldC 
difficulty somewhere wbkh should be 
mended. 
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[~ri RIij Maogal Pandey] 
Now 1 come to tbe international mar-

ketioa. Our economy. as we are bn\llDg 
it today, is not so good. \Ve bave to 
depend on agriculture and tbe agriculture 
demands tbat for finding an international 
market we have to make our commodities 
less cost-producuve. If that is not done, 
we shall nOl find au IDternalional mark~t. 
The whole difficulty is that in this Depart-
ment abo, altbough we have been praising 
it, the inputs that agriculture is u~if'g for 
production. are over-weighed than tbe other 
cost of ploduction. Therefore, tbe tenant 
or the peasant does not get the benefit tbat 
be sbould get. And ~Jnce it IS Dllt CODllOg 

fortb, the condillon of our rUlal folk is 
not as good as it should have been and 
tbe benefit of the plan" has not reached 
him to ,bat extent as It !Should have. It IS 

true that we have prospered very mut...h. 
Our per capilu inc.:>me has lDcreased but the 
benefit has not passed on to the fural 
agricultural folk who ba\t~ been doing lhe 
hardest labour and wbo bave been go 109 
through a It kinds of sufferings. This bas 
to be looked into by tbe Ministry 
concerned. 

Tbere are many things to be improved 
upon but all the same, the Depanment 
that has been functioning, bas brought such 
a Green Revolut.ion that we are proud of 
and we congratulate tbe Ministry for 
that. 

[TranI/all 011 j 

SHRI RAJ KUMAR RAI (Ghosi) : Sir. 
I am thankful to )'ou for giving me an 
opportUDlty to speak on the Demands for 
Grants of tbe Department of Agriculture 
and Rural Development. After indepen-
dence we paid less a Hen tion towards 
agriculturaJ development. aOd. food~ains 
production and keepiog ID mlDd tbe Situa-
tion prevailing in the nineteenth century. 
we decided to industraalise the country, 
like Britain. TblS country being an aa;.ri-
cultural country, when we dId oot become 
self-rehant in aariculture, our leaders very 
wisely paid attention to agricultural develop-
ment. The resu.t is that today we are self-
reliant in the matter of foodgrains. But. 
Sir, it is a matter of regret tbat justice is 
DOt belDg meted out even today to that 
yoq peasantry who have made the COUDU'Y 

self-dependent in the matter of foodaraiDI 
and brought about green revo ludoD in 
this count ry. 

Sir. the farmer prod~ccs the foodara~~ •• 
He has to buy .Ill the inputs at high pri~. 
Fertilisers, seeds and other inputs have 
to be purchased at very higb prices, wbereU 
his produce is sold on cheap rates. In 
spile of a very able Agriculture Minister 
like Sbri Buta Singh at tbe helm of affairs. 
our farmers do not get their bal d work aud 
investment compensated fully. The GoverL-
ment should pay allention to thiS aspect. 
Sir, last month, through a supplementary 
question, the Finance Minister was asked 
tbe reason for lo\\er price when tbe food-
grains are purchased by lraders from tbe 
farwers and the proportionately bigber 
pricl! fllr the same foodgrains are paid 
by tbe farmers when they purcbase tbem 
from the traders. That is why we regret-
fully say that injustice is being meted out 
to the farmers. Therefore, I request tbat 
the Agriculture Minister and tbe FinanCe 
Minister should dlscuss tbe issue together 
and formulated a policy when whicb 
the farmers shouJd Dot get lower price when 
tbey sell tbeir produce to the traders. 
For this, I sugg~st that proper arrangements 
should be made jn the villages, in tbe sur-
rounding areas of the viU&ge and at ,be 
district level to store the foodgrains. 

Sir. we bave encouraaed tbe grain 
markets very much, but we feel that the 
farmers have not been benefited from tbele 
grain markets to tbe desired extent. I can 
say tbis partieu larly in tbe case of tbe 
eastern region of Uttar Pradesh tbat frQID 
tbese grain markets tbe farmers have bene-
fited very Jess. These grain markets merely 
collect tbe taxes and tbe farmen are not 
beiDI benefited from tbem in any way. 

Sir, ) have heard tbat a RI. 500 crore 
World Bank Scheme for 84riculturaJ~
bting is going to be implemented. Sover •• 
officers concerning agrtculture and rur.1 
development are present here aDd tbe.~. 
Minister himself is also prescnt hero. "'Sbri 
Makwaoa is also present. I want to tell 
aU of you tbat in tbe matter of fOOdJraiaa. 
U Uar Pradesh stands first. but there ia 
dearth of induatr. there, ~icul:*rJy in 
the Eastern U.P. where there is so mUCb 
population tbat no part of the world can 
match thi. l'OIioo ia tllia reapogt. ...... 
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frre fllitera1e and tbey depend on agricul-
ture and labour. Tberefore, I will request 
tbe boo. Minister to select Eastern Uttar 
Pradesb for imp1ementmg tbe World Bank 
alriculture marketing scheme. This region 
badly needs this scheme. Sir, if you do 
not pay attention towards tbis, Eastern 
U.P. cannot make progress. Eastern U.P. 
is not baving its duc. It has not seen the 
ray of progress. Tberefore. you must 
implement this World Bank Scheme in 
UttaT Pradesh, particularly in eastern part 
of it. 

Sir, another tbing I want to submit is 
tbat there is a Central Scheme to provide 
subsidy to the farmers on ferti1isers and 
seeds. But I regret to say tbat in spite of 
endless requests by tbe Department of 
Apieulture and tbe Government of U.P. 
for providing funds for subsidising ferti-
lisers and seeds, the same has not been 
released to Uttar Pradesh. tbe biggest State 
and a State wbich bas belped, like other 
States, in making tbe country self-reliant 
in the production of foodgrains by bringing 
about areen revolution. Sir, in this con-
nection I bave met the Agriculture Minister 
also, but tbe funds are not being released 
aDd even if these are released, tbey are so 
meaare that they are just a drop in the 
ocean. 10 this way, Uttar Pradesh is being 
resuscitated drop by drop. 

Sir, tbrougb you, I would like to 
request tbe boo. Agriculture Minister to 
pay attention towards this. Shri Makwdna 
bas recently visited tbe area. In tbis con-
DeCUon one long interview of his has a1so 
been publisbed in the newspapers. 

MR. CHAIRMAN: Sbri Makwana 
.isits only tbose districts which are outside 
Delbi. 

SHRI RAJ KUMAR RAJ: I would 
urle him to kindly release the funds 
demanded by Uttar Pradesh. Sir, tbis money 
is to 10 to the rarm~rs, the poor and the 
backward people. I, therefore, request 
lbat tbe money may kindly be released 
immediately. 

Sir, Paftdit l .... abar Lal Nebru had con-
cci.ed tbe scbemes for settina up agriculture 
_nee centres 1Uld poultry farms and in big 
~ fi1co BaDf*rore ."" Cbudlprll. where-

ever these schemes have been started, these are 
in operation succes~fully. In Eastern Uttar 
Pradesh where there is a den~e population, 
you get the foocgrains produced", ithout pro-
viding fuJI facilities and assistance, but in 
spite of this we grow (oodgrains though there 
is not a single agriculture science centre in 
the East of Faizabad~ nor tbere is any 
research centre for helping poultry farmina. 
Therefore, Sir, through you, I request that 
efforts should be made to open tbCSCf 
centres in that region. For this~ I bad 
requested the Standing Committee OR 
Agriculture and Rural Development of 
our Parliamentary Party, but I was told that 
tbe land was not avail&ble for tbe purpose. 
Sir, for this I have arranged 50 to 55 &era 
of land in Vardab tehsil Mobammada. 
1 got one resolution passed by tbe Paneha-
yat Samiti of the village. This win not 
only benefit that area, but it will be bene-
ficial to Azamgarh, Ghazipur, Balia. 
Western Bibar, Deoria and Basti areu 
also. Therefore, I request that a research 
centre in poultry fanlling and an aaricul-
ture science centre should be opened in 
Eastern Uttar Pradesh. With the setting 
up of these centres people will 
come to know about all tile 
things which are produced there aod the, 
will be benefited. Sir, once tbe boa. 
Minister bad made an announcement also 
that they would provide one agriculture 
science centre in every district. But that 
commitment bas not been fulfilled and now 
wben this issue is raised in the House, 
tbe hoo. Minister states that tbis wiD 
depend on the availability of funds. It is 
just like this that first you ask some one 
to bring' thaU" and to serve him with rood, 
but when the person brings 6 I hoJi' .. you teU 
him that the food will be served wben 
cooked. It is not good. Therefore, I 
request that the funds should be aot 
sanctioned by the hone Finance Minister 
and cne a(Zr1culture science centre and one 
poultry farming centre should be opened 
there. 

Sir. recently in ~1al hura ... (ln1e'TIIPtiDlf.) 

MR. CHAIRMAN: You may DOW 
conclude in one minutes 

SHill RAJ KUMAR ItAI: Sir. I ~ 
soin. to fioisb ill ~o mmu_. 
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MR. CHAIRMAN: No, you may 
finish in one minute. 

SHR) RAJ KUMAR RAJ: All ri~ht, 
Sir, I will conclude in one minute. A 
proposal is being considered that the poultry 
breeding centre at Mathura may be shifted 
to Haryana. I bad recently gone to 
Mathura and found that there is great 
TeSeDtmCDt among the people there. When 
I enquired about this from the bon. 
Agriculture Minister. he replied that he 
was looking into the matter. Sir, the 
poultry breeding farm is functioning very 
efficiently there. Therefore, it is not pro-
per to sbift it from there. The people 
there have struggled much to get that 
facUity. There demand is genuine. I. there-
fore, want that it should be retained there 
and sbould not be shifted from there. 

Of course. in Eastern Uttar Pradesb 
sugar mills are being opened. 

MR. CHAIRMAN: Now you may 
concJude. Shri P.C. Sethi. 

SHRI 'RAJ KUMAR RAT: I am 
coocluding, Sir, J want to say only this 
tbat there is only one centre in Kasya for 
promoting and adoptin~ new techniaues in 
sugarcane farming. There should be one 
more centre in Eastern U. P. 

I also wanted to submit that the poor 
farmen and labourers are Dot getting full 
benefits ooder NR EP. 

MR. CHAIRMAN: Shri Rai, you may 
please now resume your seat. You may 
speak sometime else. 

SORI RAJ KUMAR RAJ 
direct, Sir, I resume my seat. 

(£ngl/.h) 

SORI RAMASHRA Y 
SINGH: ] beg to move: 

As you 

PRASAD 

-'That tbe demand under the bead Agricul-
tore be reduced by RI. 100:· 

(Need to set up soil testing and ferti-
lizer quality control laboratona 
by tbe Central Government in 
Gay. diftrict, Bihar. J( 6) 

"That the demand under the beac! 
Agriculture be reduced by RI. 100." 

(Need to start a rice 'minikit-cum-com-
munity nursery in Gaya district, 
Bibar.](7) 

"That the demand under the bead Aari. 
culture be reduced by Rs. 100." 

[Need to protect crops from epidemics.l(8) 

"That the demand under tbe bead AgrI-
culture be reduced by Rs. 100." 

[Need to prevent decline in production 
due to adulterated seeds beiDl 
supplied by the National Seed 
Corpora tion .](9) 

''That the demand under the head A,ri-
culture be reduced by Ra. 100 .. ' 

[ Need to prevent buae Josses in tbe 
State Farms Corporation due to 
mismanagement.}(lO) 

"'That tbe demand under the bead Agri. 
culture be reduced by Rs. 100.99 

[Need to prevent damage to tbe crops 
in the country due to adulteration 
in fertilizers.](J 1) 

UTbat tbe demand under tbe bead Agri-
culture be reduced by R.,. 100. It 

[Need to formulate schemes by Central 
Government for small and marginal 
farmen and agricultural labouren 
in Masaudb sub-division of Patna 
district of Bibar.1(12) 

"That the demand under tbe bead Alri-
culture be reduced by Rs. 100.' • 

[Need to rec1aim lakhs of acres of land 
by Central Government in a.,a 
district of Bihar.)(13) 

''Tba t tbe demand under the bead Aari-
culture be reduced by Ils. 100." 

[Need to check adulteration in sced •. ](J4) 

"Tbat the demand under tbe head Api. 
culture be reduced by RI. 100" 

JNeod to implement tbo PI'OpOI&) 01 
",am, up &Q tal......,"" rOf 
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plant protection asd to collect 
sampl .. of agricultural iD8eCti(:ides.] 
(15) 

'"That the demand uDder tbe bead Agri-
culture be reduced by Rs. 100." 

[Need to accelerate tbe reclamation. of 
barren laad for agricultural pur .. 
poses.1(16) 

"That tbe demand under tbe bead Agri- -
culture be reduced by Rs. 100:' 

(Need to develop the country's raources 
in tbe field of agriculture.](l7) 

Wfbat the demand under the head Fisheries 
be reduced by Rs. 100." 

[Need to iaclude Masotbi in Patna 
district and Khijar Sarai division 
of Gaya district of Bibar in 
Pisberies Development Project.]( 60) 

·'Tbat tbe demand under the bead Fisberies 
be reduced by Rs. 100." 

{Need to include Arbat division of Gaya 
distric& in Bihar in Fisheries Deve-
lopment Project.]( 611 

"That tbe demand under the head Animal 
Hud,andry and Dairy Development be 
reduced by Its. lOO.u 

[~ed to cover Gay. district of Bihar 
uader Operation Flood Scbeme.l(64) 

caTbat tbe demand under the head Animal 
Husbandry and Dairy Oevdopment be 
reduced by b. 100. It 

[Need to Jive clearance for setting up a 
Dairy Development Corporation at 
Masaudhi in Patoa district of 
Bihar.](65) 

"Tbat the demand under the bead Aaimal 
HuabaDdry and Dairy Development be 
reduced by RI. 100:· 

--Need to set up a Centre for ClInic 
breediaa and foddet' production in 
Maaaudbi sub .. division o{ Patal 
~'~t of ~ihar.l(66) 

"Tbat the demand under the bead Animal 
Husbandry and Dairy Development be 
reduced by Rs. 100.·· 

[Need to set up_ fodder Production 
Centres at Masaudhi in Patna 
district and lebanabad in Gaya 
district of Bihar.](67) 

"That the demand under the bead Animal 
Husbandry and Dairy Development be 
reduced by Rs. 100.' 

[Need to develop country's resources in 
the field of animal busbandry.)(68) 

SHRI K. RAMACHANDRA REDDY: 
I beg to move: 

'7bat tbe demand under the head Agri-
culture be reduced by Rs. 100." 

{Need to improve the average yield of 
foodgrains. groundnut and sugar-
cane per hectare.](57) 

"Ihat tbe Jemand under the head Agri-
culture be reduced by Rs. 100." 

[Need to improve the production of 
pulses.](58) 

"That the demand under the head Agri-
culture be reduced by Rs. 100.'" 

{Need to evolve drougbt resistance 
variety of groundnut.)(59) 

'-That tbe demand under tbe bead ~
culture be redu(.'ed by Rs. 100. u 

[Need to declare 
industry.)(78) 

;, 
~ 

agriculture as an 

··That tbe demand under the head Agri-
culture be reduced by R~. 100." 

[Need to evolve methods for develop-
ment of agriculture and agricultural 
produce.](79) 

"That the demand under the head Agri-
culture be reduced b)' Rs. 100." 

(Need to improve mal ketios of ql'kul-
tural produce.}(SO) 

"Tbat tho demand under tbe llcad Aaej .. 
~ulturc be rc:dQCCd br a •. 100:' 
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[Sbri K. Ramachandra Reddy] 
[Need to evolve a scheme for promotion 

of agricultural operations in dry 
lands.1(8l) 

"That the demand under the head Agri-
culture be reduced by Rs. l00.'~ 

[Need to evolve a separate plan for 
expert of agricultural produce.](82) 

"That tbe demand under the head Agri· 
culture be reduced by Rs. 100." 

[Need to conduct survey of agricultural 
landless labourers in tbe country.J 
(83) 

"That the demand under the head Agri. 
culture be reduced by Rs. tOO." 

[Need to give a support price of Rs. 220 
per Quintal for groundnut.](84) 

"That the demand under the head Agri-
calture be red uced by Rs. 100. to 

[Need to fix a support price of Rs. 350 
per ton for sugarcane.](8S) 

·'That the demand under the head Agri-
culture be reduced by Rs. 100." 

[Need to devise ways and means to 
reduce dependence of agriculture on 
rains.](86) 

"That the demand under the head Agri-
culture be reduced by Rs. 100:' 

[Need to assist the people of Andhra 
Pradesh suffering due to chronic 
drought conditions.](87) 

UTbat the demand under the bead Agri-
culture be reduced by Rs. 100." 

(Need to rei mburse the losses suffered 
by farmers due to supply of rotten 
seeds by National Seeds Corpora-
tion to tbem. }(88) 

"That tbe demand under the bead Agri-
culture be reduced by Rs. 100." 

{Need to improve tbe yield of Jawar, 
Bajra and groundnut in rain fed 
.reu.1(89l .. ....It 

"That tbe demand under the bead Agri-
culture be reduced by Rs. 100." 

[Need to reimburse tbe losses sutTered 
by farmers due to power sbortages 
and failures.](90) 

"That the demand under tb~ head Agri-
culture be reduced by Rs. 100." 

[Need in increase the procurement 
prices of agricultural produce.](91) 

"That the demand under the head Agri-
culture be reduced by Rs. 100." 

[Need to give higher support prices to 
all farm produce.](92) 

UThat the demand under tbe head Agri-
culture be reduced by Rs. 100." 

[Need to establish a National Corpora-
tion for perishable agricultural 
Commodities.](93) 

"That the demand under the head Coopera-
tion be reduced by Rs. 100." 

[Need to reduce the interest rate to 4 
per cent on all loans to agricul-
turists. V9.t) 

"That the demand under tbe head Coopera-
tion be reduced by Rs. loo.n 

[Need to develop agriculture by ex-
panding Co-operative credit 
structure.](95) 

"That the demand under the head Coopera-
tion be reduced by Rs. 100." 

(Need to give clearance to tbe sinale-
window system scheme in aU tbe 

- districts of Andhra Pradesh .)(96) 

"That the demand under the head Coopera-
tion be reduced by Rs. l00.U 

[Need to increase the limit of farm 
credit at a low rate of interest.] 
(97) 

·'That rhe deQl8nd under the bead Coopera· 
tion be reduced by Rs. 100." 

[Need to proclaim moratorium OD all 
rural indebtedness to AVO tbeeP 
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from the clutches of money-lenders.] 
(98) 

UTbat tbe demand under tbe bead Coopera-
tion be reduced by Rs. 100.99 

[Need to provide liberal amount for 
Institutional credit to tbe farming 
communities.}(99) 

~·That the demand under the head Depart-
ment of Agricultural Research and 
Education be reduced by Rs. 100" 

[Need for processing of agricultural 
products. by-products and wastes.] 
(lOO) 

"That the demand under the bead 
Department of Agricultural Research 
and Education be reduced by Rs. 100." 

[Need for setting up of a new centre for 
advanced studies in agriculture in 
Andbra Pradesh.]( 101) 

"That the demand under the hl!ad Depart-
ment of Agricultural Research and 
Education be reduced by Rs. 100." 

[Need to set up regulated markets for 
all agricultural produce.](102) 

"That the demand under the head Depart-
ment of Agricultural Research and 
Education be reduced by Rs. 100. u 

(Need for steps to remove the stag· 
nation in Green Revolution in 
farming.1(103) 

"That tbe demand under tbe head Depart-
ment of Agricultural Research and 
Education be reduced by Rs. 100." 

(Need for large scale soil testing in the 
country.]( 104) 

UTbat the demand under the head Depart· 
ment of Agricultural Research and 
Education be reduced by Rs. 100:' 

[Need to educate the farmers about the 
latest technology in Agriculture.} 
(105) 

"That tbe demand under the head Depart-
ment of Agricultural Research and 
Education be reduced tiy Rs. 100." 

[Need to open more agriculture univer-
sities in Andbra Pradesh.](l06) 

"That tbe demand under the head Depart-
ment of Agricultural Research and Edu-
ca tion be reduced by Rs. tOO." 

[Need to develop advanced technology 
for the improvement of dry-land 
farming.](107) 

~'Tbat the demand under the bead Depart-
ment of Agricultural Research and 
Education be reduced by Rs. lOO.u 

[Need to develop seed which is capable 
of resistmg a dry spell of 3 to S 
\\eeks.](108) 

"That the demand under the head Depart-
ment of Agricultural Research and Edu-
cation be reduced by Rs. 100." 

[Need to evolve agricultural tecbnology 
for tbe benefit of common culti-
\-ator5.]( 109) 

'"That the demand under the head Depart-
ment of Agricultural Research and 
Education be redur;ed by Rs. 100.99 

[Need to devise ways and means to 
narrow the gap in demand and 
supply of agricultural inputs.](l10) 

"That the demand under the head Depart-
ment of Agllcultural Research and 
Education be reduced by Rs. 100." 

[Need to improve the poor performance 
of agricultural scientists.]( lIt) 

"That the demand under the head Depart-
ment of Rural Development be reduced 
by Rs. 100." 

[Need for quarterly review of various 
rural development programmes.} 
(112) 

"That the demand under tbe bead Depart-
ment of Rural Development be reduced 
by Rs. lOO.u 

lNeed to appoint persons who are 
sympatbetic dedicated and have 
experience rural cooditions for the 
implementation or various rural 
development schemes.}(II3) 
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.cTbat the demand under the head Depart-
ment of Rural Development be reduced 
by Rs. 100." 

(Need to formulate a plan for rural 
industrialisation·1(114) 

UThat tbe demand under the head Depart-
ment of Rural Development be reduced 
by Rs. 100." 

[Need for additional funds for Andbra 
Pradesh for providing sanitary 
facilities in rural areas.]( 115) 

"That the demand under the bead Depart-
ment of Rural Development be reduced 
by Rs. tOO:" 

[Need to set up a Ministry at the 
Centre exclusively to deal with 
drought and fioods.](116) 

"That the demand under tbe bead Depart-
ment of Rural Development be reduced 
by Rs. tOO." 

(Need for a plan for permanent eradi-
cation of famine in Rayalseema in 
Andbra Pradesb.1(l17) 

··That tbe demand under the bead Depart-
ment of Rural Development be reduced 
by Rs. 100:" 

(Need to allot more funds to ADdbra 
Pradesh for tbe supply of safe 
drinking water to village&.)(118) 

"That the demand under tbe bead Depart-
mont or Rural Development be reduced 
by Rs. 100 .. ' 

[Need to allocate more funds for 
Minimum Needs Programme in 
Aodbra Pradesb.)(119) 

~t the demand under the bead Depart-
ment of llural Development be reduced 
by RI. 100." 

{Need for impartiality in aUottioa funds 
for famine to Aodbra Pradesb.1 
(120) 

6I]bat tile demaod under the bead Depart-

ment of Rural De'lolol'ment be reduced 
by Rs. 100:' 

[Need to send a central team to aaseu 
the .eVeR effects of famine in 
Audbra Pradesb.J(12!) 

C'That tbe demand under tbe bead Depart-
ment of Rural Development be reduced 
by Rs. )00." 

[Need to alJocate more funds for DROP. 
DPAP, NREP, and RLEOP 
schemes in Andhra Pradesh.](122) 

"That tbe demand under tbe bead Depart-
ment of Rural Development be reduced 
by Rs. 100.'· 

(Need to evaluate the progress of tbe 
various anti-poverty programmes 
in reducing poverty among rural 
people.)(123) 

ICThat tbe demand under tbe head'" Depart· 
ment of Fertilizers be reduced by RI. 
100:' 

[Need to supply fertilizers to farmen at 
cheaper rates.}(124) 

"That the demand under tbe bead Depart-
ment of Fertilizers be reduced by RI. 
100." 

(Need to meet tbe locreaaed demaod of 
fertilizers by inc:reasina the pro. 
duction of fertilizcn.}(12S) 

IeThat tbe demand under tile head Depart-
ment of Fertilizers be reduced by Rs. 
100 .. • 

[Need to devise way and meana (0 actaitl 
self-sufficiency in fertilizen.)(l26) 

''That tbe demand under the bead Depart .. 
ment of Fertnizen be reduced by It._ 
)00." 

[Need to examine the impact of bike in 
petroleum products in tbe pric:es of 
fertilizers.)(127) " 

·'lbat the demand UDder the bead Depart .. 
meat of Fertilizers be nduce4 b, Ill. 
100." 
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[Need .to reverse the trend of reduction 
in tbe use of fertilizers in tbe 
oouotry.](128) 

·'That the demand under the head Depart-
mont of Fertilizers be reduced by Rs. 
100." 

[Need to educate the farmers about tbe 
quality of fertilizers to be used 
after soil testing.1(129) 

"That tbe demand under tbe head Agri-
culture be reduced by Rs. 100." 

[Need to revise the support prices of 
agricultural inputs to ensure 
remunerative prices to farmers.] 
(130) 

"That the demand under the head Agri-
culture be reduced by Rs. lOO." 

[Need to give remunerative prices to 
farmers for their produce.]031) 

c-,nat the demanJ under tbe bead Agri-
culture be reduced by Rs. 100." 

{Need to regulate tbe agricultural mar-
kets to help farmers to sell their 
produce at a remunerative price.] 
(132) 

UThat the dema od under the bead Agri-
culture be reduced by Rs. 100." 

(Need to remove restrictions on move-
ment of agricultural produce from 
one Slate to anotber .)(133) 

"That tbe demand under the bead Agri-
culture be reduced by Rs. lOO.n 

[Need to develop agroforestry in hilly 
arcas and drought prone areas. J 
034) 

"Tbat tbe demand under tbe bead Agri-
cutture be reduced by Rs. 100. n 

(Noed to establish uro based industries 
in t.he areas where tbey are pro-
ducedJ(13S) 

"That tbe demand under the bead Aari-
culture be reduced by Rs. 100." 

lNeed to increase per hectare yield of all 
.... icuJlural produ~.](136) 

"That the demand under the bead Api-
culture be reduced by Rs. 100." 

[Need to bring all the districts or 
Rayalaseema in Andhra Pradesh 
under intensive agricultural deve-
lopment programme.](137) 

"That tbe demand und{ r the head Agri-
culture be redu(.ed by Rs. 100." 

[Need to consider decline in the growtb 
rate of agciculture.]( 138) 

"That the demand under the head Agri-
culture be reduced by Rs. ) 00." 

[Need to boost the export of all agri-
cultural prod~ce.](l39) 

"That the demand under the head Agri-
culture be reduced by Rs. 100." 

[Need to consider the decline in agri-
cultural production particularly in 
Eastern States.l(140) 

"That the demand under the bead Agri-
culture be reduced by R5. 100." 

[Need to stop the impoIt of agricultural 
produce.[(l4l) 

"That tbe demand under the head Agri-
culture be reduced by Rs. lOO." 

[Need for Central assistance for provid-
ing pension to agricultural labour-
ers in Andhra Pradesh.}(142) 

"That the demand under tbe bead Agri-
culture be reduced by Rs. tOO.'" 

[Need for Central as,istance for 
implementing the welfare scbemes 
for landless agricultural workers in 
Andhra Pradesh.l(143) 

"That the demand under the head AIr;· 
culture be reduced by Rs. 100." 

(Need to supply adequate modem im-
plements to farmers for improviDi 
dry-land farming.l(l44) 

"That tbe demand under tbe bead Api-
culture be reduced by Ri. loo.n 
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[Shri K. Ramachandra Reddy] 

[Need for adequate supply of groundout 
seeds to farmers.1(l45) 

UThat the demand under the head Agri-
culture be reduced by Rs. 100." 

[Need for a thorough study 
cultural input l'i.~-a-l'JS 

of agri-
output.l 

(146) 

"That the demaod under the head Agri-
'culture he reduced by R~. 100." 

[Need to allot fund:, for the developmt:nt 
of dry-JanG farrnmg.](J47) 

'~at the demand under the head AgrI-
culture be reduced by R~. 100." 

[Need to enact laws to fix the miIllmum 
wdges for agrkultural workers at 
Rs. 30 per day ]( 148) 

"That the demand under the head Agri-
culture be reduced by Rs. 100." 

[Need to evolve a procedure to bring 
out uniformlty in the prices of 
agricultural produce throughout 
the country.](l49) 

UTbat the dem;:tnd under the head Agri-
culture be reduced by Rs. 100." 

[Need to step up th.:: production of 
coarse grains like miJleb, maize. 
bajra, ragi and cholam which is a 
staple food of the poor.J(150) 

"That tbe demand under the head Agd-
culture be reduced by Rs. 100." 

[Need for a scheme to give 
agricultural worker; 
the country.](151) 

p.!nSlon to 
throughout 

"That tbe demand under the head Agri-
culture be reduced by Rs. 100." 

[Need to investigate into the low pro-
gress of agricultural extension 
programme in the country ]( 152) 

SHRI P.C. SETHI (Indore) : Sjr, I rise 
to support the Demands for Grants relating 
to the Ministry of Agricu1ture~ 

Agriculture occupies a key position in 
the Indian economy because of its contri-
bution to overaH economic growth through 
suppJies of food, raw materials and exports. 
It is a source of livelIhood for a majority 
of our population and it provides a large 
market for non-agricultural goods and 
services. It is on account of the overwhel-
ming importance of agriculture to this 
country that the successive Plans have laid 
top-most priority to the agricultural sector. 
As a result of thb an all-round improve-
ment in the agricultural field has been 
achieved and in fact in respect of some of 
the products like juste, mesta and cotton, 
the production now exceeds demand. 
This has been made possible by the accele-
rated increase in area under irrigation and 
increased use of high yielding varieties of 
seeds and fertilizers. Apart from the provision 
of infrastructure, the factors mainly respon-
sibk fOr these achievements are the exten-
sion of new technology and procurement 
of foodgrains at remunerative prices. As a 
result of these developments, not only self-
sufficienty in foodgrains has been achieved 
but also significant possibilities have opened 
up for further growth of agriculture through 
modernisation and even for export which 
we are doing even now. 

However, there is no evidence, as yet, 
of a decline in the amplitude of annual 
fluctuations in the output of foodgrains iD 
the country, because a large proportion of 
foodgrain~ continues to be produced under 
conditions of uncertain rainfall, and even 
a good part of minor irrigation including 
the so-called controlled irrigation through 
wells is vulnera ble to the vegories of 
monsoon. The persisting fluctuations in 
agricultural output suggest that there is no 
basis for complacency and slackening of 
developmental etTorts in agriculture in the 
wake of a succession of good harvest and 
consequent accumulation of stocks. It also 
suggests the need for regional dispersal of 
output growth through the expansion of 
assured j rriga tion in areas where the pro-
portioD of area irrigated is low and through 
the development of dryland farming where 
irrigation is either Dot possible or is uneco-
nomical. In a large country like India 
with significant spatial variations in ageo-
climatic conditions. a regional dispersal in 
the growth of foodgrains output is likely 
to even out annual fluctuations in aggregate 
output and reduce the costs of distribution 
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on account of carrying stocks from year 
to year and transportation across the 
resions. 

Another feature of agricultural perfor-
mance is that the bulk of increase in output 
particularly foodgrains, bas been concen-
trated in a few regions which are we]J-
endowed with infrastructure like surface 
irrigation, rural electrification, roads and 
markets and where farmers are resourceful 
in terms of their capacity to invest and bear 
risks. 

It has been estimated that such deve-
loped areas accounting for less than 15 per 
cent of the area under foodgrains in the 
country contributed as much as 56% of the 
increase in foodgrains production in the 
post-Green revolution period. 

But a more balanced growth of agricul-
ture as between different regions and classes 
of farmers can lead to a rise in the pur-
chasing power of the rural poor through 
the rise in employment anlarges and incomes 
of small and marginal farmers in the less 
pro~perous areas. 

Another aspect of imbalance in Indian 
agricultural sector concerns crop-wise dis-
parities in growth, between foodgrains and 
non-foodgrains on the one hand, and among 
different foodgrains themselves on the 
other. Part of this inter-crop imbalance 
derives from regional imbalances. For 
instance, a breakthrough in rice cutput in 
the Eastern region where the yields are low 
and where there is a significant potential 
for growth, can be redress part of tbis l'1ter-
crop imbalance. Similarly, a breakthrough 
in dryland farming by raising the output 
of millets, pulses and oil-seeds can also 
correct these inter-crop imbalances. Since 
small and marginal farmers predominate 
in these regions, tbey can benefit a great 
deal from such development. Fixation of 
prices of crops at appropriate levels to 
ensure inler-crop parity and procurement 
of output would also be necessary for 
promoting optimal use of agricultural 
resources by coneeting inter-crop imbalan-
ces. 

It, therefore, fonows that broadening 
the base of aaricultural growth and fl10der-

nisation through infrastructure development 
e.g., irrigation, drainage, roads, markets, 
and credit institutions in the less developed 
regions, extension of new technology, 
particularly breakthrough in dtyJand 
farming, affore~tation and appropriate price 
and procurement pclic ies for crops as are 
essential for acceJeratirg the growth of 
agricultural {Jut put. reducing annual fluctua-
tions in output and for correcting inter-
regional, inter-crop and inter-class dispari-
ties. Such a pattenl of growth can also 
provide the neces<;(\ry impetus to rural 
development through the dispersal of agro-
industries. Thi~ is hew agriculture can 
contribute more effe.:tively to the fulfilment 
of the national objectives of self-reliance. 
removal of poverty, increase in productivity 
and eco-preservation. 

Before I conclude, I would wish to Jay 
emphasis for increasing production of such 
of the commod ities as oil seeds, pulses and 
sugarcane for which the demand far exceeds 
the supplies. Special plans should be evolved 
for increasing the output of these products 
to meet the demand and so also to save 
the foreign exchange outgo. 

I am happy to know just now from 
the Minister of Fertilisers tbat the produc-
tion of fertilisers bas increased. The demand 
for fertilisers has also increased and we 
are bappy because the best fertiliser plants 
are coming up. The hon. Minister himself 
is sceptic about Namrup getting improved 
but I hope that the other plants will come 
10 time hut for thi, the completion of the 
pipeline is velY neceS"'~lTy and I hope the 
::\,1 inistry will pursue that the pipeline which 
has been started and complete it in time 
so that these fertj)j"er plants where huge 
amounts have been invested come up for 
production in time. 

[Translation] 

*SHRI ZA INAL ABEDIN (Jangipur) : 
Mr. Chairtran. Sir. after 35 years of econo-
mic Planning the Go, ernment claims 'bat 
they have ach ieved maximum success in the 
field of ngricultur. This is because our 
agricultural productio· has increased, and 
we have achieved self sufficiency in foOO-
grains, we l~~ye a huge buffer stock of 

tTbo lpeec~ ~s priginally delivered in Bengali. 
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fooarains and we are today exporting food-
arains to othur countries also. 

But 00 the other band what is the 
real picture that we see? We find that 
iD tbe rural areas tbe number 
of agricultural labourers is fast increasing 
as more and more farmers are getting land-
less continuously. Their miseries, starvation 
wants and other m1sfortunes are increasing 
rapidly. and tbe land and ot her rural wealth 
is getting concentrated in a few hands. Sir, 
in India a family, of five persons require 
II quintals of foodgrains per year. If we 
bad proper irrigation facj)jties and if we 
could use other inputs at the right time 
and in tbe right quantity 
and if we could raise two crops in a year, 
tben the required 81 quintals per family 
could be produced from only 33 to 34 
decimal of our land. The average size of tbe 
land of our marginal farmers is 0 37 hectares 
j.e. it is more tben 2! times of what is needed 
by him to become self sufficient in food. 
That means, every margianl farmer of our 
country can turn into a producer of surplus 
foodgrains if he gets the required facilities. 
But in spite of that lakhs and lakbs of our 
small and marginal farmers, share croppers 
aAd agricultural labourers are passing' their 
days in starvation and semi-starvation 
conditions. Why? Who is responsible for 
this? Sir, our total agricultura I production 
bas increased to some extent. But pro-
ductivity bas gone down tremendously. 
The 7tb Five Year Plan documents heve 
accepted that. It has been stated therein that, 
&7be growth of agricultural output in the 
recent past has not been commensurate 
witb the increase ill inputs indicating a 
decJine in tbe productivity of input. 

Sir, in the opinion of some experts the 
productivity has declined by 23% in tbe 
last decade. This means that the quantum 
0( inputs used by the farmer in his land to 
p,oduce additional quantity of foodgrains is 
not proving remunerative to him. That is, 
whatever be is getting by producing food-
grains is not compensating him for the 
cost of bis inputs. For producing every 
ton or every quintal of foodgrains he bas to 
incur extra expenditure. Side by side, 
the price of farmers' crops are not 
increasing, ratber they are declining. 
D_".,. n' thAt I he (armer is Dot om, 

unab Ie te make any capital (otmatiotJ cut of 
bis land, rather be is raced with the problem 
of making up tbe loss. In this process tbe 
farmers are becomina landless. 

Sir, tbe States in tbe eastern reaioD of 
India are terribly backward in the field C'A 
agriculture. The productivity of agriculture 
in this region is also very litt]e. 'I1le 
Government claims that in the 7th Five 
Year Plan, the agricultural productivity of 
this region will be iacrused. In this way 
the regional imbaloce and disparity wiD be 
removed and tbat a special programme for 
paddy production is also being launched iD 
the eastern region in this respect. 

Sir, irrigation is tbe key for increasina 
production and productivity. If we loot: 
at the allocations made for irrigation in tbe 
eastern States in the 7th Five Year Plan 
it witt be cl.ar bow much increase i~ 
productivity will come about in tbose Statei'. 
In the 7th five year plan the aHocatioos 
made for increasing irrigation facilities iD 
five years is as follo\\'s. For West Benpl 
it is Rs. 400 crores. for Assam it is Rs. 334 
crores. for Orissa it is Rs. 696 i.e. tbe total 
allocation for these three eastern States for 
irrigation purposes is Rs. 1430 croret. 00 
the other band the allocation made for 
Maharashtra alone is Rs. 1890 crorea. 
for Gujarat it is Rs. 1676 crore •. 
Therefore I feel that far from reducinl 
regional imbalance in the 7th Five Year 
Plan, it will furtber increase ond agaravale 
it. The benefits of the socalled ,reeD 
revolution bas not reacbed tbe States in the 
eastern region of our country. The people 
of this region are deprived of tile good 
results of the green revolution. Tho per 
bectare production in this legion is the 
lowest in tbe country. In spite of that the 
Centre's contribution iD tbe 'Teesta irrip-
!ion project' whicb is of national importance, 
IS only Rs. 5 crores out of a total 
expenditure of Rs. 50 crores 00 this 
project. 

Sir, for increasing agricultural produc-
tivity in the eastern States, the S.R. Seb 
Committee had made soveral I"eCOIIJIIJeIId 
tions. I will urge upon tbe boo. Mini .... 
to accept those recommendations. One 
recommendation specially wu tbat for tbe 
irrip-lion projects in the eastern r.on, a 
definite amount should be atlocatec.t ta tile 
CoQU'~ budpt. If ",is is oot ... ~. 
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the eastern region win not be able to increase 
ita aaricultural productivity. The regional 
imbalance of this region cannot be removed 
merely by annouDcing good intentions and 
pious wisbes. Sir. the pricing policy of 
all'icultural produce bas appeared as a 
cbaJlenge before the farmers of tbe country. 

Last year the Government fixed the 
minimum price for jute. But the experience 
of the farmers is that what he got from the 
sale of his jute crop, was much less tban 
the cost of his production. Most of the 
poor farmers did not get even tbe minimum 
price fixed by the Government, because the 
JeI did not enter the market at tbe right 
time. As a result. they were forced to 
IOn tbeir jute crop to tbe agents and 
stockists at a price lower than the minimum 
price fixed by tbe Government. Tbe 
Government says tbat, that is the just and 
reasonable price. The same situation 
prevails in the case of otber agricultural 
products also. 

On 8th January last, a conference of tbe 
Chief Ministers of tbe eastern States was 
held at Palna. Tbere the han. Minister of 
Agriculture was al~o present. In that 
conference the Chief Minister of Bihar also 
comeotcd tbat the price of wbeat and 
paddy as fixed by the Government was 
unrealistic. This news was publisbed in 
various papers. If the Government wants 
to save tbe farmers, if tbe Government 
waDU to increase the purchasing power of 
the farmars. then tbey will have to change 
their pricing policy. Moreover tbe Agri-
cultural price and cost commission win have 
to be revamped into an organisation that 
will command the confidence of tbe farmers. 
The farmen must have faith in it. To 
acbieve tbat. the representation of 
actual farmers must be ensured in that 
commission. 

Sir, I want to say a few tbings about 
rural development. At present various 
ICbemes aDd projects are beina implemented 
for romovioa the poverty aod unemployment 
amon. the rural people. A ccord ina to 
Government estimates, 37" of our people 
are at preunt livina below tbe poverty 
line. The Government hopes that in tbe 
comma decade I.e. by 1994-95 it will be 
poeaible to reduce thoir number to 10% of 
tIM pop,.1atl~. 'A tJ.S.~. ~ D¥ID~ ~f 

people liviDg below the poverty line is at 
present J 5% of the total population. 

Now, Sir. according to Government', 
announcement we will improve upon USA 
in tbis respect in tbe coming 10 years. 
This is vel y encouraging to bear no dOUbt. 
But what is the reality? Wben tbe sixth 
Five Year Plan started.. about 48% of our 
people were living below the poverty Jine. 
Today we claim that it is 31 %. That means, 
during tbe s,xth five year plan the number of 
people living below tbe poverty line bas 
come down by 11 %. Now tbis 1) % means 
about 8 crores of people. The number of 
beneficiaries under lRDP programme duriog 
the 6th five year plan is 16,56.727 families. 
That comes to 8 crores and 281akb people. 
From tbat we can conclude tbat aU tbe 
beneficiaries of IRDP programme in the 
6th plan ha ve been lifted above the poverty 
line. But from tbe performance budget of 
the Department of Rural Development 
for 1986-87. it is seen tbat according 
to a Survey of RBI, only 17 ~ of 
the beneficiary families have come 
above tbe povetry Jine. According to the sur-
vey of NABARD it is 47% and according to 
PEO survey it is 49.4% some time back 
Shri Nilkanta Rath has shown with figures 
that Dumber of tbose who have come above 
the poverty line cannot be more tban 3%_ 
Now there is such a wide disparity in the 
estimates running from 3% to 49.4% which 
figure is to be taken as correct? I would 
like to know from tbe bon. Minister 
bimself. What was the actual number of 
people living below the po\-erty line and 
how many of them really were able to 
come abov! the poverty line? Does he 
have reany any corr~t account of that ! 
What after an is this poverty line. So far 
there was the yardstick of IRDP bene-
ficiaries9 according to wbich the yearly 
family income was Rs. 3500. Now it 
a,pears tbat the anDual family income limit 
will be Rs. 4800. The poverty line bas 
been fixed at Rs, 6000. Now those who 
8 re claimed to have been raised abo,'e tbe 
poverty line, what poveny line tbey have 
crossed ? Is it tbe income ceilm. or 
Rs. 3500 or those witb Its. 4800 or those 
with Rs. 6000? Sir, with tbe preseot 
system of leudal exploitation it will not 
be possible to remo~e tbe poverty and 
unemployment of our'lil\ale people. If )OU 
want to remove poverty and unempJoymall 
tben 10\1 wUI have to. im~ft. *10._ ------
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-land to the tillert. From the 1950's 
although tbe Government accepted in prin-
ciple the question of giving land to tbe tiBer, 
but in the absence of political W1JJ, they have 
failed to take any firm steps in this regard. 
That is why DO progress have been made 
in the field of radical land reforms even 
today. Sir, in OUf country tin this date 
only 73.56 lakh acres of land has been 
declared as surplus. Out of that the various 
State Governments ba ve taken possession of 
only 58.37 Jakh acres. Out of tbat again 
only 4S.09 lakh acres bas been distributed. 
If the landless farmers could get possession 
of land. then numerous fanners could bUlld 
a permanent asset base. As a result, 
through land based production or other 
aaxialary works, their purchasing power c.an 
increase, and be can .:ome above the 
poverty line. Sir, tbe second land reform 
DiU passed by tbe West Bengal Legislative 
Assembly in 1981 bas at long last got tbe 
boo. President's assent and has become 
law DOW. The purpose of this legislation 
is to take away the surplus land from the 
possession of tbe big zamindars. big jotedars 
etc. wbo illegally transferred land through 
beoami transaction etc. and to distribute 
tbe same to tJ}e lakhs of poor landless 
agricultural labourers. sharecroppers, etc. 
If otber States also follow suit and pass 
Similar legislation there. then lakhs and 
lakhs of acres of land can be taken away 
from tbe control of big zamindars etc. and 
tbe same can be distributed among the 
landless. I will request tbe hon Minister 
to persuade other States also to enact 
similar legislatiOn so that the landless may be 
given possession of land. 

(English] 

SHaI SATYENDRA NARAYAN 
SINHA (Aurangabad) : Mr. Chairman. Sir, 
I support tbe Demands of the Ministry of 
Agriculture. Agriculture accounts for half 
of the revenue of the Central Government 
aod maintains 70 per cent of tbe population. 
Therefore all importance should be given to 
this subject. We have beeD saying tbat thero 
bas been a steep increase in production and 
we are self-sufficient. But tbe figures that 
have been released show tbat our production 
does not support tbe claim. Even the current 
year production will be arouod about 148 
-,w.&a._.nnnM. almost 6 million ,onoes leta 
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than the target. I said, Sir, the currenr 
year's production will be 148 million tonnes 
which is less than the targeted figure by 6 
million tonnes. The population is increasing 
and is expected to go upto a billion by the 
turn of the century and tbe requirement of 
foodgrains will be 240 million tonnes a~ per 
one estimate. Therefore. it is a matter of 
anxiety for us whether it wilt be possible for 
us to reach that target of 240 million tonnes 
in order to be self-sufficient. 

Sir. for the Seventh Plan it is suggested 
that 4 per cent annual increase will be 
achieved in the foodgrains production. That 
was not tbe position during tbe Sixth Plan 
and the figures that have been released from 
time to time also show that whatever 
statistics have been released later on belied 
tbe claims made by the Government. 

Now. Sir, I am glad that the Govern-
ment have realised tbat the Eastern sector 
has been completely neglected and bas not 
bee .. ) affected by the green revolution. We 
should not depend only on major irrigation 
projects. On the contrary we should con-
centrate on minor irrigation and we should 
try to catcb the annual rainfall into ponds 
and tanks to be able to irrigate. In the 
Eastern sector mostly rice is grown. I would 
suggest we should also try to develop puJses 
and oilseeds in tbose areas because we are 
short of tha t. 

Now a word about fertilisers. The 
consumption 'If fcrtili~ers is likely to go 
upto 90 lalch tonnes and stiH we will be 
importing fertilisers from abroad. My 
submission is that this use of fertilisers has 
also eroded the quality of soil. So we should 
also develop organic manure and bio-
fertilisers. 1 know the Government is givinl* 
attention to tbat and use of "io-fertilisers 
and organic manure is being encouraged. My 
personal experience is th~t where there is no 
irrigation facility we cannot use this chemical 
fertiliser and \\ here there is no rainfall it is 
all tbe more difficult. Therefore, we should 
give more emphasis on organic manure and 
bio-fertilisers for which the technology is \ 
tbere with tbe Government and if it is lack .. 
ing they should develop it. 

Now I come to the question of soil 
conservation. From the figures we find half 
tbe cropped area is subject to Boil erosion. 
When J bad asked qUC8tion about ttli. o~ 
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the Floor of the House J was given tbe 
",ply that Government were taking usual 
measures for soil conservatioD. I had 
suggested that energetic measures have to be 
taken for soil conservation because balf the 
cropped area is under soil erosion. I want to 
emphasise this poin t again. 

Then, Sir, dry land farming has to be 
adopted. You ale aware that a question was 
put in this House when it was brought to 
the notice of the House tbat a person from 
Delhi had gone to Jodhpur area and has 
started dryland farming there and he is able 
to earned about a lakh of rupees in a year 
in cultivating only a hundred acres of land. 
So, this holds out a good prospect for 
dryland farmlDg. ] know that the Govern-
ment is aware of the fact and Government 
would energetically pursue these measures 
for dryland farming. 

Now. I will take the case of rural 
development because this Ministry has been 
reorganised. It is no longer the Ministry 
of Agriculture. It is the Ministry of Agricul-
ture and Cooperation and under it the 
Department of Rural Development 
is working. It is a very important 
Department. The Prime Minister has also 
been giving full attention to this subject and 
be bas been visiting those areas where the 
adivasis hve, where the Harijans live, where 
poor people live in order to find out whether 
the benefits are reaching them. Many 
distortions had been discovered by him also. 
The other day I was attending the Seminar 
under tbe auspices of PADl in VaisbaJi 
where a bank representatives were also 
present, tbe village level workers were. also 
present. They were giving their experiences 
from which it appeared that a lot of corrup-
tion at that level has crept in. I am aware 
of this fact that the Government in the 
Finance Ministry has issued the instructions 
that now the money should directly be paid 
in cash to the beneficiaries if they are gOlDg 
to buy aoy bullocks, cows, buffaloes ~r 
anything hke that, it will now be theIr 
rcsponsiblllty to select the quality of the 
anim,d and they should submit cash receipt 
for the same. Secondly, for tbe ordinary 
wor~, cash amount of Rs. 3000 is to. be 
paid to tbe individual beneficiary fo~ whlcb 
utilisation certificate bas to be submltte~. I 
think even today. the Estimates Commlt~ee 
has submitted a Report on Social Ranltios 
MId bts said lbat the bankiog sector has not 

done so much and the new recruits are not 
prepared to go to the villages for which a 
very great training programme has to be 
undertaken. 

Witb regard to TRYSEM, the Central 
Bank itself is imparting training. But only 
30% of those trained came forward to start 
industries. The others did not. The 11M at 
Ahmedabad is also running this programme. 
But tbis programme bas failed to make any 
dent. Now, I would submit that tbe Govern-
ment should make a study of the situation 
and fifld out why is it that tho~e youog men 
who have be~n trained under TR YSEM are 
not coming forward to start industries of 
their own and Dot going 10 utilise their 
skills? This is one point on which I wanted 
to emphasi&e. 

Then. in regard to tbe selection of 
beneficiaries, it has been stated in the Report 
tbat bas been circulated that the beneficiaries 
are now selected in the Gram Sabbas. I do 
not know whether Gram Sabhas are reany 
active As for as I know nowhere the Gram 
Sabha is working. I may submit tbat the 
Gram Sabhas never met and tbe selection of 
beneficiaries is not made in the Gram 
Sabbas. It is only during 1978 when this 
Food for Work Programme was started tbat 
tbe vlllagers were coJJected in a place and 
the beneficiaries were selected. 10 tbe 
presence of all those people, the right type 
of persons were selected. If the ejected Gram 
Sabbas meet and the beneficiaries aft 
selected in tbe meeting, then there will be 
no scope for selecting wrong type of person; 
tbose who do not fall in the targeted group. 
In many areas, Gram Pancbayat Elections 
have not been held. I know about my State 
of Bihar where Pancbayat elections have DOt 
taken place for a number of years. Now, 
you are trying to activate the 
cooperative movement in tbe viJlBaes. 
My experience is very sad on this point 
and I think, the han. Minister knows it. 
What is to be done ? It bas to be rescued 
out from the stranglehold of a coterie of 
people who are monopol ising the -coopera-
tive sector and al1 those who are iot"esteci 
in the movement should have a chance to 
participate in its functioning and organiJJe 
cooperative societies and run them properly 
without any kind of aHegations being ma4e 
against those societies. 

Then, I bave been toying with one Wea 
which I want to submit to tbelloD."Mmister. 
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The otlier day during tbe debate OD tbe 
Ministry of Energy. it was said tbat an 
Urjagram was being started and tbe village 
was being made fully self-sufficient io rural 
energy. I would suggest to tbe bon. Minister 
tbat be should concentrate 00 a few villages 
in every block to make tbem self -sufficient 
in regard to industries, skills. roads, irriga-
tion, drinking water supply. electricity etc. 
If you are able to create such villages, which 
are self-depeodent to a large extent. it will 
catch up and tbe kind of atmosphere wbich 
is prevailing in the countryside, of frustra-
tion, of suspicion and of desparation, which 
is leading to clashes will disappear. It will 
create hopes and aspirations in those people. 
In this way, tbe Government would be able 
to create new units of self-sufficiency and 
every person in the village Will get benefit 
out of it. This idea has to b~ worked Oul. I 
have also spoken to the representatives of 
the PADI, whose brancb is working at 
Vaishali. I hope they will also be able to take 
it up. For tha t necessary technology and 
administrative sk ill is needed and I am sure. 
apart from money~ Government will also 
provide requisite technology aod administra-
tive skiD. 

[Translation) 

SHRI RAM BAHADUR SINGH 
(Chapra): Mr. Deputy Speaker. Sir, it is 
the general impression in the country that 
tbe production of foodgrains bas increased. 
I agree to it. But this increase in the 
production bas not benefited tbe people at 
large in the country who are living below 

the poverty line. Tbey have no capacity 
to buy (GOdarains to feed tbemselves. So 
with tbe increase in tbe production of 
foodgrains. we sball have to bring changes 
in tho present ownership of land in the 
villages. Then ooly capital will be formed 
in tile villqes and industries will be sot up 
tbere. It will bring prosperity to the people 
of tbe villages and the people living there 
below the poverty line will be able to pt 
two square meals a day. 

la our country. crops arc Brown on 
143 lakh bectares of land which is called 
top soil. But. out of tbis, 85 lath hectares 
or land is being damqed for one reason or 
the otber. It resul ts in the damaae of 30 to 
50 lakb tonnes of foodlJ'8ins wortb Ra. 45 

CI'OJeI to B.s. 75 crores. 
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The Forest Department baa reserved 
67 lakb bectares of land on the plea of 
afforestation under one law or the otber. 
But, out of it, only 30 lakh hectares of 
land is actually under forest. The rest of 
tbe land is lying barren in the name of 
afforestation. Again there is 40 lakh 
hectares of land which is cultivable. but is 
laying unattended. Then 16 Iakh bectares 
of land is earmarked for horticulture aDd 
pastures, out of which 3 lakh hectares of 
land is earmarked for horticulture and 
13 lakh hectares for pastures. In this way. 
we can usc 266 lakh bectares of land for 
agriculture. borticulture and pastures. But, 
out of it, abQut 175 lakh hectares of land is 
being eroded due to water, wind. waterlog-
ing and indiscriminate use of fertilizeD. 
If tbe Government takes steps to check it, 
the present production can be doubled or 
tripled. Mr. Chairman. Sir. the prerequisite 
for increasing production is irriaation. 
Government have created irrigation 
potential for only 30.50 lakh hectares of 
land, but that bas also not been rully 
utilised. We have been able to provide 
irrigation facility for only 25.30 lath 
hectares of land. So I would )ike tbat 
the irrigation potential should be utilised 
fuUy. 

I would also )ike to say that tbe farmers 
are bei~g exploited in the matter of price 
for theu produce. Tbere i, no one to live 
ear to tbeir complaints. The farmer grows 
crops, brings them home and has to resort 
to distress sale of bis produce. He has no 
other means to solve bis problem. He is 
constrained to sell bis foodgrains at 
tbrow-away price, but he has to pay more 
when be goes to the market to buy tbem 
again. India is the only country in tbe 
world where the farmer is so balpless tbat 
be has to purcbase foodgrainl at hiah price 
whereas be is compelled to sell them at 
lower price. On tbe other band. tbe 
manufacturers of tbose good. which are 
produced in the factories. charlO arbitrary 
prices for their products. In manufacture 
of fertilisers, tbe cost of urea comes to 52 to 
56 paise per ka. This fertiliser is sold iD 
difFerent parts of the country. Some time 
back it was beiDa sold at Ils. 1.12 or 
RI. 1.13 per kl., but eveo thea you have 
iDcreased its price by Rs. 200 per toone 
Similarly. salt is a small item which h 
needed by the common maD everywbeJre 
in tbe COUDtry. The coat of produotioa el 
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one ka. or salt and itl transPortation to 
every part of the country comes to 21 paise 
per kg., but it is being sold at a price of 
80 paise per kS. in the market. Similar 
is tbe case of cement. In tbe production 
of cement tbe cost comes to Rs. 26 to 
lls. 28. but in the market it is being sold 

I at Rs. 67 to Rs 68 per bag. The prices of 
800ds manufactured in factories are sky-
rocketting, but tbe produce of tbe farmer 
is being sold at a very low price. U n'ess you 
fix the price of th~ agriculture produce, tbe 
farmer will not be motivated to work 
sincerely in his field. It is necessary that 
the prices should be fixed with a view to 
increase the agricul tural production. 
Besides this. I would like to caution you 
that irrigation facility should be provided 
and problems like water p logging, floods, 
erosion of land should be solved. Tbe 
prices of agricultural produce sbould also 
be fixed. But unless the ownership of 
land is not changed, peace cannot be 
restored in the country and everyone cannot 
be provided with two square meals a day. It 
will result in the agitation in the country and 
disorder will prevail everywhere. What is 
the situation today? The Land Reforms 
Act is on paper only. The Land Reform Act, 
which was coacted in 1962 is there only on 
papers. In Bibar, even today, 10000 cases 
under the Land Ceiliog Act are pendiog in 
the courts for the last 15 years. Under this 
Act land of many persons becomes surplus. 
but tbe people have held land in the form of 
benaml land and in tbe fake names. 
Maths and Temples bave been exempted 
from Land Ceiling Act. In Bibar, there 
are 5,000 such math! and temples which 
have land measuring 100 acres to 10,000 
acres in their possession. In tbat Sblte 
there are 10,000 farmers who own land 
between 500 acres to 15000 acres and 
do you know who those farmers are 'I 
A majority of such farmers are sitting on 
tbat side of the Ho&ISCI. The need of the 
bour ia . that this Act is implemented 
siocerely. When you hand over surplus 
IaDd to the landless labourers, a condition 
sbould be attached with it and that is tbat 
they will have to undertake co-operative 
farmina. The fallow land should also be 
made cultivable. A land army should be 
coastituted for this purpose and the Govern-
ment should bear ita expenditure. It should 
be made obliptory tbat the landless 
Iabouren wbo are settled OD the fallow land. 

will have to undertake co-operative farmiD,. 
In tbis way co-operative system would also 
be propasated. As a matter of fact. laud 
is a common property of aJl. ~perative 
farming should be tbe ideal. The ownership 
of land should vest in tbe entire villaae 
community. Ultimately the ownersbip of 
land will have to vest in tbe villaae 
panchayats for the fulfi1ment of tbe dream 
of Gancbiji to establish Ram Rajya; of 
Vioabaji to make land a common 
property of all; of Jaya Prakash Narayanji 
to establish gram sl4'ar oj; of Dr. Ram 
M anoha r Lohiaji to establisb clv.rnkhamba 
ra_iya. Then only peace can b~ established 
in the country in tbe real sense and a new 
society based on equality and prosperity can 
be established. 

I shaH conclude after saying a few 
words a bout the paochayats. A lot is 
said about the panchayats, but have you 
ever delegated adequate powers to the 
panchayats? No, you have oot delegated 
powers to tbem. You can withdraw at any 
time whatever powers you have delegated to 
them. Under tbe Constitution, powers 
should be allocated to the Central Govern-
ment, State Governments. zila parisbads 
and village panchayats. If panchayats are 
to be made strong aod self-reliant, tben 
powers will bave to be delegated to them 
under tbe Constitution. Pancbayats and tbe 
peopJe will have to go to band in band to 
undeltake developmental wOlk in the country. 
If the schemes and plans are carried out from 
the grass root level, it win accelerate the 
pace of development. Only then the dream 
of Gandhiji wi)) be fulfilled. With these -
~ords, ) oppose tbe Demands for Grants. 
because only verbal importaoce is attached 
to strengthen villages. Although agriculture 
is very important, yet you have reduced the 
allotted time from 8 hrs to 3i Ius. This 
shows tbat you attach no importance to 
agriculture. You give vel bal importaDcc 
and no importance is attached in actual 
practice. 

(English] 

MR. DEPUTY SPEAKER.: See what 
can we do, because already we have takea a 
lot of time fot other demands. 

THE MINISTElt OF AGRICULTURE 
(8. BUTA SINGH): We arc wiIliJw. 



MR. DEPUTY SPEAKER Already 
Iwe bave taken a Jot of time fot otber 
demands. We are going to guillotine ttus 
_'so DOw-this deqate. Sbri Gbolap. 

SHRI S.O. GHOLAP (Thane) : Mr. 
Deputy Speaker, Sir, I support the Demands 
for Grants for tbe Agriculture Department. 
Sir, I am requesting the Opposition Parties 
tbat instead of giving Cut Motions, tbey 
should have moved the Plus Motions for 
this Department because at least we can 
save the work of this Department. We 
know \\e were importing mIlo, but withm 
tbis 30 or 35 years, we have increased our 
production especially in the case of rice, 
every year, we are producmg 11 )akb 
tonnes more. As regards \\<heat, we are 
producing 12 lakh tonnes more every year. 
We are producing much more. Therefore, 
I must thank the scientists, the agricultu-
rists and also the Department. Sir, this is 
tbe po~ition of India. that we are becoming 
stronger in food production. 

But what about tbe position of the 
agriculturists. The average income in 1980 
of an average person in Ind,ia was Rs. 1968. 
The latest income of an average person 
is Rs. 2348. 

As re~ar4s the income of an average 
person in otber countries it is as follows: 

Australia 77,775 

Canada 70,972 

France 80,637 

Germany 87,474 

Indonesia 3,344 

Pakistan 2,799 

That means compa{atively, there is a very 
big gap in comparison with other countries. 
Tbe average income is too much in otber 
countries while in India it is very low. So 
we must think what will be tbe average 
income-especially the average income of 
rural and urban put together 1918. In the 
Department of Agr:culture, every year 
tbey are conducting a survey. And why 
separate income of rural rna,s is not given '1 
It is Dot aood. If it is given, it will be 

less than Rs. 1,000 per person. Therefore, 
I would request the Department tbat there 
should be a M:perate survey regarding tbe 
rural and u I bun Incomes. 

As re"ards 'he Ivan on agriculture. in 
India, 60 per cent are dependent on 
agriculture. The world average is only 43%. 
and in some coun tries it is 8%, 9DA" 1 0% 
or 12%. So, how to reduce the load on 
agriculture, is also the problem of India. 
Agro-industries such as sugar factories. 
spinning mill s aqd hOrlil:ulture sbould 
increase in number. 

Normally, bonus is given to wotkers; 
but nowadays, bonus is given to Central 
Government servants also. Bl,It what about 
the agriculturists ? What do they aet ? 
Their average income is ollly about Rs. 900. 
We have to consider bow they ~an aet 
more. More price should be given for 
their produce. More incentives sbpuld 
also be given to them. In the rural areas. 
it is said that it is better to be a Peon tban 
to be an agriculturist, because definitely 
the formor gets more moncy, while tlle 
agriculturist is getting much less. 

As regards crop insurance, you have 
introduced it recently. But it is limited to 
the loan given to tbe agriculturis!. Whether 
it is the insurance of tbe loan, or 
insurance of tbe crop, it is 
limited to one-and-a-balf times the loan 
given to him. Why should tbis limit be 
there, I do not understand. 

As regards intereat on tbe loan given to 
tbe agriculturist, as we are Dot able to live 
him 2. proper price, we should at leut &i\IC 
bim concession in tbe rate of intcrest. Ia 
Maharashtra we decided before abc 
elections-i.e. in tbe manifcsto itself we 
said-that interest payable by the aadcaku-
rist will be only 6%. The Mabarashua 
Government bas asked for permission from 
the Central Government to give loaD .&0 
the agriculturists at 6%. The interest aiaove 
6% Will be given as subsidy by tbe State 
Government. Reserve Baat bas Dot allowed 
it. Similarly, even tile Ceatl'al GovemlDODt 
bas not given permission. I request that lIMa 
permission be given, 50 that they will pt 
the wan at 6% inter_to 

In tbe villaaes, it is said that pIaat 
protection has become dilicuU, aDd tbefc 
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aM' niot~: of il\~s; because i OO\l'ernn1tnt 
is" 'exporting' frog Jegs. Frog.41 protect the 
plants: Btlt Government is c:xportin~ frog 
I~ to tbe extent of 3,000 tonnes per year. 
Because of this difficulty in protecting 
plants againS't diseases, there should be a 
ban on the export of frog legs. 

R~gardin. natural calamities, from 
Mahara8lttra we bave asked for a grant 
of:Rs. 561 crores, but we have got only 
RI. 52 crores. This is so, because we have 
nM"changed our norms for giving advance 
grants, or for giving Joans to the States. 

AI regards the Fisheries Department, 
we are exporting fisb worth near about 
Rs .. 382 per year. Deep se& fishing is there. 
~p sea' fishing vessels are exempt from 
Bxeile dut) on diesel oil. Sman fishermen 
usinl mecbnized boats are not getting tbis 
subsidy. Why this difference ? In Maha-
rashtl"a. we bave Jiven exemption from Sales 
Tax on tbe diesel to these persons if tbey 
purcbase diesel oil tbrough cooperative 
pump. Tht same practice should be followed 
in respeet of Excise duty also. 

As regards the Department of Rural 
Development, I request tbe Prime Minister 
through tbe Department of Agriculture : 
to consider tbis request. In the backward 
areas, especially where 90% of the' people 
are Adivasis. and 90% of tbe land is also 
forest Jand. no land is made available for 
SCIlools. roads or tanks. So, no such 
development work is undertaken. Even 
electr4city is not given. If this is so, how 
can these backwa rd a Teas be developed ? U 
the need is for a small piece of Jand, 
i.e. upto 50 acres,' Government should give 
it immediately for development and other 
public pu rposes. 

I conclude my speech with tbanks to 
the Chair, and 1 support the Demands in 
respect of AgricuUure. 

[Ttan,'al Ion 1 

*SHRI M. MAHALINOAM 
(NaaapattiDam): Mr. Deputy Speaker, Sir, 
on behalf of my patty tbe AIADMK. I rise 
to say a few words in support of the 

Demands for Grants or t}1e M;nj~fry or 
Agriculture and Cooperallon for 1986-87 

At the outset I would refer to the nrtal 
indebtedness in the country. It is a recurring 
feature in our country tbat one part of our 
country is afflicted by floods and tbe other: 
part by drought. The farmers of the country 
are faced with this twin natural calamities" 
year after year. How do you expect tbeut 
to liquidate tbe Joans taken by them in 
tbis circumstance of adversity ? They are 
not able to pay even tbe interesr accruals 
on such loans. You wilJ be surprised to 
know that OD short term loans the rate of 
interest is 11% to 14%. This rate is too 
exorbitant for tbem to pay. I take this-
opportunity to suggest tbat tbe rate of 
interest on loans to sman and marginal 
farmers should not exceed 5%. Then only 
tbey wjlJ be deriving some benefit from such' 
loans. 

Our State Government headed by tbe 
enlightened leader Dr. M.G.R. bas passed 
a law liquidating tbe indebtedness of smaU 
and marginal farmers from non-institutional 
sources, i.e. from the money-lenders. AU 
the States in the country should emulate 
this example. Our Chief Minister. whose-
commitment to tbe welfare of farmers is 
beyond words of descrip:ioD, bas also 
arranged to supply electricity at a very 
low rate. I suggest that tbe farmers who 
are the backbone of tbe country should 
be given loans etc at a very low rate of 
interest. 

The Reserve Banks of India bas ordered 
that no branches of commeTcial banks 
sbould be opened in rural areas. In ('rder to 
ensure assured flow of credits t() 
the farmers, in each District beadquatter 
there sbould be one Regional Rura1 Bank~ 
In Tamil Nadu there are only two R'egioM1' 
Rural Banks. Our hon. Minister of Agri-
culture should use bis good offices in havin& 
one R~gioDal Rural Bank in eacb district 
headquarters of the country WIth its brtlu,.' 
ches in each Taluka headquarters. 

10 my cons1ituency of Nagnpatt\naDt, 
tbere are several thOUSMnds of fisbertlJeo; 
The World Bank is assisting tbe Fisb Seied" 
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Farms scbeme being implemented in Madhya 
Pradesb, Orissa, West Benga), Bihar and 
Uttar Pradesh. 10 Tamil Nadu having the 
longest coast line there is not even a single 
Fish Seed Farm. Similarly the Fish Farmers 
Development scheme is also not being 
implemented in Tamil Nadu. The Reser-
voir Fisheries D~velopment for Small and 
Medium Reservoirs bas been assured 
World Bank Assistance. But this project 
is still in draft stage. The Indian Fisheries 
Act was passed in 1897. No effort has so 
far been made to substitute this archaic 
law. I understand that a draft Bill is ready 
to replace this Act. I want this Bill to 
be enacted soon for tbe good of fishermen. 
There is also anotber scheme called Beacb 
Landing Craft for Small Fishermen. This 
scheme is being implemented by tbe 
National Cooperative Development Copora-
tion. So far Tamil Nadu bas not derived 
any benefit from this scheme also. It is 
stated in tbe Annual Report of the Ministry 
that tbe NCDC bas been requested to 
prepare a set of norms for release of funds 
to tbe State Governments for this scbeme. 
Though this scheme is sald to be under 
implementation during the past two years. 
no guidelines have been formulated so for. 
All these schemes meant for the welfare 
of fisbermen should !>e implemented without 
any delay. There is tbe Group Insurance 
Scheme for Active Fishermen, under which 
80 far 5 lakhs of fishermen have been 
covered. In Tamil Nadu alone there are 
20 laths of fishermen. I want tbat tbe 
word "active· shouJd be removed and the 
scbeme of Group Insurance for Fishermen 
sbould be implemented for good of all fisher-
meo. A National Fishermen Housing 
Finance Corporation should be constituted 
so that financial assistance can be given 
to tbe.. fisbermen for constructing houses 
nearer to coastal area which is safe and 
secure Cor habitation. 

Even today tbe cattle driven cart is tbe 
main mode oC transport of foodgrains 
from our S.S lalth villages to the nearby 
maRdis and markets in the towns. At 
least 10% of the outlay 00 agricultural 
implements and machinery sbould be spent 
on the welfare of cattle io tbe rural areas, 
as we aU know that cattle is the best 
friend of the cultivators in our country. 

-Pl!'"ft~~~~ .. ~\f. _ ~ ~~p~~. lbf 

simple traditional apicultural implemeaU 
should be produced in substantial quanti-
ties. The traditional pJough should be 
made more effective. Tbe cattle maintenance 
should also be scientifically done. The 
farmers should be helped with their ap-
old assets. 

Sir, Tbanjavur district in Tamil Nadu 
occupies the pre-eminent place in prooucin. 
aaricuJtural products. The farmers here are 
dependent on the supply of water from 
Mettur reservoir. They do not get adequate 
quantum of water from Mettur reservoir. 
Even when tbey get some water from here . . . ' 
It IS not given at the needed time. Naturally 
they arc suffering for want of wats. Whether 
it is a small farmer or a big farmer, I 
suggest tbat all tbe farmers in Thanjavur 
District must be given loans for diainl 
and installing tubewells so that they cao 
have assured supply of water for irrigation. 
They should be given grants or loans at 
subsidised rate of interest. They ,bould 
also be helped financially to have modem 
irri~tion . ~nal-system hero. Similarly. 
the InsectiCides and fertili&ers sbould be 
supplied to them at a subsidised rate so 
that they are Dot hard put to find funds 
for purchasing them. With these words 
I conclude my speech. 

15.00 bra. 
[English] 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION (SHRI YOGENDRA 
MAKWANA) : I am very unhappy and 
speak ing with much pain wbile participatiDI 
in tbe debate on the Demands for Orants 
relating to my Ministry. 

This year bas proved to be very bad 
and very difficult for us. The nature was 
very unkind. Not only tbe nature but 
you have also become very unkind to US 
as you have given only three or four bours 
for discussion. 

MR. DEPUTY SPEAKER : MaDY of 
tho thinp were discussed under rule 193 
calling attention, etc. Lot. Sabba allotted 
moat of its time (or qrjculturc. 

SHill YOGBNDltA MAKWANA : 
Nearly 12 States aDd two Uaioa terrJtorleI 
ll~~ ,utJere4 from d!O~' ~ ~ ~~'" 



·Md Jfeur tUoion ·tertlteries '''ave ~sulfcred 
'-from I~iri"term •. ' fire. ···~laache. . cycJoOe. 
. ..ac. . 'flletefeso.' I 'aid 1bat··tbe -oature . was 
;~WII1' kind. l18id·,that you were ·also very 
, ankiad ·beeauee you have ..wen -only 1bfee 
to four boura for a Ministry ·.tricb . ~e
sents 70 per cent of tbo population of tbe 

"cOuot.,,: This is Dot·oaO ';M~strY. "fhe.,e 
are tlwee ;Mioisten eittioa he~ferti1iser. 
Ap'icultural and'Rural I Develqpmeot. '1lJis 
,trio bas IOt;fours. 'So, we have to·be very 
I'brief and confine to lOme aspects-of·the Aari-
colture' Mitaistl')'. We ·cannot 10 into details. 
ADd in depth we cannot discuss it which 
I and my colleaaues would like to do so 
,}.attwe.~:"l·tbe -1NKl. ,~':'Shout 
.. "_'r f~es, ,UOttt ~aae i*r:cue ~-in 
~~ao $at jt·.tfillf~t QIIr11anJlel'S 
...,.d ,tbo ,peor ,pcopJe at ,)alae ,in ,the 
,~tf. 

Four or five speakers havo participated 
"eo ,far in the debate. We were bearing 
,ttlleir epeechel. I will reply to some of -the 
points.~ade by'~on. ;Members. 

$etbi ;~b '_s ~~ abottt ~~"g 
".bo-PtQ4tiation·of o.ilsccds, nw.r; .. .ttd : pulses. 
"Qt,lr ~ .' ~er js ~cry ,~een 10 see 
>}"t~~pc:~on .of :ojl~s f~ -.1M&es 
... is }iacl'fMtd. :.1bercfOf'C. ~1Je ~Jaid :tllat ~it 
~~. -= JMen,.uPP a f .... on ~Md wi$b 
JIl t nMati~ary NIII . our , .. DUals ,.bQuJd 
·..wPrk,QDftJ)o~r~ lin ,~, .. ....,. ,:r~e 
..... 01., ,.miMioo on iIacr....... .eilaced 
~~uc&iQn .. ~ t .... cfOl'C, _tabijs,b~. ,~It 
JMs ~ ~f~~. We .,arc 
,swe 1I-lbat .witb ,Ulia ·fP158IOP :~ 
.wflh ",be ... .an.d entkutjasro of ,GUf 
l~~ '{dIo al'C \woJkiD8 iD Ute ~d .• f 
.~Pt8,08t of oj",oecll .. tad :PJlJaes. RIC ._1 
~ ."a.ktlu'0JNIh· aad ;,,~. will, ,be Able 
~o!.~uee,a .. '" wbWh lJ»aY be 4ite_o 
illllfOTMId bjah 3Mldiu .AQd. of >,~rt 4u.'iQP. 
.. :ffaat ("m ,JJctp QIIr ir.rmors ,a .. lot. .TMre 
will be more production :.f ,Q;I" aad 
pulses in tbe coming days. He mentioned 

..atout ... l"f~iop of ,8qI8f(IlQe ,also. 

..... _I)e ';1 ~ ~aD ,-pea '.¥t'1Mdl ,bas 
~ ...... te4 ,Uae .... fl_ .~f ~our JlOi",s 
Md l,bey :Me ·(workJJfa QP lit .r ".,",ttr 
~tl .... :·JMwl " d-.ase :MKi, ,vas ,I .ct. 1" JMkl ~.,lOdNt .,0 ~l rbe ' ..-e 
)~Q. -.~Our~ ... :jlave~aIto-iWMIMd 
. GIl ~ 1" ••••• ~e rNriIIa lip 1 Uu.r 
~ --" In~r ..... f ~ .• be ,,,!dry 
... ...,....~~aI~Qff4~. lit __ ..... 00 .w.!I 

Shri Satyendra Narayan 'Ii -mentioaed 
:.aboatftiJe .rDductioo.CJ' rice. paJeea,;oi1secds 
i in Butera States. 00' 8th ef ;Jaauuy 
': 1986. ·my IICaior coJIeque Shri Buta , ..... 
Ji took a meetiel of 1 the Qief ,Mioisten 
of Eastern SJates ~.t Patna and tbis was 
discussed at length in tbat !Deetbla. Tbey 
discuaed about the production of 'rice in 
tbe 'eastern 'States, and tbe dev.elopment 
·of . pulses and oil seeds also. This 
was discussed at )qtgth and a project 
js made for tbe development of . pad"y 
varieties wbicb can suit tbe soil.and the area 
and can live biab yield. There was a ~r 
organised Iby , leAR-an international 
symposia which was organised . wltb .tbe 
help of International 'Institute of ,Rice 
Researcb in Philippines-and thet'e also 

. n.ey,have. diec ..... a IJUlDber of :probJems 
.wlticb~ our farmers are fa~ ·in Jiae procJuc-
..ion. of. paddy. 

There. are. certajn·. peiats·ma4e r..-diu 
tbe .. small.and maqilla) fanaen. We 1J.1Mo 

.a number of .SCImnes.wWch ~p our ,qatl 
and maflinal farmers. ,Wc : waDt that ... 

. aaticuhure ;sbould develop and. therefore. 
',we have iptrod'l~ed a crrep iosur8Q«:C. ~" 
,and I am.bappy,to ,say fAat ekven ·$Saks 
and one ,Unicm Territory ba-¥e ac:eeptad 
it. Tiley have iDS~ \be fanaera in ~.tMir 

. States for· cer~t pat1icularly ~t ~wMat. 
• paddy aod ~miJJeL ,For oueals,,<u.e,e is i two 
:.per cent prcmUJm apd ,for oilsoeds-..d 
;ptdse$, .it lis·oae ·per,4:Cot. 10 ,tbe QIC 

-of s~ll.aD~tmargiDaI fal'JlleQ. SO% of .• lac 
,premium is -aiven by .the CeDtre.aDd u.e 
&ate on !Ule ,basis 50 : 50. .·In tbe KIIM(f 
..season of 1985. 2.3.25 latb ·.fannen 1Vete 
.f:oveRd under this· ~me ,iovDlYiag ..an 
.~lfca 0(,41:80 Jakh·bcdarc:s. TJae tGtjiI ;,,1 
,insured WP ,B.s. S40JU crores and ,lIac 
"pJ'Cl1)ium <con~ ~ ,ils. 9.33 cr ... 
,.Durins '9S5, if toea ~States tM'd .u.;"n 
.~rritOfics _ve~ • top: aA:tion to Amp'_,.t 
Uae· Selle... ~This SdleIQe .is .illsuring ., 

.,.r-rmers ·_Ito ._we ~jJous. 'So, . .._., 
Js .ale criUaa.n \ about .ft. "Same MaJabers 
, .. t that it.ouId.CQVel'tWU t~:""s 
1r.bo,ba~ Dot,.attn Jous. JSpt .... js...~ 
~js/at,aD iaidal ,Dae. ,011 :.n ~~, 
~ .. wa.ale doiNl ,it ~... ~-tPe ,wjab ~lMt ..it 
;,sbould," ,eUeOdIKI ~ even ,to i dP,J .lenai ... 
"."en to the·ueas '''Mre tbe ,iatmaa ._d 
.. DOt takeD·Joaas.,~psewc ... t ;10 ~~ 
,Q8rifal1Jlers..bQgt ,tMir · __ t ,apd ~if ~it i<"'" ,_ ~ '.".,. ~ .. ~,,,,,,, 
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(Shri Yoaendra Makwana] 
by way of insurance. That is wby the 
scbemc is introduced and in tbe. near 
future we can change it, and it may be 
extended to other areas also. 

Sir, in the case of Fisheries also, number 
of steps have been taken to increase tbe 
catches as well as for the development of 
inland fisheries. A novel idea of fishery 
estate is developed and we have fishery 
estates in U.P .• in Madhya Prade~h and in 
Gujarat also. We are creating such fishery 
estates which will belp the farmers, parti-
cularly the small and marginal farmers, to 
act added income. By tbis pisciculture he 
will be able to earn a little more. So, this 
will help the small and marginal farmers. 

So far as Oai ry development is concern-
ed, we have completed Operation Flood-I 
and Operation Flood-II. Tbe results are 
quite good. Today we have got bumper 
milk production and it has become a pro-
blem for our dairies to process it. 
Earlier, wben we started daries in this coun-
try tb~re were ]ot of criticisms. There were 
complaints and people asked us: What 
arc JOU going to do? Wbere is the milk to 
process and convert it into SMP butter 
oil. butter etc.? That was the criticism 
wbich was made earlier. But today we 
bave only limited capacity of processing tbe 
milk. Therefore we are Dot able to accept 
all tbe milk wbich is coming to us. The 
milk producer hal to convert it into ghee 
and sen it in the market. Gbee price bas 
also come down because of tbis-more avai-
lability of gbee and butter in the Market. 
So, tbis programme bas helped farmers-
particularly tbe smaJl and marginal farmers 
and the landless labourers. This scheme 
was sanctioned in March 1975 and then for 
some years this was in the initial stages. 
But DOW there are more that 40368 milk 
cooperative societies in tbe country. We 
bave 154 numbers of milksheds covered. 
42.46 lakhs of farmers are members of tbe 
aocieties. 25321 dai1')' cooperative societies 
are covered UDder animal beaJth. 8241 
dairy cooperative societies are covered under 
artificial insemination. We have received 
Skimmed milk powder. butter oil and butter 
from tbe EBC and throUlb re-combins tiOD 
we provide milk to metto dairies sod we 
aeoerated lunda and we created more laci-
Ddes lor tbe procesaio. of the milk. What 
- aceimt _ tho _. ".. 90PV0f'td 

into fresh milk for tbe metro cities and this 
led to the establishment of feeder dairies as 
well as metro dairies. This programme bas 
done really good work in tbe area of dairy 
development and for the development of 
animal husbandry. 

Now we are planning for Operation 
Flood III and we expect that tbis Operation 
Flood III scheme will minimise the need for 
gift commodities. The time will come when 
we will not want any more gift commodities 
and we will do all tbese things on our 
own. 

So far as horticulture is concerned, we 
have a Horticulture Board. It is develop-
ing fruits. vegetables, cashew nut, spices, etc. 
Number of steps have been taken in this 
regard. The Commissioner of Horticulture 
is looking into all aspects of diseases in 
respect of fruits, vegetables, etc., and for the 
development of new varieties for more 
production. So, a number of steps are 
taken in this area also. As I said earlier, 
the time is very limited and the field to be 
discussed is vast because this Ministry is 
just like a big empire. Tbere are Ministries 
which can be clubbed together; if five 
Ministries are dubbed together, tbis Minis-
try can be formed. Tbat is the dimension 
and tbe size of tbe Ministry and that is why 
a number of things are to be discussed, my 
colleagues will discuss about other points 
which are raised here, and there are some 
areas wbich I have not entered into parti-
cularly fertilizer, and other areas which I 
have Dot discussed. But I can assure you, 
Sir. that we are doing our best to belp our 
farmers and we expect that in the coming 
days not only the food will be surplus, today 
it is surplus, but the pluses and oilseeds 
which are short today will also be available 
in plenty and there will be no difficulty for 
OUI' poor people. 

Sir, I can also assure you tbat our 
scientists and our extension workers who 
are working in tbe field and who are takin. 
the reeearcb from the laboratory to the 
fields. all win help our farmers and there 
will be DO dif6culty so far as the food (ront 
is concerned. Even tbouah there is dtouabt 
and loods, cyclones etc. bave bit a Dumbe-r 
of States, almost every State, not a .male 
State ia Jelt out, as J said. 22 States aad 
rOllf UDioo Tefl'itories in tbe "SO of tlGPClt 
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etc. and every sort of calamities have affec-
ted this time-floods, cyclones, hailstorms, 
evaJancbe and fire, wbicb is included newly 
in the Eightb Finance Commission Report. 
Fire took place in one State and earthquake 
.Iso took place in another State. So, all 
sorts of natural calamities have bit one or 
tbe other State. Even then, we expect tbat 
production wlH be nearly 150 million tonnes 
and there will be no difficulty so far as food 
is concerned. 

With these words, Sir, I thank you for 
giving me some time to intervene in the 
debate, and I can assure you once again 
that we all, including my colleagues and 
myself and our officers, will do all the best 
for the farmers of this country. Thank you 
very much. 

SHRI K. MOHANDAS (Mukunda-
puram) : Mr. Deputy-Speaker, Sir, India 
is an agricultural country and almost 80 per 
cent of tbe population are farmers. Natu-
rally agriculture contributes the largest 
share to the Gross National Product. Al-
though agriculture is the backbone of India·s 
economy. it still remains more or less a 
gamble of monsoon. Tbat is why the total 
production of foodgrains have come down 
to 146.22 million tonnes in 1984- 85 as 
compared to 152.47 million tonnes in 1983-
84. We have not been able to irrigate our 
fields to tbe fullest extent. If we could 
provide irrigation facilities to at least 60 
per cent of our fields, the yield would bave 
been almost twice as much as it is today. 
We ~ad green revolution because there were 
irrigation facilities available in Punjab, 
Haryana and other States. Green revolu-
tion bas certainly cbanged tbe food situation 
in the country and we could move towards 
a state of self-sufficiency in the production 
of foodgrains. From an importer of food-
grains India moved into the position of an 
exporter of foodgrains 

15.19 brl. 
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This became possible because of the 
excellent research work done by our scien-
tists and tbe bard work put in by OW' 
lumen. I am happy tbat the Prime 
Minister is attac1linl areal importaDce te 
research in various ftelds. By...r .. reaeatcIa 
jJ2 ptOduciaa bi8Il ~ 11e1dlD8 ~ pest 

control and other plaot protection measure •• 
soil cODSCl'vation and other areas connected 
with agriculture, we will be able to increase 
our production many times over. 

However, the Green Revolution bas 
remained confined to certain States in the 
North. Nothing was d(\ne to take it to 
other regions, notably in the Soutb. What 
is required is to bave a wider base for Green 
Revolution. A perspective plan is required 
for that. 

I t has been a longstanding complaint 
that the farmers are not getting remunerative 
prices for tbeir prcduce. The farmers say 
that while fixing the procurement prices for 
differen t cereals, tbe actual cost of produc-
tion is not being taken into account. The 
prices of inputs have gone up many times 
over the past one decade. But the procure-
ment prices have been raised only margi-
nally. In a State like Kerala, for example, 
where the labour cbarges are very bigh, lhe 
cost of production of paddy is still biaber. 
I am happy that the Government is in the 
process of formulating a long-term pricina 
policy for agricultural produce. It should 
be expedited and before giving final shape 
to this policy, tbe Government should take 
the farmers into confidence and their demand 
for a fair and remunerative price should 
get proper recognition in tbe new priciua 
policy. 

There are certain commercia) crops 
which play a vital role in tbe economy of a 
State or a particular region. Coconut is 8D 
example. Sir, coconut is the backbone of 
Kerala's economy and a decline in tho price 
of coconut will ad'\'erseJy atKct 
the economy of State. This is 
precisely what has bappeoeci. Last 
year. there was a real crash in tbe prices of 
coconut. A Dut selling at Rs. 3 to Ra. 4 
in 1984 is getting sold at Re. 1. The CDtire 
economy of the State bas suffered. On the 
one band, the farmers suffered on account 
of the severe drouaht which destroyed a 
large number of coconut trees, on the other 
they are facinl a serious economic crisis 
due to the steep fall in the prices. As. 
matter of fact, Kerala ~s coconut growers 
bave always suffered ~cause they cion·, 
have a lobby hero just as there are wheat 
lobbies. or rice lobbies, wbich are ftI7 
powerful. BveD fruit arowers haw. JobbJ 
.bWo. Wbea.". was aBecacd .,,- diaeue. 
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it wu declared ,. loatIoaal disease and all 
pr ..... tiw IIICU8ft:I j were takeol Bat tltis 
concern was DOt seeDtwbeD I..... area of 
COCODut plantation was destroyed duc to tbe 
fatal root wilt d~ase. Som_, research is 
loing on and some amount was spent. But 
we could Dot find a satisfactory solution to 
tbis problem so far. 

Same is the case about fixing a floor 
price for coconut. Numerous representa-
tions were made to the Agricultural Ministry 
for fixing a floor price for coconut. I don't 
know why it still remains undecided. If a 
floor price bad been fixed. certainly tbe 
coconut Irowers would have got lome relief. 
But it bas not been done so far. I would 
take this opportunity to request the GOVCID-
ment to fix a floor price for coconut imme-
diately and save tbe coconut growers most of 
wbom arc small aDd marginal farmers. 

Sir, tbe anti-poverty 'Programmes under 
the 20-point programme have been imple-
mented satisfactorily in Kerala. I don't 
want to go into tbe statistics. Kerafs-S 
performance in this respect hn been im-
pressive. I would request the OoveTnment 
to increase the allocation to Kera1a for the 
RLEGP programme and otber anti-poverty 
programme. In tbis connection, I would 
mate one request. Under the R'Ural Etnp .... 
loyment Programme, half of the wages are 
paid in foodp'aioa. The Centre aUocates 
wbalt for this purpose. Actually tbe people 
in rural areas are not used to eating wheat 
... so they do not accept wbeat. Thus, 
the wbole quantity of wheat remains unused. 
U rice is supplied in place of wbeat, tbis 
problem could be solved and there wiJl be 
pealer impaet of this prosramme• 

I hope tbe boo. Minister win kindly 
coosider, the points I have raised. With 
tt.e w«cIs, I support tbe Demand. and 
coocludc my speecb. 

MIl. CHAlR.MAN: Shri SribaUav 
PaDipahi. Not more thaD 7 minutes, in 
any cue. 

15 .. 24 .,.. 

SHIll SRIBALLAV PANIGIlAHI 
(Deoprb) : Mr. Chairman, Sir. I rue to 
I1Ipport tbe o.aa ... for GraDti retatlol". to' 

tho- Mtniatl7 of' ~uI&u8.. __ "rU~ 
Doyolopmeat. 

At 'tb~ outlef, I wbulci 1iI:e to CODId16-
late tbW5 GoverntiWSnt, tbe Ulilon llOvtfrdnilat.-
tb., attlculfdral sC~DfiStj, and mdte plrtf-
cularly the peasantry of' tbe co(ant..y otl 
havinl broulbl abbut successrulry the &reeD 
revOlution in tbe country. Sir, it is Db 
less creditable acb\eftmleot because at the ' 
beginning of 'the Jst Five Year Plin, our 
fO'ld production was of the order of about 
S5 million tonoes, wbereas it baa touched 
1 S 1.34 million tonnea in 1983-84. That 
meaDS, durinl tbe 22-23 yea .. , we have 
gene so bigh in tbe field of food productioa 
inasmuch a9 it baa also received apprecia. 
tion in different world forulDS. 

But I feel tbat altboulh there' is . evety 
reason for us to fecI proud of this achieve-
ment, tbere is no room for self-comptace-ncy 
because the task abead 01 us is quite 
cbaltenaiol. We have • Himalayan tuk 
on the food front abead of us because by 
the tum of tbe century, we wnl' be havtoa 
l00~ crares of population and tlie food 
requirement will be of tbe otder of 240 1 

min ion tonnes of foodarain.. Now we ate • 
at 1 SO minion tonnes and unless our atiDUal \ 
production of rcSodl1'aiDi is acootdfoJly'" 
increased, we will' Dof be able to ldeet tid.' 
requirement. What is tbe ptoblelb? I~ 
the field of agriculture, our ptob1eor is twO-
fold. We b."e t.in ob~. oDe; td~ 
make our COUt'ltrY .1f~t 00' !be f&k1~ 
front so that we do not io for "'kld, f6dd ~ 
from othk couotrles aad i ..... 4.# we caa' 
supply food to otHer Deedy COdDtti_ as we 
are ddibl now. StcoodIJ, tHe lot of tbe 
qriculhlrista, tlie cuJd_toR abd _n' tHose ~ 
who d~peod' Od apicultUre, tb. laDdie. 
laibouren, t~ apieu1tbrd labburen,~ baa 10 
be improved. Then tb6te II 00 room TOt 
comp1acetley • 

Improved tecbooloay bu __ 60 .... 
achor of our pfOll'e8. 

Now we are doiDa • lot to el'5d&tr-' tIir6 
poveR)' of our,. peo ..... ~ So mao,., uti-
poverty ICbema are beiDa implemeoted. w • 
.... be _ble~ t. pawido irdpain. to .. 
muoIl .... ' u ~ We ... arow 
1D8N thaD OM ClOP. awe .Oft tm. oreps. I lD. 
d ..... t....... TbM- will .. care of ..... 
""etC, 0' t .. ..peopIe.~ It will aut~.,· 
..... in· _ .......... P9''''''', fl'OlD tllia 
CG8IItry., n-r ..... lrrll dr •. bM.~ to ..... 



pN'ttdl11r ,1Glk1 sRcW, ferttlhc!ft. .,..tttifes, 
oMd_n tec.thniiu_, aRI tlJoM; tblbll will bave 
to'· be :: prOvided to tbe peasants at their 
dGOr~eps and wen in timet. 

ll .. tch is 10iDI on but tbe outcome of 
tiMf !'de_reb ii not ftowing to tbe rural 
areas, to tt." cultivators of all tbe areas 
eClUally. Tbt. i. regrettable. Therefore, 
wbiff is required is establishment of Agri-
cultura1 Colleges and researcb Centres also 
at' ditl'eredt pJaces. There shou1d be co-
ordinatioti between Extension aDd Research 
Wings sO that the researcb benefits reaUy 
flow to tbe cultivators aod our food pro-
duction goes up rapidly so as to meet our 
requirements. It is quite a challenging 
task tbat we have to produce about 240 
million tonnes sO as to meet the requirement 
of about 100 crores of population by the 
tum of tbe century. 

We must iotr~uce a changing crop 
pattct'tl in our agricultural areas. Only 
2S% of the cultivated land is served by 
ilTiption. 70%.of tbe- cukivated land is dry 
Iaod and it coatributea about 50% to our 
procftlctioo. TbeNfore, tbere sbould' be a 
reaule~ end proper planning. Proper crop 
pattern should be there aod as yoo know. 
we 80 to our areas aDd our constituencIeS 
ao4· we· meet' our-' cultivators and we feel 
tbeiI' • pulse aDd· we lee how discontented 
tbey are-beoaU80'of the price factor. Tbey 
always camplaill that· the < prico is not pro-
perly. fiJleld, for apicohural' products- aad 
tbat 'their rq,felelitatives are not '1ake6 in 
tbat- bed7 wbich 6 .. · l .... pricdl of theit 
produce. ~m it does oM have alt), 
relationship with the prices of the manu-
fact ..... iodMtriat .oadt. There sbouJd be 
pad'" aDd there sbould be an intestated 
prJ.· strUCture so that tbere is some ki04 
of pafit, bel\veed tbe aarlC\lltatal prothce 
aad'Cbo''fmlUlUiaF'tood'.' It is an iroDY of' 
f .. tba1 .~eftr tbt*e IS'a-d ptoductiOD. 
h,iIachII1ry ~ pt"bOn. but the J"eWne Is 
tn. 0" .... _ieIaIt"" {rbDf. f \¥ben there 
iaHa loft of 'prod"'~ or wbee tbffte 1,1. 
b8tDpR ~ we 1leIIr compMftJtl of distraa 
aaWt III mJ SWIe ltt.()iiM there' it power 
......... : dd t"";: Is L DOl mRdrJI darlaa 
1oa1t(·sbdtl.,. .ad aaMaRy ptoCtlremeM" 
b.t.I....... 11thefdre. I we.aTd appd}' 
to'"!1Ite MM.tcr toloo"k iDle tbtl'aspect and' 
the PCI 'lIIoWM !pr.... dlftctly from tlie 
apiculturists aoct DOt t brouah their &&eDtS, 
tbe milier aDd *tho buaiaeasmaD who in 
......, ca.. exploit the producen. 

Then, coming to crop irllbralJ(:l;, it is' a 1 
welcome feature that crop io.urance basr' 
been introduced. Bot it is bigh time that -if' 
should be objectively reviewed and some~ 
changes brought in. There is a lot of 
confusion prevailing among tbe cultivators. 
It is limited to the irrigated areas. It sbourd 
be extended to dry areas because our' 
agriculture i1 linked with the vagaries of 
nature. it is still a gamble on the monsoon 
as it was during tbe British time. Then 
there is some confusion and misunderstand~ 
jog also as to what will be the extent of lOR 
on which the producers will get tbe benefit. 
I t is calculated according to tbe Bandobust 
or settlement records which are pretty old. 
At tbat time modern technology was not 
introduced, Per acre yield was quite low 
which was recorded in tbose days. When 
tbe Joss is calculated on tbe basis of old 
records, naturally tbey do not get anytlUng. 
So a practical view bas to be taken and 
tbis crop insurance should be objectively 
reviewed. 

Coming to natural calamity, as our bon. 
Minister of State has said, large areas in 
our country are visited by natural calamities 
every year. Some areas like Orissa per-
petually ~utfer from natural calamities. They 
aR visited every year by natural calamities-
either cyclone, drought or ftoods'. In such 
cases tbe central a~istance that' is giveD 
sbould be not by way -of loaD or .mallCe > 

but it should be grant. It should be 100%" 
grant. In Orissa what was asked for bas 
nOt been given; only a fraction of it-bas 
been liYeD. I would request tbe Mi1rister' 
to do something about it. 

About tbe anti .. poverty scheme I win 
submit that proper selection should be mede 
about tbe beneficiaries. It should be 
strictly monit(tred and stern measures sbouIct· 
be taken against tbose found guilty be-
cause it is seen from expericmce tbIIt tbe-
anti-JKM'I'ty scheme implemeDtatiou .... 
been paradise for corrupt officers and some 
middle political mer.. Therefore, stenI 
measures sbould be taken about it • 

Then one welcome featUJ'C of the 
Seventh Plan agricultural programme is 
BiviD. more attention for iocreasiD8 rice 
production in the eastern India aad aJeo 
tbe shortfall has to be made up. That 
should be done in right earnest because DOW' 
there is a lot of pp between pea aDd PaPer 
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and tbe real implementation in the field. 
This gap should be closed and it bas to be 
ensured by tbe Ministry. Then tbe present 
problem in tbe field of agriculture is en-
hanciog production and productivity without 
raising tbe cost of production. This bas 
to be kept in miod by our planners and 
scientists wOlking in tbe field. 

With tbese words I conclude supporting 
the Demands of tbe Ministry which is a very 
important Ministry and 70% of our people 
are connected with this Ministry. I support 
these Demands. 

[Translation] 

SHRI AMARSINH RATHAWA 
(Chhota Udaipur): Sir, while supportlDg 
the Demands for Grants of the Ministry of 
Agrkulture, I would Ilke to raise some 
poiots. Our hone Agriculture Min iSler 
belongs to a poor agriculturist family. That 
is why he has formulated schemes to help 
the poor farmers. However. I would like 
to speak about the condition prevailing in 
the areas inhabited by adivasi farmers. 

The adivasi and the backward areas lack 
irrigation facilities. Lift irrigation schemes 
should be formulated for such areas and 
tubewells should be installed there. Only 
tben there can be development in the 
agricultural field. 

Sir. the land in tbe hilly region and 
especielJy in the tribal areas, which is tilled 
by tbe farmers in an unauthorised way. 
should be anotted to tbe farmers for 
undertaking plantation on it and the 
Government should bear the entire expen-
diture on plantation. This will accelerate 
tbe growth of plantation and the farmers. 
who till the land in an unauthorised way. 
wiD also be able to earn their livelihood. 
50 per cent of the income tbus earned from 
the plantations should be given to tbe 
farmers engaged in tbe plantations and tbe 
rest should be taken by tbe Government. 
It should also check tbe illegal realisation 
of mooey by tbe Forest Officers. 

Sir. there is desert area in Gujarat, there 
is Kutch coast and tbere is sea coalt allo. 
It is necessary to undertake the plantation 
work there. 

The farmers do Dot set remunerative 
prices of their produce. Just DOW Shri 
Makwanaji ha~ said tbat foodarains are 
stored in the godowns and they are eaten 
away by insects. We try to protect food-
grains (rom the in~ccts. We have also for-
mulated a scheme in this respect. But we 
should formulate some National Price 
Policy in respect of those middlemen who 
exploit tbe farmers by manupulating the 
prices of oilseeds, cotton and otber 
agricultural produce. This year there was 
distress sale of cotton. The condition of 
cotton groYters has become very pitiable. 
Oilseeds and cotton are the main crops in 
our area. I was very much pleased when 
Rajivji declared that a National Price Policy 

would be formulated in respect of cotton. 

Sir, sometimes our area is affected by 
floods and sometimes by drought. Nowa-
days our adivasi areas have been affected 
by famine and drought. With tbe visit of 
Shri Rajiv Gandhi, the Messiah of Adivasis 
and backward classes in that area, some 
arrangements for livelibood of the famine-
affected people have been made. Now 
their condition has improved to some extent. 
However, it needs some more attention. 
The farmers of I bese drought-affected areas 
are given agricultural loans. The Ministry 
of Agriculture should adopt a liberal 
attitude in regard to tbe recovery of Joans 
given to them. Banks and co-operatives 
also provide loans to them wbere tbe area 
is affected by drought. Special considera-
tion shou1d be shown in matter of sanction-
ing loans to tbe farmers of such areas. 

Sir. it bas been said that tbe pace of 
development of roads in tbe tribal areas is 
very slow. I would like to tell that roads 
cannot be constructed through the forests. 
Roads can be constructed 00 the land 
belooaina to panchayat ooly and DOt 00 
(orest land. So. tbe law should provide 
exemptioD io sucb cues or tbe present law 
it~l( sbould be amended. Otberwile, the 
f rlbals will have to face difficulties io 
carrying loods from ODe viUaae to another 
because neither roads cao be cooatructed 
there nor any railway line exis.. there. 
Diesel enlme should be provided for 
Chbota Udaipur narrow &&UP tiDe. 
Attention should be paid to tbis also. 

Sir, the Narmada Project I, uo4er exe-
cution io our tribal area. It is. wry bla 
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project whicb will cbange tbe face of tbe 
country. In tbis project some land of tbe 
adivasis will be submerged. Attention will 
bave to be paid to tbat. These people 
should be allotted some alternative land 
aDd cent-per-cent subsidy should be pre-
vided to tbem for the development of tbat 
land. It will be a welfare scbeme for those 
people wbo bave been rendered homeless 
aod laodless. 

Simitarly. the people in tbe tribal areas 
have remained backward in tbe agriculture 
sector. Their agricultural production is not 
satisfactory. So, some diploma course or 
agricultural camp course should be under-
taken 10 tbat these people may be trained 
in tbe improved system of agriculture and 
tbus development of agriculture could take 
place tbere. 

There is one more problem in our area. 
There are two tribes, i.e., Ratbwa and 
RatbwakboJi in OUf area. But only tbe 
people belonging to tbe Ratbwa tribe enjoy 
the benefits of tribal schemes. The people 
belonging to Ratbw8 kholi tribe are deprived 
of these benefits. J would suggest tbat both 
the tribes should be recognised as such and 
provided benefits equally. Thererore. 
Ratbwakholi caste should be included in 
Rathwa caste, the Adivasi caste. 

One more last point I would like to 
make. Most of the TV. Centres have 
been set up in tbe cities but tbe develop-
ment of the country depends on the deve-
lopment of agriculture and tbat of the 
rural areas. Tbe people living in tbe rural 
areas are deprived of the programmes con-
cerning agriculture telecast on T. V. More 
attention should. therefore, be paid towards 
setting T.V. centTn in the rural and adivasi 
areas. In tbis way tbese areas will be 
belpful in the development of agriculture .a wen as the country. By opening T.V. 
Centres tbere. programmes concerning 
apicultural development could be shown to 
tbem. 

SHill SHAMINDER SINGH 
(Paridkot): Mr. Chairman, Sir, today, 
Ute God you too have imposed cuts. I waul 
to tbank you tbat tbe Almiebty sometimes 
sweeps away everytbinl in the floods. etc., ""t 1°U "'YO provided US at least 4 bovn. 

Mr. Chairman, Sir, this Ministry is 
directly concerned with 75 per cent of tbe 
population of the country and in this way 
it is a very important Ministry. Takiog 
part in the discussion I \\ant to give some 
suggestions to the bon. Minister and the 
Members. Crop insurance bas been men-
tioned here. This scheme has been started 
only in a few States at present and it is not 
yet in a very good shape. Out of the 2 per 
cent premium demanded by the insurance 
companies, one per cent, of course9 can be 
charged from tbe farmers, but the remain-
ing one per cent should be shared equally 
by tbe Central Government and the State 
Governments so that the poor farmers a!e 
able to take fu)) benefit of tbe Insurance 
scheme. 

Secondly, this Ministry should neither 
adopt a partisan attitude nor it should 
indulge in politics. )t is for tbe entire 
nation and 75 per cent of the people are 
affected by it. Of course. the Government 
have undertaken many schemes and it is 
being said that the country bas become 
self-reliant, but, I think, at present people·s 
purchasing power is quite Jow, because 
many people are unable to buy foodgrains 
at the present rates. I want to give you 
one example. USSR produces more food-
grains than us and her population also is 
lesser than us. Even then she imports 
foodgrains. This means that tbe people in 
our country do not have sufficient purchas-
iog power. and as sucb, they do Dot get tbe 
full quantity of foodgrains. Another thiDa 
I want to say is tbat if the prices of tbe 
inputs continue to spiral as at present. tben 
the price bike in the foodgraios win be so 
much that thoe poor will have no purchasinl 
power at all. If he is able to purchase only 2S 
per cent of his requirem~nt~ then be will Dot 
have purchasing power to purchase 75 
per cent of his total requirement. There-
fore, I request that the prices of tbe inputs 
should be brought down. For quite a 
long time I have been observing that every 
year Agricultural Prices Commission is ap-
pointtd and it fixes tbe prices a new every 
time. The Agricultural Prices Commission 
is unable to give any decision e~n tin tbe 
harvesting season starts. The Goveromeat 
should convene a m~tinl in whicb repre-
sentatives of the farmers should take part 
and there after tak.inl into account the in-
vestment made on the inputs and other 
f&SI*lS 901lCerDinI ~ field, thf IDarpo of 
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proit. even ifJt is half of what industrialists 
earn or five to eight per cent, should be 

I ODd. A price index should be 
fGrmulated so that issue of fixing prices is 
Dot put forward before the Price Commis-
sion every year, and the farmers are able 
to-let the inputs and sell their crops on a 
fixed price for 10 to 15 years and in tbis 
way they are able to chalk out their pro-
lramme for a long time. I am a farmer 
and work with my own hands. Therefore. 
I may be allowed to speak for sometime 
lDOI'e. I come from Punj?b, I would hke 
to bring to your notice a major defect. 
Punjab and Haryana have a large stock of 
wbeat. The system of supplying it to other 
States is not correct. In Punjab even 4 ,_r old wheat is lying. Similarly two lakh 
COPp.cs of sugarcane IS sent to Jammu and 

.lCa&Junir and Himachal Pradesh and we 
~fCmain busy in arranging only transport. I 
\UD.t that a sugar mill should be set up in 
I'PQjab and foodgrain schemes should be 
ai.w:n to the South. W.thin tbe country 
crores of rupees are spent on transport and 
we 10 on transporting sugar, goodgrain and 
oc.ber commoditIes from one part to the 
other. 

One thing more. The Central Govern-
~Dt has formulated 5everal schemes in 
~t-pf oilseeds and pulses and the Indian 
r~r always v.elcomes sucb schemes. 
Wha~ver scheme you will formulate for 
~.farmers. tbey will implement it, be it 
oiJseod scheme or pulses scheme. That is 
wby I am insisting that be should be given 
proper profit. If tbat is done, the Indian 
fanner will welcome all the schemes whole-
~fledly and implement (hem and achieve 
all lPe targets. If you do not pay attention '0 my fequest, you will see that crores of 
.(~ beiDl spent on bringing about green 
Icvolulion and wbite revolution will go 
waste ~d put tbe fanners UDder heavy 
~I aod gradually one day they will 
br_dowD total1y. At tbat time neicber 
·fIJe GcweroQlent nor the country will be 
abJe to do anytbing for them. With these 
~oTds, J thank you for living me time to 
..,.k. 

(Eng/I.") 

• SHIll K.H. RANGANATH (Chit,a-
_.~ : .. r. CbairmaD~ Sir, I am ..... 'uI 

to YOU' fer tbo lime liven t()ame to • .,eat 
on 1his Demaad. Sioce there i. t'8ucky 
of time I will make only two or tbree 
points. 

No doubt we have made .quito a 
successful ilDpi'GvOIDent in aariculture .-but 
you bave to take the overall position. It 
is ooly in a few S'ales lb., we have. .... o 
able to make a mark while tbero is consider-
able backwardness in otber States. So my 
point is we bave Dqt been able to _ntif, 
tbe areas wbich are suffering for want .f 
irrigatioD facilities Qf wbicb are drouabt 
affected aod abo areas where ~ops Nke 
pulses, oil seeds , etc. could be arqWD. 

Further tbere bas not bc:en sufticieot 
storage facility also. The agriculturist is 
making a big cry for providing him aD 
aDvantageous price. I still remember tbe 
agitation which was there in 1983 in 
Karnataka-a bia movement by agri-
culturists-in respect of fGOdgraina aDd 
sugarcane. Central WarehousiAa Cor-
poratiGn is doing some work to provide 
go down facilities. Cooperative societies- have 
aho been doiog some work in this respect 
but there has not been scientific (tunkial on 
tbis maUer. Centres of foodgraios prodllCtioo 
aDd marketable aRlls have not been idonRfied 
and tbe warebousiq facilities have not. been 
provided there. Agru:ullurilts have Dot 
been ah)e to keep tbeir produce in tbe 
warehouses. As a matter of lact ,aday 
it is the mercbapt tbat 1Qak.es ~ of Uac 
Warebousil)l Corporation aodowns. TJac 
merchant purchases tbe prQd~ frOID tbe 
agriculturists duriog the barvesliog sc&son 
and stOTes it in tbe .odOWDS. He is ~ 
to take SO per cent mqoey fr()m tbe btlJu. 
Then be sells it at bis own conveDient lime. 
Why should not tha Oovcroment think of 
these things aDd plan for the whqle of ,t.lJo 
couptry ill$tead of lcaviol 1I.1eae tbi&\tlp'o 
,be mercy of the Sf,ate.a? The tlG4ow.s 
which bad been 11arted in J 912· 73 ·are Met 
to be completed in the cooperative ,",or. 
You have included thelD in &he Plaa. ¥Ru 
have provide some subsidy also. ~t.,* 
State Governments do Dot complete them on 
time. So mu.b 10, tbe wAMb9usina 
facilities are Dot available to ~ 
agriculturists. if tile -:~uaJA' 
facilities are dlere. tbe .... lcu1ua .... 
caD p1e4ae their .pJC)dpce aQd-, 
50% of &be cost 01 tbtJr prodpce 1WJ1,J JIJe 
ba1Jka ID~ IPOO4 tbolr Im"""~. ...... ~ 
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then dictate tbe market. They can never be 
under the mercy cf the merchants at all. 
This is one of the suggestions whicb I 
wanted to make. 

Sirt in respect of irrigation, I should be 
pardoned if I say that there has been 
considerable regional imbalance. As far 
as Karnataka is concerned. The other hon. 
Member was making a reference in this House 
this morning about the irrigation facilities. In 
this connection, I may point out that the 
emphasis was given to the agriculture onJy 
during the Third Five Year PJan. In the 
First and the Second Five Year Plans. we 
did not think about food at all. But 
from tbe Thir4 Five Year Plan onwards. 
we have been laying fl'luch emphasis on food 
production. But the Fourth Plan \\-as 
never a Plan. There was a Plan hol!day 
and the annual plan was pur~ued during 
that time. During the FIfth and the Sixth 
Plans we made sufficient progr~s. But as 
far as Karnataka is concerned, the irrigation 
projects that were taken up some time in 
the Third Five Year Plan are yet to be 
completed. They are yet to see the light 
of the day. In the meanwhile, our friends 
from Andhra Pradesh have raised the slogan 
of Telugu-Ganga project. This has come 
in the way of Karnataka execucting the 
irrigation projects. Sir, 1 come from a 
district whicb is very close to RayaJaseema 
districts in Andhra Pradesh. It is 
chronically a drought-affected area. Have 
you tbought about it? Has there been anv 
Iclentific approach in this respect ? We 
have spent a lot of money either on flood 
control or on meeting the drought situations 
;n the country. But if we have s~nt the-se 
mODies on irrigation projttts. hy flOW we 
would have completed many of the projects 
aDd we would have solved the problem~. 
We must identify the major rivers so that 
we may plan irrigation pro.iects and provide 
for them money. If the State Governments 
want9 tbey caD give grants, loans and see 
that tbe projects are completed on time and 
there should be no !lpin-ov~r of the projects. 
Today. in tbe Seventh Five Year Plan. an 
the works are continuing proj~cts rrom the 
Third Five Year Plan. But we say that we 
have achieved the r'an targets. Input 
facilitl~s like water. seed and n~d~d credits 
needs to be provided to agriculturists 
to improve tbe •• ,Ieu'ture. Moreover, 
lbe oultivatOI'l wiU bave to be provided witb 

cash facilities in order to enable them 
sustain till they get the crops in addition to 
the crop-credit. 

Further, Sir, there has been research 
work going on. The research bas also come 
to the help of the agriculturists. Research 
facilities will have to be provided a11 over 
the country taking into consideration the 
crops grown in that area tbat too, 
the surplus produce. For example. if 
production through horticulture can be 
increased in a particular area, research in 
that direction win have to be undertaken 
there. So aho in respect of cer~aJs" oil 
seeds, cottion, research institutions win have 
to be established in those areas. Our work 
in respect of dairy and animal busbandary 
i'i not encouraging. A lot of thing will 
have to be done in this direction. Unless 
we come to the help of the agriculturists 
who contribute nearly 60% of tbe national 
income, probably I think OUf future seems 
to be very very dim. I know both tbe 
Ministers in charge of this Ministry are 
very much interested in agriculture. But if 
they were to CClncentrate only on D~Jhi. 
Haryana. Panjab and some of the 
surroundinlt areas, it is not just sufficient. 
They must come down to the South. South 
requires 
respect. 

a constant attention in this 

SHRI MR. SAIKIA (NoWlon&): Mr. 
Chairman, Sir. algriculture is tbe backbone 
of our country. Nearly seventy five per 
cent of our people live in tbe rural areas 
and out of that seventy per cent people 
depend on agriculture, If \\e really want to 
eradicate poverty of tbe common people. 
we shall have to develop our agriculture. 
AgricuJture significantly is tbe most 
important factor for reducina pov~rty of the 
common people in India. TherefC'lre, if we 
really want to increase tbe growth of our 
economy and also develop our economy 
we shaH have to adopt some fl'leasure-s;~ 
develop this ~ctor of our economy. Our 
Seventh Five Year Plan bas been lUidt'd 
by the considerations of foodgrains, work41 
and productivity. By deve10ping alriculturo 
we can ~upport the largest Dumber of people, 
and it IS here that the lareest number of 
productive emr'oy~nt can be created. I 
therefore, urJre ·Jpon the MJnisf~r t~ 
take an possible moas~ros to ~ 8Iri~ 
culture! 
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16.01 Ian. 

ISHRI SOMNATH RATH In ,III chair] 

Wo find that our country is self-
sufficiont at present in foodarains. specially 
wheat and rice. But tbere are certain areas, 
where we have been suffering from 
deficiency. particularly in respect of edible 
oils and sugar. In order to till up the gap 
between demand and supply. we have to 
spend significant portion of our foreign 
excbanae on the import of edible oil and 
lugar. Tberefore. in order 10 make our 
country self-sufficient aod also to reduce 
tbe burden of payment of fore ian exchange, 
we have to encourage domestic production 
of such looda. We shall bave to take some 
measures for increasing tbe arowtb rate of 
our existing production and also to encouraae 
the farmors to produce more, we shall have 
to adopt some measures such as offering 
remunerative price for their products as also 
adopt some other measures to brina home 
to tbe small farmers tbe benefits of the Crop 
Insurance Scheme through wid. publicity. 
We aball have to encouraac them and try 
our level best to reduce tbe risk and 
uncertainty about tbe fate of their products. 
We also have to encourage tbe farmers to 
adopt bot~ intensive and extensive metbods 
of cultivation to increase tbeir agricultural 
produce. We shall have to take measures 
for extension of improved technology for 
morc areas. 

Further. we shall have to make provi-
liona for easy availability of credit facilities 
to the poor farmers. We should also arrange 
to supply them witb high yielding 
varieties of 1CCds, fertilizers, manures and 

-cbcmicaIJ. 

III addition to these thinas. tbe Govern-
meet lbould come forward witb adequate 
fuada and elaborate provisions for better 
irription facilities. and for construction of 
major. medium aDd minor irrilation works 
to provide required quantity of water to 
qricultural ftelds and alflo to increase tbe 
impted arcu for cultivation. 

While tbinkina of improvement and 
dcNeIOpmeDt of our aariculture, we sball 
Mvt ,q *f tp min~ the e#"tct, of Jlifb 

floods, whicb are silnificantly associated 
with agriculture. Unless we control ftoods, 
our very purpose wi)) be defeated. We 
have seen that every year almost in the 
entire country except a few limited areas, 
flood creates havocs. Just at the beginning 
of tbe cultivation of kharif crops, flood 
comes and it causes hUle damages to our 
crops, washes away dwelling houses and 
tbousands aDd thosaods of people and 
cattle are shifted to bigb areas. Millions 
of hectares of land in the country are 
submerged under water for months together 
and it totally eliminates the possibilities of 
Monsoon kharif crops. Therefore, tbe 
Government sbould come forward with 
adequate funds for tbe implementation of the 
flood control programmes. 

In my State of Assam, we have seen 
that every district of this particular State 
is submerged under water for montbs 
together. Thers is one fenile area in our 
State, namely Majuli, which is tbe larlest 
river island in tbe world. This area bas 
been completely ruined by floods. Actual1Y)l 
tbis particular area is tbe granary of Assam 
and it is also the seat of Assamese culture. 
Therefore, my bumble suggestion to the boo. 
Minister is tbat instead of laking some 
piecemeal measures here and tbere by 
constructing bunds which are again washed 
away by the Ooods, leaving no trace of tbeir 
existance, long term projects should be taken 
in order to control the floods. UnJess we 
can control floods, we shall not be able to 
develop our agricuJture. Sucb 1001 term 
measures should be considered not as 
regional projects. Tbese should be consi-
dered as national projects because the 
problem of flood is not a regional problem. 
It is a national problem. Therefore. I 
would like to submit tbat lonl term 
projects should be taken up, such al 
construction of big dams across tbe 8Dowfed 
rivers. Only these dams shaH be able 
to control the floods and these dams shall 
also be able to provide ample facilities for 
irriJ8ting tbe 81ricultural lands. Therefore. 
my humble submission to tbe Minister is 
tbat 'be Government sbould come forward 
with adequate fuods to take up some 100. 
term projects aDd not sbort term ODeS. 
We have found tbat crores and crore. of 
rupee. are spent in tbe name of relief work. 
All tbi, type of lpendinl and investment 
,,.. vo'1 uaproductive, Jpdia " , poc}r 
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country and we cannot afford to waste such 
larae sums of money for unproductive 
purposes. Therefore, I would request tbe 
Ministry to come forward witb adequate 
funds for the construction of bil dams 
across the snow-fed rivers in order to 
control floods and also to provide racilities 
for irrigatina cultivable land. With these 
words I thank you. 

16.08 hrs. 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF FERTILIZERS (SHRI 
K. NATWAR SINGH) : Thank you Mr. 
Chairman. I would first of all agree with 
my colleague here OD roy left that if you 
had given us a little more time, we could 
have dealt with the most vital subject of 
agriculture a t a greater length and in greater 
detail. 

It is also a sad commentary that a 
discussion of tbls importance, on this 
particular subject which affects tbe vast 
majoflty of tbe people of our country should 
arouse the kind of interest it bas, in tbe 
Press and in the Cbamber. 

Now Sir, my duty first is to speak 
about the fertilizer industry, which for the 
first time, IS a part of tbe Ministry of 
Agriculture as a fuB Department. What 
seeel is to industry, fertilizer is to agricul-
ture. The development and expansion of 
tbe fertilizer industry in India is a success 
story. Fertilizer today is a arowing 
industry. The post-tax return on tbe 
investment in tbe fertilizer industry eitber 
in tbe public Of private sector is 12 per 
cent. 

Now, let us Jook at tbe bistory of the 
fertilizer industry in India. In 1950-51, 
we cODlumed 0.70 lakb tonnes of ferlilizer. 
By 1990 we shall be consuming 14 crore& 
and 40 lakh tonnes. 10 1951-52, we 
produced 27,000 tonnes of nutrients. 
By 1990, we shall be producinl 9J lath 
toones. Our overall arowtb will be 11 per 
cent tbrouabout tbe Seventb Plan~ How 
have we achieved tbis? Twenty y.:ara ago, 
India was written off as a bad case, as far 
as feediol its population were coocerned. 
It was considered beyond savini. But in 
1961 when we bad some of the worst . . 
droughts in many parts of India, Mrs. 
lodira Gandhi took up this cballeale to 
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make India self-sufficient in food and we 
invested vjgorous)y 10 the fenilizer industrY. 
Our farmers and our expert, have prOYed 
tbat there i, notbina tbat tb.y cannot 
achieve, if we decided to do 10. Tbe 
fertilizer industry is a good example of tbat. 
Today. tbe entire world acclaims our 
achievement in this particular field. Why 
does it do so? The simple reason that we 
have done this is on our own. on our own 
farmers, 00 our own workers and labour., 
who have a~hieved this. To orpnise any 
proaramme. any undertaking which involves 
70 per cent of the people of this country 
is not a small task. It is DOt a minor 
achievement. It is a major achievement 
for tbis country and for the people of this 
country. 

Now, let me give you some figures wbich 
speak for themselves. Production of 
fertilizer in 1985-86 was 100.5 per cent of 
the taraet, growth over 1984-85 was 11 per 
cent and as I s:lid earlier, tbls wiJl be 
maintained throughout, tbe Seventb Plan. 
But it is not enough as I sbould tell you in 
a few moments Mr. Chairman. The 
capacity uttlisation wi)) be 82.3 per cent in 
1986·87 which is acceptable and we would 
like to improve it further. We hope to, 
but some of our plants are little old, they 
have to be revamped. They have to be 
modernised and the funds arc heiDI made 
available. New plants are comma UP. 
Fifteen new plants are comins up. 
They include eight nitrogenous fertilizer 
plants and seven pbosphatJC fertiJizer planrs. 
I do not want to give you tbe names because 
tbey are available In the Report and tbe 
figures of tbe Seventb Plan are in the 
Annual Report which Members will DO 
doubt have seen. 

Now what about the future? The 
demographic projections of India by tho end 
of tbe century are that we will be in the 
neighbourhood of 900 millious. For 
feeding 900 millIons people. we will be 
requirin. 235 millioo toonca of foodaraiDa 
For produciog 23S miltioD tonne. of food-
grains we shan require over 20 .IJIIlliOD toDoes 
of fertilizers. That means from 14 milhooa. 
tonnes in 1990 we have to 10 apto 20 
million tonnes in tbe next ten yean. Wo 
have to do this on our own. To maiDtaiD 
tbis a 12 per cent annual use ... f.-tilizen 
is absolutely cssootial. It is the mJoim .... 
If our production rana below 12 per c:eat,. 
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we aet into the danger zone wbete we will 
not be able to produce enough to feed our 
people. So, it is the endeavour of t~is 
Ministry. under the guidance of my seDior 
colleague S. Buta SlDgb and my coUeague 
Sbri Mak wana tbat we shall take every 
conceivable step to ensure tbat the produc-
tion of fertilizer in this country keeps on 
going up. :So. tbe 12 per cent growth rate 
is maintained. 

Now, we ale among tbe largest producers 
of tbe fertilizt:rs In the world. And at the 
sametime, we are also one of the largest 
importers of fertilizers. We produ~e . about 
60 per cent of our requirements and Import 
about 40 per cent and now we hope that 
wben aU the new plants that ale coming up 
. tbe next four years or five years, tbc:~e 10 . 
15 plants are gas· based, some will use t uel, 
others Will use coal tbis will be achieved. 
And now the coal tecbno~ogy is very 
new, to India, that is why some of our coal 
plants are not doing wel~. But we are 
looking into this. But given the dele~-. 
mination and WIll and the finance, there IS 
no doubt tbat we shall be able to cater to 
the demands of our vast market in J ndia, 
and tbe Green Revolution will not be 
confined to 1, 2, 3, 4 or 5 Slates. We 
shall extend it to all tbe States of tbe 
Union and Union Territories. So, we can 
look f~rward to tbe growth, with satisfaction 
and with cautious optimism. 

Now 1 would like to close on this note : 
Tbis Ministry of Fertilizer is not only 
involved in large plants, but is making sure 
tbat ser"ices are available to tbe farmers 
all over tbe country-in small villages, 
large viHages and in urban areas-.-at 
reasonable prices. Compared to tbe pnces 
tbat have gooe up in tbe last few years in 
other areas-wbether it is steel. coal or 
eloctricity-tbe prioc rise in fertilizer bas 
been sometbing that we can accommodate. 
and it is reuooable; aod since 31 st of 
lunary. we bave been monitoring tbis. 
We baYO put tho prices back to 1983. 
TbeI'e has been GO appceciable difference in 
tbe otl'-tako. It i. maClinal. wbich we can 
adjust. aad we caD live with it. 

We _"-.demonstratioD groups; we have 
Kilau Melas; we bave training camps where 
... are distributed. I myself have 

attended on. recentJy. IFFCO and 
KRIBHCO have adopted villages, where we 
give tbem all the facilities available. We 
give them knowJed"e, we show them films, 
aod answer queslions. We are also 
extending our services to the dryland areas. 
As several Memben referred to tbis, special 
attention will DC paid to tbis. 

One dlstingui&hed bon. Member men-
tioned that tbt: complelJon of these plants, 
particularly the oues whi~b are based 00 Kas. 
IS d~pendenl on tbe completion of gas 
pipelines. Government have absolutely no 
doub,-ntlther 1 nor my colleagues in tbe 
Mmlslry-tb"l tbls pipeJine Will be complet-
ed in time. 1 t is our hope that some of 
our plants wIH bc completed not only in 
lime, but before tbeu time. 

SHRI NARAYAN CHAUBEY (Midno-
pore) : Since the tUlle i~ very short, 1 wiH 
only put a few POUlt~ before tbe Minister. 
FHst.l would IJke to koow ; Wby bas tbo 
implementation oj Jand reform been tardy. 
as yet? You had a plan to complete land 
reform by 31.3.19tS3. Wby bas tbls nOI yet 
been completed? 

The planners bad placed much emphasil 
on laud retorm. Sut J am apprehenSive 
that on our Governments. particular Jy tbe 
Governments in sucb States where the 
Congress Party is ruJing. the pull of tbe 
landJords is ~ areat. that land reform is Dot 
being implemented. 

Governmen t bas taken possession of 
only 5.6 million acres of land, as yet; and 
tbe actual distribution is 4.4 million acres. 
of wbicb more tban 50% goes to West 
Bengal and Kerala. This is thc first point 
I want Co make. 

It is a very good thing tbat Government 
is going to reclaim 40 million hectarcs of 
cuJturable wasteland in tbe 7th five year 
Plan. It is a very good thina. But thcD. 
tbe GovernmeDt baa not mentioned whetber 
this land will be given to tbe landless 
agricultural labour. or not. Arc tbey loina 
to brina in these bia houses in the matter 
of reclamation, in tbe name of production: 
or. are they loing to include landlC81 
labourers also-who ale laDd-buDIfY? This 
is my second question. 

PROF. N.G. RANOA (Guntur) It 
sboul~ not be put to sale. 
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agree with you. 
Governolcnt. 

You coDvince your 

Thirdly, the Green Revolution i. 
opelative only in Punjab, Haryana, Western 
U.P. and a portioD of Andbra. Tbe Soutb 
is nealectedi Dot only tbe South, but the 
eaU2rn_region is also neslected. Government 
itself admits tbese things. Assam, Orissa, 
West Bengal, Bihar-all these places are 
left out. 1 would like to know what is the 
plan of the Government to see that these 
areas also hope for a Green Revolution? 
What are )'ou gOlDi to do about tbese 
things? 

In tbe meantime, I beg to submit tbat 
all tbe bon. Members ba ve Slated tbat there 
is stagoation in the production of oilseeds, 
pulses, etc. We are beaflng tbat plans are 
beiDg taken, but the figures do not show 
whether your plans have brought aoy results 
or not. In future if you do like green 
revolution, if you can produce more wbeat, 
people will applaud you. But if you 
canoot produce pulses and oilseeds, ctc. 
then people will definitely 80 against you. 
People will ask, why shall we impoIt oil 
and sugar costina several thousands of crores 
of rupees of our fuod 1 So, you have to 
answer this point. 

Just DOW I was bearing from the 
Minister regarding ferti.iser. Yes, the 
proaress. as mcntioned, is really impressive. 
But here I wo ld like to ask Shri Buta 
Singh also whether tbis Haldia Fertiliser 
Plant, after spending Rs. 450 crores, bas 
been able to produce 450 tonnes even. You 
will kindly answer tbis point. There is a 
colossal wastage and we, Mcmbers from 
West Bengal, have been shouting for the 
last 6-7 years; I do not know what you are 
loinl to do about tbat. All the Ministers 
know about tbese tbings. It is going OD for 
the lut lona Dumber of years. So, the 
remedy for the Haldia Fertiliser Plant bas 
to be broust about. 

About irriaatioD, yc~ io urisation also 
some advancement bas been made. But 
even tbeD today 70 per cent of our 
cultivable land bas DO irriptioD facilities; 
ooly 30 per ceot of our laDd bas lot 
imptioD faciliti~s. In Punjab. Haryana 
and otber places, we will coycr more. 
l\eprdiDa .. tom reaioo. apiD West ))eoaaJ. 

Bihar, Assam, and Orissa. tbey are lufferiol 
from irriS8tion. In my constituency, there 
are areas where irrigation facilities are ooly 
6-7 per cent. Se, the Government of West 
Bengal has moved the Centre for 
Subaroarekba Dam at MJdnapore. It is 
lying with tbe Planning Commission for 
years together; some loopholes, some faults 
are being found aDd il is being ddayed. 
I would submlt that this Dam sbould be 
taken up at the earli&t. 

On all sides it bas been stated regarding 
the dispanty io prices bet\\een the in(justrial 
goods and the agricultural goods. The 
least said the bette r. Last year J the jute 
proccduce had suffered; this year also tbey 
are going to suffer; COCc.out growers are 
suffering; cotton growers are also 
suffering. By what plan tbe governmeot 
bas got to see tbat the producers who 
produce these things do get the proper 
prices and this disparity bet\\een material 
produced by industria) sector and tbe 
agricultural sector should be fini~bed? How 
do you want to femo" e tbis disparity 
between the t\\ 0 ? 

With these words. I again thank you 
and I hope that Minister will r~p]y to my 
all questions. 

rTranJlalion] 

SHRt JAG DISH A\\'ASTHJ (Bilhaur): 
Mr. Chairman, SIr, I rise to support 1be 
Demand for Grants preseote-d by tbe boo. 
Agriculture Minis tel. As bas been stated 
by several hen. ~1embers. ours is an 
agricultural country and it is very necessary 
that to remove the hunger of the people 
of this country, agricultural production 
is increased. It is true that since Vie 
acheived independence, tbe agricultural 
production bas increased enormously but 
there is still great need to increase it 
'·urtber. 

16.24 brs. 

(MR. SPEAKER in ,h. cllair) 

The biggest irony is that the farmer 
in spite of his best efforts is uoable to 
get the fruits of bib bard work and toil due 
to calamities like floods, droutbt, hailstorms 
etc. at diff'cteot times. Then. be docs 
Dot pt fair pric:o also for his produc:e. 
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All the bon. Members expressing their 
views have stated this and tbe bon. Minister 
himself realises that tbe farmer does not 
aet tbe price wbicb be should get keeping 
in view tbe hard work be puts and tbe 
money be invests. As apinst tbis, tbe 
industrialists fix tbe prices ot tbeir products 
keeping in view tbe cost they IDcur. But, 
unfortunately, in tbe case of tbe farmers 
yield, it is tbe mtermediaries wbo fix the 
prices. Thoulb you have constituted the 
Aaricultural Prices Commission, yet the 
farmers are not getting tbo benefits. I 
request tbe hone Minister that these things 
create resentment among the peasantry, 
so a permanent solution of the problem 
sbould be found out so that tbe farmers 
are able to aet remuneraU ve pric~s for 
tbeir produce and unremunerative farming 
is converted into remunerative farming. 

Alona with it, it is also necessary tbat 
the declining agricultural production is 
increased. There are two types of farmiog-
intensive farming and extensive farming. 
Production sbould be increased through 
intensive farmins. Also, under tbe National 
Rural Development Programme small 
and marainal farmers are provided witb 
loans and grants from the banks in order 
to lift tbem above tbe poverty line under 
20 Point Proaramme, but large scale 
buoalina takes place in it. The touts 
indulge in bungling in the matter of payments 
made to the beneficiuies for purcbasiDl 
,oats, cows, buffaloes or pigs. Without 
takiDl much time, I would Jike to say tbat 
you should review this Programme. The 
Government of India releases crores of 
rupees to tbe State Governments for provid-
inl benefits to the beneficiaries, but in 
reality theae people are not being benefited 
in any way. Throuab you, I would like to sub-
mit tbat instead of makina direct Payment to 
tbae beneficiaries, jf you open ,IDa)) 
iDduatriCl etc. in the viJJaaes and employ 
tbem there, tben these people will definitely 
be beDefited and will be able to come 
above the poverty line. At present, they 
are &OiDa below tbe poverty line even after 
administering tbem first and second doses 
and resentment is increasinl amonl them. 
Ito therefore. urge tbat you may consider 
such type of Programmes and employ the 
poor in the vocatjonal centre,. 1 here ia 
....... aced of IUGh • measure today. 

I allo want to submit that tboush you 
provide I,arle suma of fODds tbrouab tb. 
cooperalave SOCieties. yet it is not received 
in time. You are increasing sbe number 
o~ fCI tiliser depols, but tbe subsidy you 
8IVe on fertilisers is not made available 
to aU the farmers. The resuh is that when 
tbey do not get fertilisers, tb. .Irieulture 
suffers. J may also submit tbat in the 
Department of Cooperatives, specially in 
Uttar Pradesh, fake loaos wortb crores of 
rupees have been sbown against the farmers. 
Many a time it bas been stated tbat these loans 
are fake, even then the same loans are 
shown agaiost farmers Dames and 'AmiDs' 
harass tbe farmers. Tberefore, you should 
reconsider that wben it bas been decided 
several times that money cannot be recover-
ed, why tben it is beina shown as loans 
aaainst the farmers. There are huodreds 
of crores of rupees whicb are beiDa shown 
as loan against tbe farmers. Tbe relult 
is tbe banks are burdened with outstaodins 
loans and tbey are u;)able to provide 
money to tbe farmers. I want that you 
may consult tbe State Go .. emments and 
prepare a proaramme 10 tbat those hundreds 
of crores of rupees wbich cannot be 
recovered now are wrjtten off and tbe 
farmers fccl relieved of tbis burden. This 
burden should be sbared equally botb by 
the centre and the State Governments. 
You must take action in tbis reprd. 

One tbinl more I want to say. You 
take maoy steps to check floods and 
droughts. In Kanpur district. tbe 800d 
problem is not tbere, but the problema or 
waterlOllio8 and inundation do exist 
Waterloging createa problem there. Bv"'; 
year thousands of acres of land leta 
submerged and the faoner. suffer heavily. 
To save tbe 'and from submeraioa. 
the Centre and the State OOvemmeDt 
should formulate scbemea under which 
drainaae s,stem is provided for the IUbmera-
eclland. Also, steps are taka after tile 
floods ha~e ocurred. My request Is that 
steps sbould be takeD beforeband 10 tbat 
tbe farmers are .ble to take beDdta aDd 
bave not to suffer lou. whicb tbey sutrer 
due to tbe ftoods. 

In the cod, I would like to make one 
more point. I bad made Ibis tubal_i_ 
last year allO. The Government I. ,akiDS 
meaaul'Ol to oacouraao 8sbericl. 
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Pisb_, particularly bil fishes, are beina 
exported. It aives aood returns and ForeilD 
UCbaDP it _rDed thereby. But no help 
is provided to tbe poor fishermen and 
boatmen. My submission is that they 
Ibould be provided witb financial assistance. 
Thoy are also not &ettina any benefit from 
tbe Welfare Board constituted by the 
Government. I would, tberefore. like to 
request tbat fisbermen and the boatmen 
liviol alool tbe rivers sbould be liven 
assistance 10 tbat tbey may enjoy tbe 
beDd1ts. 

With these words, I support tbe 
Demands for Grants presented by tbe hone 
Minister. 

SUR! RAM NAG INA MISHRA 
(SaJcmpur): Mr. Speaker. Sir, I am thank-
ful to you for livin. me an opportunity to 
speak on the Demands for Grants of the 
Ministry of Aariculture after matins areat 
effort •. 

I would start my speecb in tbe voke of 
a sad farmer. One farmer says to anotber 
in Ilhojpuri : 

Ahlta6a NuntJre d~.wa ke bllele kuaan 
GaJI mlan murla mange" 
K"II mal mange chlrki awokalUl, 
Abltogtl Itamere d~swa ke bhele k Ishan 
Go,ernna,nt pot mange, 
N~ta Log yole mange 
Amla.,akll kaJaen chod de eman. 
AM.G "GINn. deswa ke blaele k13atlll. 
Sab kollaamon Ie mallge, 
llama ka klll!e mangl 
/aamllnt Abltangwan ke dula sla Ram bane 
IIbltgG ItamGr_ de,It- ke b~/e kIJQGn. 

(Pol meaDS land revenue] 

I Iball start my &peach on this point. 
Apicultu~ is sucb a subject wbicb is related 
to everybody. Fertilisers, water. diesel for 
tractor are needed for ensurinl good aari-
cultural production. Sir, a professor or a 
ICieotist need food to eat. If be dOC's Dot aet 
food. bit mind canoot remain sound. Because 
II BAuvak.III,.", Kimono XG'.'. PQ/klm 
C,,#ddtI JQllD1I' "13kllr",,Q bltQWlu"r'" 
It meaDS tbat a starved man tend. to commit 
crime. So. be needs food. Wbat does a 
larmer do" He produces wheat, rice, 
.bee. butter. veaetables for tbe scientists and 
profaaors. He produce. better tblnp for 
"" t9 • ..,.., I",. Tb9 Jis:b ~ ttao JII'hD 

people have biB bouses to Ijve in. At least. 
he should also have a sma)) bouse to live in 
and a cot for his use. This is a &larina 
disparity and he is living in such a conditioD. 
This is tbe reason tbat the 
people in Bihar are being shot 
dead. I would congratulate the agricultural 
scientists (or it is only due to them tbat the 
production of agriculture bas increased from 
what it was 10 to 1 S years ago. The 
agricultural scientists have developed new 
varieties of wheat and rice. The farmers in 
villages say tbat they would Dot lake to 
cultivation as the cost of production has 
lone up very high. This has broken their 
backbone. 6 to 8 or 10 quintals of wheat 
is grown in one acre of land, but be bas to 
sell it at a very low price. The farmer has 
to pay more for harvesting and thresbin& 
his crops. Government bave fixed tbe rate 
of wbeat at Rs. 165 per quintal. but he 
gets very less. In Uttar Pradesh the .. me 
thing is purchased from tbe private dealen 
at a reasonable rate, but tbe farmen are 
given very low price for it. Sir. aood 
quality wheat is purcbased from tbe farmer 
after sieving it, but the same whatt is pur-
cbased from the private dealers without 
sieving it. The bon. Members may be 
aware of tbe quality of wheat wbicb is 
available at tbe Fair Price Sbops. If this 
is bow the fanner is treated. how can be act 
remunerative price? In other WOlds, tbe 
farmer is getting very low price for bis 
produce. He is not getting remuneratiw 
price. He is only able to make both ends 
meet. He sbould get fair price for his 
produce. Whenever we raise this demand. 
tbe Government gives plea that they have to 
provide (oodgrains to the Government 
servants and to the people livinB in tbe 
cities at Jow price. Sir, the prices liven to 
the farmers for tbeir produce are very 
Jow. 

Government imports edible oil from 
other countries. In a meeting held under 
20-Point Programme, it was decided that 
tbe farmers, baviog balf or one acre of land. 
sbould be given subsidy to Brow tori aDd 
mustard, as they are not able to Brow it. 
Only farmers havinB 8 acres or 10 .~ 01 
land can 11'0w it. They sbould be eDCOUJ'a-
aed to &row oilseeds by providina tbaD 
subsidy. If Eubsidy and fertiliser are pro-
vided to sucb fanners.. the production of 
oilseeds can increase. IDStead of impot'tiq 
p11 fr~ ot~ ~tries 9D 11.,.... ..,... iJ 
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would be better if farmers are encouraged to 
grow more oilseeds by ensuring them its fair 
price. 

Similar is tt:.e case of cotton as well. 
The farmer is not getting fair price for 
cotton. Earlier the matter \\'as raised in 
this House. Remunerative price should be 
given for cotton so as to increase its pro-
duction. The cond ition of farmers is very 
miserable and disparity is increasing. In the 
cities, huge rnulti-storyed buildings are 
coming up and on the other band villages are 
being deserted. This disparity should be 
removed. The ancestral land measuring 50 
to 60 acres bas been brougl-tt under Land 
Ceiling Aet, but in the cities there is no 
restriction whatsoever on multi-millionaires. 
The multi-millionaires are constructing 
multi-storeyed buildings having 20 to 40 
storeys and tbere is no check 00 them. They 
construct buildings by taking billions of 
rupees as loan. On the other hand biJJions 
of rupees are out stand ing against the sugar 
mill owners. La5lt year billions of rupees 
remained outstanding against them. The 
farmer does bot get immediate payment of 
his wheat and sugarcane. Is anything 
available in the market free of cost or with-
out making the payment on the spot. Only 
tbe sugarcane and wheat are such items of 
tb. farmer which are purcbased in advance 
witbout making payment on tbe spot. In 
tbe area from which I bail, crores of rupees 
of the people due to tbe sale of the suger-
canes are outstanding and tne Govern ment 
is doing nothing for its payment. If public 
money or the bank money remains outstand-
ing against some vil1ager~ he is immediately 
put behind tbe bars in the tebsiJ, but in big 
cities crores of rupees as taxes remain out· 
standing against the peopJe. but they are 
not put behind the bars. Can you give any 
instance where some multi-millionaire in 
the country, against whom crores of rupees 
are outstanding as taves and income tax, 
has ever been put behind the bars. 

The Government provides loan to the 
small farmers througb co-operatives, but 
tbe interest tb'!reon is cnarged at tb~ rate of 
14 per cent per annum. If they are not 

• able to repay it in time, interest at tbe rate 
of 25 per cent and 10 per cent surcharge 
thereon is realised from tbem and In case of 
non-payment tbey are put bebind tb~ bars 
iQ t" ~b.j1! 

The farmer bas to pay Rs. 4 to RI. S per 
litre for the kerosene oil. We had asked 
as to why sucb tbing is happening: tbe 
reply was given tbat there was no me thod 
to colour it. The farmer bas to pay more 
for the salt, the item for which Gandbiji 
bad launched an agitation. The Govern ... 
ment is not able to provide even kerosene 
oil and tbe salt at the low price. 

With these words } would request the 
bon. Minister to remove the snags in tbe 
supply of electricity. Arrangf'ments should 
be made to provide electricity to farmers at 
appropriate time. Power is not available at 
the time of thrashing of wheat. He gets 
power at 12 0' clock in tbe night. I want 
that you should supply power to him in 
time so that wheat could be thrashed. With 
these words I support tbe Demands for 
Grants of tbis Ministry. 

SHRI ABDUL RASHID KABULI 
(Srinagar) : Mr. Speaker9 Sir9 due to paucity 
of time I would draw your attention towards 
only a few things. 

Firstly, so far as Green Revolution is 
concerned I am sorry to state that Jammu 
Kashmir State is not producing foodlrains 
to the desired extent. That is wby we have 
to get supplies of wheat from Punjab and 
Haryana. During winter our farmers have 
to migrate to Haryana, Punjab and Western 
Uttar Pradesh to earn their 1iv~libood. 

MR. SPEAKER: You grow fOr us and 
we grow for you. 

SHRI ABDUL ItASHID KABUL}: I 
wanted to submit that so far as agriculture 
is concerned there is great potential to pro-
duce foodgrains in the bill areas of Jammu 
and Kashmir, but the main reason for 
poverty in OUf area is that we are nejther 
able to produce for ourselves nor fOf sendiDI 
foodgrains to you. 10 the entire counrry 
two crops are grown every year, but ill our 
State only one crop is IJ'OWD. In whole of 
the country, AsricuJturaJ Researcb CeDtre 
ha ve been opened, but in Jammu .and 
Kashmir not even a sin,Je lucb Centre his 
been opened. 

Ours is a cold and snowy resion, bue 
tbe climatic coodilions there and in tbe 
neighbourina Himacbal Pradesb are bOC 
Tt'0flC tba~ RUlliat ~mori~ ~d ~~, 
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These countries experience more severe cold 
than us. but because of the advanced 
science and technology, the agricultural 
yie1d is quite high there. The reason why 
our State i. not progressing in agricultural 
production is that it has not got the benefit 
of scientific and technological experiments. 
Therefore, I would request that one Agricult-
ural Research Centre should be set up in 
Jammu and Kashmir wbich should engage it-
self in research as to bow the maximLlm food-
grains could be produced in cold and snowy 
regions and should make available the 
results of the research to our State. I think 
there should be no difficulty in setting up 
such a Centre there. So far no Research 
Centre has been set up in Jammu and 
Kashmir, because you have not paid any 
attention towards this. If production can 
be increased by agricultural research in 
countries like America, Britain l Germany 
and Russia, where severe cold is experienced. 
there is no reason why production cannot 
be increased in Jammu and Kashmir. I 
hope you will pay attention towards this 
and will open an Agricultural Research 
Centre in OUT State. 

We have a very big problem. Apple is 
grown in our State in abundance, but it gets 
affected by a disease named 'scab'. This is 
oestroying and ruining our apple industry. 
Growers there are facing a big difficulty due 
to this disease. The private sector has 
found out a medicine 'D}tbene' to protect 
apple from tbis disease, put in the u'\e of 
this medicine scandal and embezzlement of 
crores of rupees has been committed. This 
medicine has Dot only not protected apple 
from 'scab', tbe production of apple bas 
also suffered due to this. Therefore, I 
request the Government to embark upon a 
research scheme to protect the yield of apple 
froCj this disease. The appJe ;ndustry 
bas not only been affected in Jammu 
and Kashm:r. but it has been affected in 
Himachal Pradesh also. Lakhs of people 

'in these two States depend on this industry 
Therefore, you should establish your own 
plant to manufacture medicine which may be 
used in protecting the appJe crop so that 
the efforts to earn crores of rupees by the 
private sector in this fielrl could be put to a 
halt. 

We also produce saffron. About this 
commodity I would like to submit that this 
lias .Qot only a domestic market wortb 

crores of rupees, it bas a big foreign market 
also. Earlier, saffron used to be grown only 
in certain patches like Pampore in the State, 
but now, as a result of the latest develop-
ments in science and technology and the 
hard work done by the scientists in tbe 
State, it is being grown in other parts of the 
Valley of Kashmir also. At present it is 
being produced in severa) parts of the 
Valley of Kashmir and the earHer concept 
that it cannot be grown in other than 
Pampore area has changed. If efforts are 
made to increase the production of saffron 
I can assure you that the country can eam 
foreign exchange worth crores of rupees. It 
hus a market in Paris, Berlin and other big 
countries of the world. When visitors from 
those countries visit Kashmir, the most 
sought after commodity by them is saffron. 

Through you, Sir, I want to submit one 
thing more. There is not a single State i~he 
country where fertiliser plants have not been 
set up. The hone Minister has spoken much 
on this aspect; Shri Natwar Singh bas also 
dwelt on the subject. This bas given us the 
encouragement that lot of things are 
happening in our country and we are pro-
ducing so much t hat we are even going to 
export. But in Jammu and Kashmir, tiJI 
date no fertiliser plant/has been installed. It 
is badJy needed there. Keeping in view the 
peculiar geographical and cJimatic conditions 
of the State, one plant must be set up 
there. 

I am grateful that you have provided 
me with an opportunity to speak and I 
want that these problems s.hould be 
solved. 

SHRI tv1.L. lHIKRAM (MandJa): Mr. 
Speaker, Sir, I would like to express my 
thanks to you for alloting me time to speak 
on the Demands for Grants (\f the Minisfry 
of Agriculture. 

Sir, Agriculture is tbe mainstay of the 
economy of the country and majority of 
the peopJe depend on it. It gives employ-
ment to the large number of people. OUf 
country bas made much progress in tbe 
last few years. 10 the 7th Plan we have 
fixed a target of 4 per cent of increase 
in agriculture per year, but it is for those 
areas where irrigation and other agricultural 
facilities are available. I would req~t 
you tbat hiJJ areas should also be d4'Vcloped 
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in tbe matter of agriculture. The hill 
areas are not making progress to the 
desired extent in so rar as agriculture 
is concerned 1 have been elected from a 
bill area. I definitely know that plain 
and even land is required for cultivation, 
but no thou~bt bas been given in tbis 
respect in the hilly areas. Even if tbis 
matter bas been discussed, nothing has 
been implemented. Secondly, irrigation 
is very important for the development 
of agriculture. Bu jn hilly areas neither 
dams. nor big ponds can be constructed. 
However, small lift irrigation schemes 
from the nullahs can be formulated, but 
nothing has been done in this regard. In 
my district at least twelve schemes are 
lyiD&"pending, which are aided by foreign 
countries. But It is a matter of regret 
that administrative approval bas not been 
IiYCo so far whereas we want speedy 
development of agriculture in tbe backward 
areas, but no attention is being paid even 
to such u~ful and welfare projects. In 
thi. connection I bave written to tbe State 
Government in respect of Kota Sangya 
Dam tbat it is very useful project for 
this District and which is foreign aided 
and if it is completed, tbe percentage of 
imption in tbis 'District would go up. 
Just now only 3 per cent irrigation facility 
is available there. The State Government 
have intimated that another proposal has 
been l)ing pending in the Planning Commis-
sion which has not been approved as 
yet. I would request tbat the Schemes 
formulated for this area should be consider-
ed sympathetically and immediately 
approved on priority basis so tbat hilly 
areas also enter 21st century with good 
expectations. I request that whatever 
schemes are submitted for the progress 
of such backward areas to the Planning 
Commission particularly in respect of 
agricultural sector, which is backbone of 
our economy sbould be approved Without 
any delay 80 that bill areas could make 
proarcss expeditiously. 

In tbis context mention bas been made 
about tbe Agricultural Laboratories aod 
tak.ing Labs to tbe Land. In tbis connection 
1 wou\d like to say tbat coane grains 
like K.odo, K.utak i, ramt.la etc. are grown 
ill billy areas. Research should be conducted 
m. mpect of ~p ri~ldi~ varieties _,", 

good quality seeds for the aforesaid cereals, 
invariably so tbat the farmers of the hiJIy 
areas may take benefit of it and they may 
make progress. In tbe hilly areas. no land 
lease has been given to the farmers or 
forest villages. Hundreds and tbousands 
of such cases are lying pending, with the 
result tbe people are not able to cultivate 
properly. Altbough they are interested 
in development, but tbey are under the 
constant fear of their land being taken 
away by tbe Government, and their labour 
being wasted. I would request that land 
should be given on Jease to the people in 
billy areas. The crops of tbose farmers 
wbo are living in forest vjJJages. should 
not be seized. 

I would like to submit to the hOD. 
Minister througb you. Sir. tbat tbe officers 
of Forest Department have declared cow 
dung as a national wealth in Khargone 
district of Madbya Prade!'b whicb is 
astonishing and a matter of regret. The 
officers of tbe Forest Department have 
declared cow dung as a national wealth 
and it has been seized. If such a thing 
goes OD. tbe problems of the .., illager will 
increase. I would submit that this should 
be looked into and the cow dung should 
not be treated as a national wealth. It is 
the asset and wealth of ty,e farmer. As 
regards afforestation I would like to make 
some points. The trees are being felled 
and the Forest Department is planting new 
trees. What is the use of it? It will also 
increase pollution as well as affect raiDS 
adverselt. I would submit that where 
there are denuded hills, where there is not 
even a single tree, afforestation should be 
done there. Similarly a huge chunk of land 
belonging to the big landlords in lying 
unused and cultivation is not being done On 
it. The Government should issue strict 
instruction 1hal such land should be put 
to use. Witb these words. I convey my 
thanks to you for giving me time to 
speak. 

tEnglilh) 

SHRIMATI D.K. BHANDARI 
(Sikkim) : Mr. Speaker, I am grateful to 
you for 1{1ving me time to speak on tbe 
Demands for Grants of the Mjpistr)' of 
A ... k ... ltl.ll'c~ 
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I would like to mention the following 
few facts about my State of Sikkim in 
this regard. 

Tbe Central Ministry has directed all 
the State Governments to introduce crop 
insurance scbeme from Kharif 1985. I feel 
this scheme is a good one. if properly 
implemented, as It heJps farmers to insure 
their crops so that they may oot suffer 
losses in case of crop failure due to natural 
calamities and incidence of diseases and 
pests. But this the crop insurance scheme 
covers only cereals. poIses and oiIseeds aod 
it will not be of any advantage to Sikkim 
unless cash and commercial crops 
are also included. Sikkim grows 
some of the important cash crops, such as 
large cardamom, gmger, seed potato, orange 
and qt1'-season vegetables and these crops 
have great importance and significance for 
improving the economic condition of local 
farmers. Further, considering the p(culiar 
topographic and agro-climatIc situation of 
Sikklm, priority ~hould be accorded to 
growing cash and commercial crops. The 
State Government has al$o laid great 
stress for promoting tbe cultivation of 
crops like spices, fruits, tuber crops and 
off-sea~on vegetables. The idea is to produce 
high value and low volume crops so that 
the farmers could make good income even 
from small land holding. 

Keeping these facts in view, it would 
be of grea( advantage to local farmers 
if cash and commercial crops are 
also included in crop insurance scheme 
so as to enable them to take full advantage 
of such a good scheme introduced by the 
Central Government. 

Large cardamon is the fop!most 
commercial crop of Sikk 1m, the area and 
production arc 23,000 hectares and 3,OCO 
toones I espectively. This crop has immense 
potentiality and fits in very well under 
agro-forestry system of land use. Further, 
there is ample scope for increasing the 
area and production. The biggest constraint 
in the development of this crop has been 
the tremendous fiuct uatioDs of prices as 
a result of which many a time the farmers 
have to encounter distress saJe. It is, 
therefore, desirable to explore the possibi-
lity of exporting 'arse quantities of carda-
rnofftJ so that the farmers wi)) be assured 
of remunerative price. 

Sikkim also produces ainler and 
the total production is around 10,000 
tonnes of ginger per aooum. The area 
and production of ginger bas gone up 
considerably during tbe last five years 
whereas the price has been decreasing. This 
bas greatly discouraged the farmers and 
the area under this crop is likely to come 
down in the near future if the price for 
ginger does oot impro\e. In order to find 
new markets for ginger there is an urgent 
need for ascertalDlDg tbe feasibility of 
exporting the same or marketing for 
domestic use of the same. 

The Ceotral Government has been 
doing a lot for tbe socio-economic develop-
ment of tribals. In Sikkim also the tribal 
population constitute about 23% of the 
tOlal population and the North district 
has the largest concentration of tribals in 
one pocket, although the tribal population 
in three otber districts is more than the 
tribal population of North district. The 
tlibals in diitricts other tban the North 
are scattered and concentrated in large 
number of pockets. Their economic 
situation is far more WOlse compared to 
those in North district. The State 
Government has been mak.ing 
all efforts to improve their economy with 
very llmited resources, but it is not possible 
to assist such farmers with the available 
funds under Plan programmes .... 

MR. SPEAKER: Mrs. Bbandariji. you 
give it lt be will add it. 

AN HON. MEMBER A good rulina. 
Sir. 

SHRIMATI D.K. BHANDARI: This 
makes it necessary to cover the tribal 
farmers of East, West and South districts 
under Special Centra) ASlSistance Programme 
so that they may also get the same benefits 
as has been given to farmers of North 
district. These farmers have been 
costantly pressing for such benefits and they 
have alrea jy started feeling neglected. The 
objective of the Special Central Assistance 
programme is to help tribals to improve 
their economy and it is desirable to includo 
an the tribal farmers residing throuahout 
Sikkim rather than concentrating only ill 
one district. If this is flot done tben the 
tribal farmers of other districts will lea 
bebind in CQonomic development. 
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saal PIYUS TIRAK Y (Alipurduar): 
Everybody in tbis House including yourself 
calls himself a faTmer •••• 

MR. SPEAKER : I do not call, Sir, but 
I am. 

SHRI PIYUS TIRAKY : We say we 
represent tbe farmers iu this Hous~. SuH 
the farmers' phgbt IS very ::-,onyt:d lD lbJS 

country. The reason is ; what tbe GoverD-
ment should do first is the land reforms. 
Land reform is a must because those who 
are actuaJ tiUers bave velY lIuie land. 
Those who are holoing lands are not at all 
farmers, they are so-called farmers. 
Tbey have a good number of lands. That 
is wby in agriculture we ale still 
lacking ••• 

AN HON. MEMBER : Culture. 

MR. SPEAKER 
other places also. 

SHRI PIYUS 

Demand reforms in 

TIRAKY Then 
COD.lk!cted with land reforms is irrigallon. 
So tbese two MiDl&tries-IuigatioD and 
Agriculture should get together and tbink 
over it as to bow to provide the facihtH::S 
for irrigation to the farmers. 

Secondly, we should Lave a need based 
agriculture. We know in every block how 
many people are there. Then we should 
calculate how much rice, bow much eggs, 
bow much meat, bow mucb pulses, etc. we 
need. That should be calculated and the 
production should be diverted on tbat hoe. 
Then we can know bow much our country 
needs. Now OUf Jiv ing standards are 
very low compared to other countries. Very 
few people get milk, eggs and otber 
essential foods which a person meaus every 
day. It bas become a medicine for a big 
percentage of our people. Indian people are 
Dot getting so mucb calories a human being 
Ilhould act every day. It is below tbe scale. 
Tboo&h we have acbieved self·sufliciency in 
food production, still what a person needs 
in terms of calories we arc still not getting. 
So our living standard is very low. So tbat 
bal to be improved. 

Then agriculture, in our country t is 
r~rved for those who do not know aoy 
kind of profession or who does not have 

any business or service or any ou..r work. 
Tben be is pushed into aaricI.&llure. That 
means only illiterate or thotc who have DO 
other means come into aariCu)lure. In 
tba t way J if such sort of people are put to 
agricuh.ure, tben how can expect improvement 
in agriculture 1 Most of the members have 
spoken about the fixatioD of price for the 
agncultural produces and they hiebliSbted 
tbat the farmers are not getting the reason-
able price for tbe same. In tbis connection. 
I would like to suagest tbat the farmers 
should be taken into consideration; their 
representatives must be asked as to bow 
much price the agriculturists should get for 
their produces. 

As far as tbe industry is concerned, tbe 
Management and the Government sit 
together. while fixing the price of tbe 
lIh.1ustrial products, and tbey fix tbe price 
accordingly. Uo the contral")' tb. 
farmers are not even consulte4 
as to how much prace tbey sbould get for 
lbeJI produce like jute, ri,,-e and wheat. 
Here, the ~linister and the officers sit 
together and lh~y fix the price for tbe 
agIlcultural produce arbitrarily. So, tbe 
gnevances of the farmers remain unrQsolved. 
In lhis connection, 1 would sU&gest 'hat tbe 
farmers or their representatives should be 
given an opportunity to sit together and 
fix the price. Then, tbey can get some 
justice. In the industrial field, the 
lDdustrialists are very mu~h involved in 
fixmg the prIce for tbeir products. 
So, I would like to ask as to wby not tbe 
farmers should also be involved while are 
price is fixed like other people? They tbe 
very m ucb neglected. 

Further, there is one demand which I 
would like to go on record. My demand 
is tbat every Block should be provided 
with at proof storage facilities where tbo 
farmers can keep their produce. 

MR. SPEAKER: Why yOU are 
repeating it ? He bas already covered 
it. 

SHRI PIYUS TJRAK Y : If jt is so, it 
is all right. Then, one more point I would 
like to make. Every block should be 
provided with cold stora., lacilities 
for the perisbable items wbich .... icultllrilts 
produce. 
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MR. SPEAKER: Transportation for 
perishable ftuits and vegetables ftom one 
place to anotber is allo necessary. 

SHR.I PIYUS TIRAKY: Finally I 
would like to make one suggestion. Food 
procesSJD8 10 tbe small scale Industry and 
poultry and in the hke fields, tbere should 
be tralDlDg facilities for tbem. ~Ibe Police 
need trainlDg; the cncketeers need trainlDg. 
So, every block must have a training centre 
to educate tbe farmers about the new 
technologies tbat arc available. That if 
my request. 1 hope the hone Minister, 
perhaps, will thInk over It. 

*SHRJ R. JEEV ARA THINAM 
(Arakk.onam) : Hon. Mr. Speaker, SIf, in 
support of tbe Demand lor Grants of tbe 
Mmistry of Agnculture and Cooperation 
for 1986-87. I wlsb to make a few 
suuestaoDS. 

For the termmal year of 7th Five Year 
Plan, tbe target of food production bas been 
fixed at 180 million tonnes. But for 
1986-87 no target of productIOn bas been 
fixed for oil seeds, cotton, jute and 
sUiarcane. The production of oil seeds and 
luprcaoe sbould be given as much 
importance as the production of foodgrains. 
Then only we will be able to avert the 
import ot oil seeds. We will be able to 
produce more sugarcanc, whIch in 
consequence will result in higber YIeld of 
sugar. We can then export sugar in 
substantial quantity. I want tbat adequate 
attcntion must be paid to the production of 
oil seed! and sugarcane. Another 
important issue is tbe existence of 
malpractices in tbe sugarmilJs, whether 
the) are in the private sector or in the 
cooperative sector. The man_sement of 
.ugarmills do Dot Jive the scheduled prices 
to tbe sugarcane cultivators. They owe 
teveral lakbs of rupees to sugarcane 
cultivatoJ'l. I would like to refer to my 
personal experience with a sUlarmill in the 
cooperative lector. 

There is a augarmill in cooperative 
sector io Ambur in Tamil Nadu. This is 

being exploited fully. The members bave 
not got any dividend for several years. 
The Special Officers appointed by tbe State 
Government to manage the cooperative 
sugar mills under supersession also behave 
in an autocratic manner. In Ambur susar 
mill recently 1 lakh bags of iugar has been 
sold at a price which is 30% below the 
prevailing market pnce. Naturally tbe 
bugarmlll runs uno~r a Joss. 1. he Special 
Officers do not take any mterest to run 
these mills effectively. 

There is no meaning in continuing witb 
this kmd of aimle~s behaviour of sugarmiJl 
owners. Several years ago the Central 
Government appointed Bhargava Commission 
to investigate into these malpractices and 
make suggestions for improving the sugar 
Industry. This Bhargava Commission 
recommended the natlODalhatlon of sugar 
industry. In thiS House also there were 
several discussions about the recommenda-
tions of Bhargava Cornmu.sion. So far 
thiS r~ommeDJation of Bhargav. 
Conlmisslon has not }tet been implemented. 
] am sure that our competent Mmister of 
Agliculture, Shri Buta Singb, will 
natior-alise the sugar industry as recommend-
ed by the Bharsava Commission. Tben 
only tbe sugar industry will become profit-
able. 

In Tamil Nadu there ale only two 
Regional Rural Banks. I demand tbat a 
Reglonal Rural Bank sboulj be set up in 
Pallipattu, which is in my constituency. 
Before I concJ ude, I would point out that 
in many Slates tpe cooperative societies are 
under supersession. There are also many 
loopholes in the State Cooperative Acts. 
1 be Central Government has recently 
appointed a Committee to look into tbese 
loopholes and suggest guidelines f OT the 
amendment of State Cooperative Acts. 
I request that the recommendations of this 
Committee should be implemented by tho 
State GovemmeDts and the State Coopera-
tive Jaws must be made potent instruments 
of action. j would take this opportunity 
to suggest that the cooperative institutions 
must be entrusted to well-trained professioDaI 
mangement. 

With tbese words I conclude my speech • 

• The speech was originally delivered in Tamil. 
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SHRI C. JANGA REDDY (Hanamkonda) : 
Mr. Speaker, Sir, we feel elated after seeing 
pbotos in tbe report which bas been given 
to us by the bon. Minister. Wht:n tbe 
wOIDCn and farmers relurn tbelt bomes 
bringing grains from their fields, they feel 
Ileat satisfaction. But when they take thelC 
foodgrains to tbe market for sale, they 
returD from the markets virtually in tears ... 
(InterrUpllon.) 

MR. SPEAKER : They look good in 
veil. 

SHRl C. JANGA REDDY: Sir, )OU 
are perfectly rigbt. They look lxautaful in 
veil. We are palOed very much wben we 
see them weeping. The farmer has to 
suffer loss in every respect. So, attention 
should be paid towards his sufferings. 

J would like to submit througb you, Sir, 
tbat tbe Government fixes a lo\\>cr price for 
sugercane, but imports sugar from other 
countries. SlIDllaIly olheed is aho imported 
at cbeaper rates, but It is sold here at 
bigher prices. The money \\bicb is u~ed 

for Importing these commodities should be 
utilised for tbe productlon of these things 
in the country itself so that the farmer may 
prosper and also all these thlDgs could be 
&rown here. 

Sir, we spend Rs. 780 crore for tbe 
import of sugar and otber commodities. 
Sugar is imported at tbe rate of Rs. 225 per 
qUintal and IS sold here at tbe rate of 
Rs. 600 per quintal. In this way the money 
wbich is used for importing these commodi-
ties should be ~pent for impr(;ving the lot of 
tbe farmers. We import oil worth Rs. 1300 
crores from other countries, but you say 
tbat you bave no Dhlney for dry farming to 
be undert~ken in the country. Then you 
say tbat tbe couDtr), is self-sufficient. You 
import coconut 011, edible oil, sugar etc. 
Wbat is tbe rea~on of it? The r~ason so 
far I have understood IS that the farmer 
does Dot get remunerative price of bis 
produce so be is not taking interest in 
tbe agricultural work.. It is. therefore. 
necessary tbat tbe money, which is spent 
for importing aU these commodities, sbould 
be spent here for the betterment of tbe 
farmers in our country so tbat they may be 
encouraaed in their work. 

Sir, tbe National Seeds Corporation 
purchases seed at tbe ratc of Ri. 5 per q. 

and sells it at the rate of Ra. 7 per ka. Itl 
cost comes 10 RI. 7 per kg. aDd then you give 
~ubsidy on tbe ~ceds at the rate of Rs. 3 per 
kg. J tal! to understand that wben the 
S\!eds (.;OlpOJ8taon purcba~~s seed at tbe 
rate oj Rs. 5 pc:r kK. and sells it at the rate 
of Rs. 10 per kg, whether Ibis increase of 
Rs. 5 per kg. is due to bringing it to tb. 
godown and tben taking it out of it. Tbis 
IS w rODg and such tbing should not take 
place. You call It a economic pncc. You 
say that subsidy IS beinl provided OD this 
Item. but you are increasing its rate from 
Rs. 5 to Rs. lU. In tbis way money is 
belOg wattted. ThiS sbould not bappeD. 
We sbould provide benefit to tbe farmer. 
I would request that our bon. Minister, 
Mr. Speaker and eighty per cent of the 
Members have agricultural background. So 
sufficient time should be allotted for 
discussion on the problems of farmers. 
We sit bere from 1 J o~c]ock in the morning 
till 9 o'cloek in tbe nigbt. But when 
discussion on tbis Issue IS takeD uP. we find 
tbat we have no time for it. The bon. 
Mmilter bas no time whereas there is 
sufficient time to speak on otber demands 
for grants. 

Mr. Speak.er, Sir, I should like to know 
from the bOD. Minister as to what is his 
pohc), in rel8rd to ground nut and cotton ? 
COli on is sold at a lower rate. but tbe 
cloth made from cotton is sold at hiaher 
rates. The potatoes are 50ld at cheaper 
rates, whereas chips made from potatoes 
are sold at bisher prices. Similarly 
tomatoes are sold at cheaper rate. but 
Ketchnp etc. made out of it are sold at 
higher rates. 1 would like to know as to 
what steps the boo. Mmister bas taken or 
he is going to take in this regard? WbeD 
the agricultural product turns out from the 
factory in a changed form, it is sold at 
rates whicb are 1 SO to 200 per cent hi&her 
tban the prices paid to tbe farmers. What 
is tbe reason of it? Tbe main reaSOD is 
tbat there is 00 co-ordination between 
the commerce and Food Ministries. You 
do not think about tbe interest of ,be 
producer aDd tbe consumer, but you 
take care of tbe interests of industrialists 
oo]y. 

I would like to tell the House throulb 
you. Sir, tbat Dot even one per cent of the 
total outlay is beiDI SpeDt in rural areas and 
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the farmers are not gettiol even 20 per cent 
of what they should have lot. Tbis 
anomaly bas to be removed. Only then the 
condition of farmers and agriculture could 
be improved. 

Sir, I am thankful to you for giving me 
time to express my views. 

·SHRI B.N. REDDY (Miryalguda): 
Mr. Speaker, Sir, since the time at my 
disposal is very limited, I will be very brief 
and contiol" myself to a coupJe of points. 
I will conclude my speech before you ring 
the bell. 

Sir, tbere is a saying in Telugu which 
means that there is no food for the one who 
provides food. Farmer is the man who 
provjd~ food. Ours is the country of 
farmers. Majority of our countryman are 
farmers or farm workers. It is a pity tbat 
the farmen who toil round the clock 
througbout the year to grow food in order 
to feed tbe countrymen bave no food to eat. 
So poor they are. The main reason for the 
poverty of the farmers in tbe country is 
that the 37 years of Congress rule in the 
country bas done virtually nothing for their 
benefit. No remunerative prices were 
otl"ered to tbe agricultural produce. As 
thougb tbis is not sufficient the Government 
imposed various levies and taxes to break 
the back of farmers. The Government had 
concentrated only on industries and provided 
good prices for industrial products to enri.:h 
tbe already rich industrialists. The Govern-
ment policies favoured the capitalists. These 
wrong policies of tbe Government have redu-
ced the farmers to the bone and marrow. 
Now tbe position Is that farmers are facing 
starvation. Sir, the Government bad come 
out with soOt\! statistics regarding generation 
of employment in rural India. The Govern-
ment claims tbat it i! spending huge 
amounts for creating jobs in our rural 
areas. Similarly. the Government says 
tbat it is spendinr huge amount on poverty 
aIJeviation programmes. But how about 
the results? How for did the Government 
luc:cecd in creating employment and 
8neviatiDa poverty? Can this Government 
claim any success in this relard? Similarly 
CAD tbis Government claim any success in 
its efForts to reduce unemployment in tbe 

.TJlf IpttQb wa,I oriJip.U), denver", in 

country? Sir, the Government bas, in fact, 
failed miserably to tackle these problems. 
Tbere is no decrease in the poverty in our 
villages. In fact, the living standards of 
our people in rural areas are falJing down 
considerably. The smalJ and poor farmers 
are now turning into agricultural labourers. 
It shows how much affected OUf farmers are 
by the poverty. In repJy to roy question 
No. 7J 80 dated 21st April, 1986 tbe 
hon. Minister for Labour has stated 
tbat : 

hOne of the major objectives of the Five 
Year Plan is emplo) ment generatioo. 
(EmpJo},ment means major empJo}ment like 
rural employment) Full details of tbe 
funds alJocated for the purpose are Dot 
available. 

Tbat is one answer. The other answer 
is: According to tbe 6th Five Year Plan 
document, about 12 million persons in tbe 
age group of 5+were usually unemployed 
in March 1980. In the 7th Plan document. 
tbe usual status of unemployment estimate 
in the same age group bas been indicated 
as 9.2 miflion in March 1985." It means 
that the figure has came down from 12 m. 
persons to 9.2 millions in 5 years of time. 
Sir. this is not a major achievement. These 
has not been much improvement in 
providing employment to the unemployed. 
It also indlc8tf"S that there is no improve-
mellt in rural empto~ ment. The unemploy-
mtnt is increasing day by day in our 
countryside. The Government claims to 
be spendmg huge amounts to generate rural 
employment. But instead of decreasing, the 
rural unemployment has been on the 
increase. 

The claim for employment generation 
from 1985 to 1986 was 1 65 million man 
years to 2 million man years. But 
now almost 5 miHbn man years are 
unemployed. That means 5 million man 
years of unemplo\'ment is there. Majority 
of these unemployed are the rural un-
employed. This we have to keep in mind. 
Has the amount spent for generating 
employment yielded any fruits? Has the 
unemployment come down as a result of the 
efforts made bv tbe Government? What 
is the present ratio between tbese two? The 

TelUfu, 
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ISbri B.N. Reddy] 
Government is not able to clear the position. 
To say that the Government is spending 
huge amount for generaticn of employment is 
just an eye wash and a camouflage to cover 
the failures of the Government. 

Sir, now 1 will come to the last point. 
It is about IRDP programme. It is said 
that as much as Rs. 6000 croTes had been 
distributed through banks as loans during 
tbe period between 1980 and 1986. But, 
Sir, 30% of the bc:neficiaries have no 
permanent assets. P~rrnanent ac;sests had 
DOt been created in tbe case of these 30% 
beneficiaries. Either they had disposed off 
these assets or ahandoned. This is the 
position today of the assets created by 
Banks Joans. Without providing tbem with 
livelihood on which they can rely on, the 
Government believes in distributing cattle 
etc. and claims of providing livelihood. It 
is an il1usion if the Government thinks that 
it will succeed in alleviating poverty in rural 
India by distributing a few goats and 
bufallows here and there. 

The implementation of radical land 
reforms is necessary. It is also necessary 
to provide emp1o~ menl. Land reforms CRn 
create lot of ernplo,;ment potential. But 
land reforms bave become a disgraceful 
failure under tbe Congress regime. I would 
declare. It has become a disgraceful drama. 
It is in fact strengthening the capitalist land 
lordism, I would say, Sir, this is all tbat I 
want to say. 

[English] 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : Mr. Speaker, 'iir, we 
always avail of the guidance tbat }OU 

provide to tbis august House and to tbe 
country from time to time. Today espe-
cially. Sir, I wish to pJace on record our 
Ifatude on behalf of the millions and mi1-
ltotw of ram~era and peasants of this country 
to tbis aUJust House for having taken at 
lalt the Demands for Grants of tbe Ministry 
of A.riculture. I was not-very sure that 
these Demands will be taken up because 
the way v.e were proc«ding !t bad become 
alll\0St impossible but) realise with yoqr 
indulgence and with your personal eft"ons 
the Deman~s and Orants bave beeD tflkep 
llP! 

PROF. N. O. RANOA: Sir, we protelt 
against this kind of aUotmeot of time. 
Agriculture is the mOlt important 
thing. 

MR. SPEAKER: Prof. Ranaa, the 
boot is rather on the other leg. The time 
allotted was much morc. The time was 
misused for unproductive things. 

S. BUTA SINGH: Sir, I am thankful to 
you for providing this opponunity to this 
august House to discuss tbe most important 
aspect of Our national life. Agriculture is 
not only an occupation for the farmers and 
the peasants but also is the very lource 
of sustaining the life our country. Tbe 
kisans provide food Dot only to our bUIlUtD 
population but also to all the other beiDP, 
namely, animals. birds etc. Anytbiag 
whicb is living is fed by tbe farmers. There-
fore, tbjs is the most important aspect of 
our national life and I am thankful to tbe 
hon. Members for having given their 
suggestions on tbe mOlt important issue tbat 
sustains life in our country. 

Sir, ] will be very brief in my r,-ply. 
I would first of all like to place the balance 
sheet of the achievements of aariculture in 
the country which bas been described in 
tbe AnnuaJ reports pcrtaininl to Agricul-
ture, Rural Development, Fertilisers and 
other allied subjects which arc covered and 
served by the Ministry of Aaricuhurc. But, 
Sir, some of tbe hon. Members raised 
certain basic issues on wbich I would like 
to touch whilo! preseoging the balance .. sheet 
of tbe achievements made by the Ministry 
of AgricuJture. 

Sir. a very significant cbaDlc bas been 
made in the allocation of sources. In the 
Sixth Plan tbe allocation or the sources for 
agriculture was more in the Central Plan 
than in tbe State Plan. In tbe Sixth Plan 
tbe total allocation was RI. 4900 crores 
out of wbich Rs. 2900 crores were in tbe 
State Plao aDd Rs. 2000 ClOret in tbe 
Central PI aD whereas in tbe Seveath Plan 
out of a total allocation of RI. 7214 crO(es, 
Rs. 4314 crores have bceo aUoca&ed to 
tbe State sector aDd only 1\1. .2700 crore' 
to tbe Central ~lor. This Ibows t),at 
we are tryin. to place more and more 
reliance on tbe effort. of tbe States. W. 
~ .I~tl .. reore.~ .-" of 1~. t9 
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the Stat .. so as to enable hem to increasethe 
agricultural production in this country. This 
is a very sianific8nt change so far as giving 
priority to tbe agricultural development 
in the States as well as in the Central 
Sector i, concerned. Aloog with this, I would 
like al&o to take a little pride in presenting 
before this august House some of the facts. 
The hone Member from Bihar raised a 
question tbat notbina bas happened in the 
field of agriculture. He was questioning the 
very idea of agricultural develoment. 
The States know about this; the whole 
country knows it and the worle over it is 
known tbat it is an established fact that we 
bave made tremendous progress in tbe field 
01 aaricuUural development. If you look 
at tbe per bectare yield of some of the 
crops, this wi)) go a long way to establish 
tbat we bave really revolutionised the 
method of cultivation in our country. 

In 1950, tbe per hectare yield in rice 
was 600 Kg. This has now touched near 
about 1500 Kgs. or round about the 
figure. It is an average. If you look at 
lome of the progre~sive States which have 
done very well, like Haryana, Punjab, 
aod Andhra Pradesh you will find that in 
Punjab, rice yield bas risen from 608 Kgs. 
to 3063 Kgs. Does it not show tbat 
tbi' is a real revolution? Similarly, in the 
case of wheat, the per hectare yield was 
about 663 KIIS. and it bas now reached 
1873 Kgs. taking the average of the whole 
country. Again in Punjab, it is 3284 Kgs, 
perhaps it is the record which has been 
established by the cauntr). Some hon. 
Members were very much concerned about 
tbe rcgional imbalance, inter-crop imbalance. 
Yes, it bas come to our notice. These 
imbalances will have to be removed aod 
we arc making special efforts to see that 
lome parta of our country specially tb~ 
Eastern side, tbe Southern aide and tbe 
Western side will also get due attention. 
But it is not true tbat if you look at tho 
croppina pattern, in the case of certain 
crops. tbe Northern region has dODe well 
and in certain other crops. Southern region 
bas done wen. Take for example cottOD. 
Now, in Nortb-Bast. cotton yield is about 
18S Kg- per beetare. But in Andbra 
Pradesh, it is 363 Kls. per beetarc. 
Similarly, I would like to refer to the 
proar"iYe State iu tbe case of sugarcane. 
10 *0 North. it is about 62.25 Ka. per 
~,. But io Tamil Nadu. it is 104.2 

Kg. per hectare. In maize production. 
it is about 1830 KgI. in Punjab whereas In 
Karnataka, it is 2719 Kg. per hectare. This 
also shows the efforts made by tbe Agri-
culture Ministry, by the State Governments, 
in attempting to increase tbe yield of our 
crops which have been evenly distributed 
although certain crops are specialised in 
certain States. For example, Maharasbtra 
specialises in sugarcane, Tamil Nadu 
specialises in sugarcane and Karnataka 
specialises in maize. Therefore, there bas 
been an attempt on the national scale to 
see tbat this progress i~ evenly distributed. 
But it is also a fact that we have now 
recognised that in certain parts of tbe 
country, specially the Eastern Sector-
Bihar, Orissa, West Bengal, Assam and 
other Sta tes-has not done so well as they 
should have done. Thorefore, we are ha.ing 
other projects for increasing the yield 
in that sector. Now, having done that, 
I would a1so like to mention that some 
of the hone Members have raised certain 
points. I wou1d like to start with tbe 
first hon. Member, Shri Ramacbandra 
Reddy who initiated the debate. He was 
very critical about the NREP programmes. 
He was not correct in gIving the figures (or 
allocations for NREP programmes. I would 
like to inform the House that in the 6th 
Plan, the outlays were Rs. 1620 crores; 
it was including the State sbare. In tbe 
7th Plan, it is Rs. 2481 crores. In the 
very first two years of the 7th PlaD~ the 
outlays have heftn Rs. 565 crores in 1985-
86 and Rs. 670 crores in 1986-87. 
Therefore. this also goes to establish that 
we are giving much more 
the poverty alleviation 
the country. 

importance 
programmes 

to 
in 

Then, we have also drawn special plans 
in specified areas, as my coJ1eagues Shri 
yogendra Makwana and Shri Natwar Singh 
have very successfully explained some of 
the highlights. I would not like to repeat 
because those subjects have been covered 
by th~m. Shri Makwana gave the infor-
mation on dairy farming. fishencs. about 
mitigating tbe difficult conditions by the 
natural calamities and other things. I 
would like to confine myself only to some 
of the thrust areas in which the Government 
of India is very much keen to see tbat tbe 
overall improvement in the rural develop-
ment aDd in tbe agriculture is achievc4 
wit bin a specified period. 
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We bave made botb these programmes 
under the rural development and agriculture 
complementary to each other. Earlier, 
they were being taken independently, but 
now we are trying to dovetail the schemes 
under rural development with tbe agriculture, 
wbether it is soil conservation or it is 
poveny alleviation, or it is creating more 
jobs in the rural areas. They wilt now 
be based more on the agricultural extension 
schemes so that tbe benefits go to the 
develop~ent of agriculture through the 
rural development schemes. 

It is a question of using the available 
technology within our country. A very 
little of the technology available which has 
been created through tbe hard work of our 
scientists and research institutes, has been 
transferred to the rural areas. I was told 
by our scientists that about forty per cent 
of the technology that we have been able 
to achieve within the country is applied at 
tbe moment; sixty per cent of tbe technology 
available is yet to be transferred to the 
farmers so as to make them capable of 
increasing tbe productivity in their fields. 

There has been some criticism about 
producing tbe re~ults of the modern methods 
of cultivation. )f you want to see the 
effect of it, Punjab or Haryana is a case in 
sight, Pllnjab, which is leading the country 
in modem cultivation, has established tbat 
more and more moderanizatioD. appJying 
more and more technology to tbe field 
brings more and more jobs. Look at the 
number of people that we are now seeing 
being deployed in the farmers' fields; the 
people from Bihar, UP, Rajasthan etc. 
Tremendous opportunities of employment 
are thrown. It is only through tbe efforts 
tbat you bring in the latest technology, job 
opportunities are widened. 

There is another ill'pression which I 
would like to dispel, and that is that 
certain people believe that smaller tbe 
size of the farm. tbe Jesser chances of using 
modern technology. This is not correct. 
In Puujab, as you know. more tban fifty 
five per cent of the farmers have Jess than 
five acres of land and look at tbe achieve-
ment of tbe Punjab farmers. It is DOt 
00]1 the ,ize of tbe farm. If you look 
towards'~ peipbo,,"n, countri .. , Korea 

which is an advanced country, JapaD, tbe 
size of tbe farm in some cases is less tban 
two hectares, Jess than ODe hectare. 
It is the scientific approach, application 
of technology to tbe unit tbat 
is under your occupation, that makes it 
possib1e to increase tbe per hectare yield 
from the area. 

PROF. N. G. RANOA: Lab to Land 
campaign must be made permanent. 

S. BUTA SINGH: That is rigbt aDd 
we are doing it. 

As I was IDCntionin., prOlf'ClS in the 
agriculture field bas bc-en quite encouraainl. 
But for tbese drought years which have 
intervened and which are continuing for 
tbe last four or five years, we would have 
overshot tbe targets tbat we have fixed for 
ourselves. But unfortunately, we could not 
do 60 because of tbe difficult conditions 
created by the weatber. whether it is floods 
or droughts. And mostly it is because of 
drougbt. As my distinguished coUeasue. 
Sbri Yogendra Makwana just DOW mentioned. 
a large number of our States are reeling 
under drought and tbat too for tbe Jast 
four years, witb the result that the under .. 
pround water table bas almost disappeared 
aod it is impossible for our kisans to draw 
on the water because they do not have 
the - implements. Through traditional 
methods they cannot reach to tbe level to 
which water has disappeared. Therefore, 
we are supplying special rip to those States 
which are now suffering from drought. 

Even then, tbe mOlt heartening feature 
of tbis wbole development is tbat our far-
mers whether tbey are under rain-fed 
conditions or when tbey are facing drouahts 
of very very severe nature, are able to 
produce enough. The fall in production 
as compared to tbe earlier periods is not 
much because our scieDtists have made it 
possible to develop certaiD kinds of seeds 
and to have better man_sement and appli-
cation of inputs and usage of water In .l1li. 
That fs why our Iduos are able to lustalD 
even in the r mOlt difficult areal. In lbe 
earlier yean. when there was droupt, 
production bad fallen by 22 million tODDel 
because of just ODe year·, drouabt. Now 
'We are havinJ droupt fot more tbaa four 
years. The production bas 'allen ia ODe 
ltllta~ \ly about 3 millioo toDDOI 1D4l1' 
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the second iostance by about (; mHlion 
toanes. This shows that through the 
application of science and with the initia-
tive of our scientist., we bave been able to 
sustain aDd even undor the most difficult 
conditions our farmers are able to produce 
onouah. 

At the same time, there is DO doubt tbat 
tbis ti'tnc io the irrigatcd areas we arc going 
to have a record production, an all time 
bigh record production of wheat and rice. 
This is another tbing 00 wbich I would like 
our kisans to be congratulated by tbis august 
House because they are the real ones who 
are sustaining lifo in our country. 

Now these are some of the areas in 
which we must continue our efforts. Hon. 
member Sbri Sinba bas raised a very 
important question about soil conservation. 
No doubt, this is a most important aspect 
of our farming. Wc arc, at the moment, 
devoting our attention to maintain tbe 
quality of OUf soil. Soil erosion and soil 
degradation in our country are colossal. 
Upto tbe end of tbe Sixth Plan, a total 
of about 29.38 minion hectares was attended 
to and an expenditure of Rs. 1,212.29 crores 
bas been incurred. All types of soil bave 
been treated and water conservation 
measures botb under thc Central and State 
secton have been taken. This covers about 
17 per cent of tbe total problem area. Now 
Sir. in tbe total Plan, we are also having 
our plan to treat tbe degradation of soil. 
A taraet for treating about 22.71 million 
hectares was proposed in the Seventh Plan. 
This would require huge amounts of money. 
But, because of tbe constraint, of funds, 
it bas been pos ible to allocate only Rs. 
740.19 crores. And about seven million 
bectares of land will be treated during tbe 
Seventb Plan period. Therefore Sir, our 
continuous endeavour will be to improve 
the b6alth of the soil because soil and water 
are tbe two natural assets. 

SHRI M. RAGHUMA REDDY: What 
about Water-Sbed Management? 

S. BUTA SINGH: At the moment, 
I am talkinl aabout soil. I will come to 
water also leter OD. SO, tbis is a natural 
asset, whicb cannot be stretched. We have 
to see tbat tho health of tho soil is not 
allowed to deteriorate. Therefore, all the 
proarammes. whether it is from the Ministry 
of Forest or from the Ministry of Water 
I\.ources or from tbe Ministry of Aaricul-

ture or from the Wasteland Board are to 
take care of this. The Wasteland Board 
has been established and our bon. Prime 
Mjnister persooalJy has taken interest in 
these two natural resources. He bimself 
has beaded tbe panels for pre~rving these 
two natural resources~ water and soil. 

About water, the hone Member had 
asked ... 

SHRI C. MADHAV REDDY: He bas 
asked for Water-shed :rvlanagement. It is a 
soiJ conservation. 

S. BUTA SINGH: 'Yes', there is an 
all-India Board for Watershed Management 
which is taken up special for dry land 
areas. Now, Sir, we are trying to increase 
every year, the irrigation facilities in the 
country and we are adding about 2.S 
million hectares of irrigation potentials 
every year. This itself is more tban the 
area-irrigated area-m Australia and a 
few other South-A&ian countries put to-
gether. However, the unscientific and 
indifferent manner of the reservoirs and 
the canals led to extensive water-logging and 
inefficient use of precious water. Look at 
tbe extent of the problem. We are only 
able to utilise the 10 per cent of the 
precipitations in al1 the aspect~ whether it 
is agriculture, industry, drinking water, 
ground water replenishment. This is a 
huge colossal wastage. 90 per cent of the 
precipitations is going waste, which should 
be engaging our attention and we arc doina 
it. Therefore, we shall have to prepare 
a national plan for taking care of tbese 
natural resources and tbe Government of 
India, in collaboration with the Ministry of 
Water Resources, are very keen to see that 
this very scare, very valuable resource is put 
to the best usc. Also, at tbe same time, 
we are trying to optimise the land use under 
cultivatioo. Our efforts is to increase the 
croppiog intensity from 118 per cent to 130 
per cent in the dry land areas and 150 per 
cent to 200 per cent in tbe irrigated areas 
through National Crop Planning, Water 
Management as well as extension of market-
ing. Sir, my distinguished colleague, Shri 
Yogendra Makwana, has dealt with the 
activities in tbe animal husbandry field. We 
are trying to see tbat in the Seventh Plao. 
we are able to produce our target of 160 
million tonoes of foodgrain5, as mentioned 
by my distinguished collcaauc Shri 
Natwar Sinab. We have draWD a plao 
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towards the end of the century also and we 
have geared ourselves, whether it is inputs 
like, fertilizers, programme for producing 
high-yielding variety seeds, pesticides, irri-
gation facilities. We are improving our-
selves to see that our people. do not have 
to look for foodgrains and our country is 
not only self-sufficient, but we are able to pro-
duce surplus enough. Sir, the agriculture ex-
port itself is a remarkable record. In tbe last 
year, our export performance bas been 10 
per cent over the previous years. Whereas 
tbe total export in the country is forecast to 
have increased by 3 to 4 per cent or so, 
agriculture export itself has recorded 10 per 
cent increase, which is quite appreciable, 
and we will continue to double it in the 
years to come. 

MR. SPEAKER : 1 know that you can 
do it and much more can be done about it. 
By your efforts, you can just multiply it. 
What about fruits and other products ? 

s. BUTA SINGH : Sir, I am coming to 
tbat. For future of agriculture exports, we 
are looking towards horticulture, which is 
again a very rich field we have not been 
able to make a major break-through put 
we are looking forward for making a major 
break-through in tbat field. 

As I mentioned, the irrigation potential 
will have to be increased. Therefore, we 
are giving much more importance to the 
problems of irrigation; and tbe total 
assistance is of the order of Rs. 470 crores. 
of which about Rs. 410 crores are towards 
minor imptioD-which means that tbe 
weaker sections among tbe Kisans, the 
poorer Kisan5, will get much more assis-
tance-as compared to major irrigation 
which is very heavily capital-intensive. 

Similarly, about Rs. 240 crores on 
national dairy development projects will 
prove bow special attention to moisture 
conservation and careful choosing of crop 
combinations would increase production. 
So. we are tryin. to see that the compre-
hensive crop insurancc scheme is extended. 
Already, tbe hone Finance Minister bas 
qree.d to extend the scheme to some of 
tbe crops under horticulture, cotton crops 
aDd some of the crops whicb are DOW aroWD 
in dle dryland sector. 

SHRI V. SOBHANADREBSWARA 
RAO: Tobacco and chillies also. 

S. BUT A SING H : We will put it up 
to the Finance Ministry, naturally, because 
we want funds. 

For the first time, cotton, sugarcane 
and fruits are proposed £0 be covered Udder 
tbe scheme, from Kbarif. 1986. 

We are also tryina to amend tbe laws 
relating to seeds and insecticides. to ensure 
not only efficient supply, but also to see 
that the quality is maintained, 80 that tbe 
farmers get good service from the inputs. 

PROF. N.G. RANGA : That is where 
adulteration has to be prevented. 

SHRI M. RAGHUMA REDDY 
(Nalgonda) : The defaulters should be treated 
on par with adulterators in food products. 
The present Act is not good. I t should be 
on par with the Food Adulteration Act. 

S. BUTA SINGH: That is why we 
are trying to amend the laws, to make tbem 
more stringent. Your suggestions will be 
available at the time tbe amendment 
comes, so that the guilty is brought to 
book, and tbe farmers are not cheated; 
whether it is pesticides, fertilizen or 
insecticides, we are going to make tbe laws 
more stringent, 50 that tbe kisan is not 
exploited. 

As mentioned by some of the bon. 
Members, we are also proposing to brioa 
a long-term policy for aaricu ltural pricca. 
So far, tbere has been a policy from crop 
to crop. But the Prime Minister bas given 
us a direction tbat we must brine a 1008-
term policy, so tbat tbe Carmers are also 
able to plan tbeir crops much in advance, 
and also they are able to work out tbe 
economy for crops that they would like 
to grow. 

PROF. N.G. RANOA 
cover the COlts. 

It should 

s. BUTA SINOH : That will be buis. 
It will be aD Aaricoltural Pricel eomm ... 
lion OD Costs and Prices. 

HOD. Members Narayan Cbaubey. 
the last Member aDd lome or the boa. 



VAlSAKRA 5, 19GB (SAKAl D.<J. (Gen.) 19i6-t7 ~ 

MembeR were vet)' critica1 about land 
reforms. Land reform Is Dot only a question 
of IOCIat justice, but it is tbe major vehicle 
for removina poverty from rural areas. 
U bas been agreed by almost all the 
Ministers in charge of Revenue Departments 
In the States; in the last mee~iDg that I 
bad ~D Delhi, tbey bad agreed to give 
the topmost importance to tbe issues 
rolatiD& to land reform. There was a con-
sensus on some of the issues, and on the 
point that land reforms would be tak.en 
up for implementation more vigorously. 

I will not like to join issue with Sbri 
Cbaubey and tbe bon. Members from West 
Bengal, because tbey were not only 
vociferous, but they extended their support 
to mc. and it is for this reason that I would 
not like to place certain very inconvenient 
statistics in this House, before those 
Members. We bad expected from a party 
which professes to be Marxist, that tbey 
would implement the land reforms; but 
unfortunately, tbeir picture is no dif!erent. 
(I nt t!r,upt; 0116) 

SARI SAIFUDDIN CHOWDHARY 
(Katwa) = Most of the 50% of distributed 
land is in West Benpl. (Interruption.J) More 
thaD SO per cent of the land is in West 
Bengal. That should go on record. 
(Interruptions) 

MR. SPEAKER : Mamataji, please sit 
down. I would like just to add one tbins. 
Land reform is woll, but there sbould be 
aome .'ealtb reform also. Everywbere it 
should be applicable, not in one place. 

(lnte,ruptloru) 

S. BUTA SINGH : The nation bas 
accepted tbe land reforms 8S the pru 
mantra for tbe real amelioration of the 
millions and millioDs of landless people 
In this country; tbat i. wby there is always 
• question tbat wby an issue lite this bas 
DOt beoD viaoroualy implemented in this 
couotry so far. (ll1l,""",ioIIs) 

SHR.l SAlFUDDIN CHOWDHARY: 
You have to tell us.{IIIIIt"r."io",) 

s. BUT A SINGH: I was lOinl into 
tile quesdoe of impJemeotatioD perf'onraaoce. ( ,,,,.,,,,,,,,/(113) 

SRIU C. JANOA REDDY : WIl, are 
'" .... urbao ~? UIII,""""rJII8) 

SRRI ABDUL RASHID KABUL): 
Laod was giveD to the tillers in lamma 
and Kashmir as early as in 1948. Wby 
did not the other States do it ? 

s. BUT A SINGH : Having said tbat, 
I was trying to only highlight what bas 
been declared sarplus under various lan. 
(Interruption.) 

MR. SPEAKER : PJease don·l waste 
my time. 

(Inter ruptionJ) 

S. BUT A SINGH : What has been 
declared as surplus area, bas Dot been 
distributed. A question regarding a large 
portion of this area is still banging in 
various courts including tbe Supreme Court; 
and every effort bas been made to see that, 
somehow or otber. this very important 
programme is circumvented. There are 
States where land records are not available 
and in very very big States, Stetes bigger 
than any number of countries; land records 
are not available; land records are Dot 
allowed to be entered. (/n/~,rupl;Ons) If I 
name all tbe States, then the time left at 
my disposal will be finished. Therefore. 
I would urge upon tbe hone Members and 
seek full cooperation of all the political 
parties which have agreed to tbis national 
programme to see tbat this programme is 
given a serious thought and due imponance. 
We wi)) go a long way. Here there is DO 

question of Congress Party or this party: 
it is a question of nationaJly accepted 
policy programme for which there is DO 
political gain. This is one policy. TMre 
is no political difference upon which we 
have to see that the tillers of tbe land, 
Poorer kisans, tbe small farmers, peasants 
are also given a right to Own tbe land 
whicb tbey till; on this there cannot be 
any question. 

Now, Shri Kabuli wanted to know 
something about apples. So far as apple 
scab is concerned, we bad a meetin. only 
last week of tbe specialists from Jammu 
aod Kashmir. from Himachal Pradesh and 
all the scientists available with tbe GO'VClll-
ment of India. here top officers. they haft 
been able to assess the situation; they haft 
been able to see tbe dimension of tbe 
problem and tbe team will be visitiD8 Jammu 
and Kashmir soon with • pack..., of 
schemes to undert1lke, and aU oat attack 
OD Oris acab •.•. (1IIIm"IU"'_") 
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SHRJ ABDUL llASHID KABULI : 
It is serious. 

s. BUT A SINGH: It is serious in 
Himachal Pradesh; it is serious in Jammu 
and Kashmir. It is serious in Uttar Pradesh. 
Therefore. we bave already identified areas; 
we have also identified the solution; tbere is 
DO dearth of solution; and this disease is 
curabJe. Tberefor~ we will make an effort 
to see tbat tbe apple crop is very important 
both for the national economy as well as 
for tbe health of the people. The aerm 
plasma of the apple crop in our country 
is very very old and we are trying to get 
some of the best german plasmas feom any-
where in the world and we will try to see 
that tbis plantatioo is replaced gradually so 
tbat our farmers, growers can also have tbe 
best germ plasma available in the world. 

The issues that some bon. Members 
have raised are of tbe nature of certain 
problems in tbeir respective States. No 
doubt, we have got the suggestions made by 
tbe boo. Members and we will take all steps 
to see that their suggestions are given due 
attention aud we will try to implement tbe 
sugestiODS made by hOD. Members. 

One bon. Member raised a very im-
portant issue so far as the dev\!lopment of 
tbe rural areas is concerned and that is 
pancbayati raj and cooperative system. No 
rural development or agricultural develop-
meot for that mauer, can take place uoless 
tbe involvement of the people throub their 
elected representatives, whether through 
pancbayati raj or through cooperative system, 
is assured. I ba ve been writing to the 
Chief Ministers. The bon. Prime Minister 
himself bas written to all the Chief Ministers 
about these two vital issues of our national 
life i.e. panchayati raj and cooperative 
Iystem· But unfortunately, tbe response 
bas DOt beeD matcbiDl witb tbe urae tbat 
we have been placioa before the States. In 
certain States the pancha,at elections have 
not been held for quite a Dumber of years. 
ADd in certain States tbe .system itself is 10 
deficient that there are bardly any powers 
with tbe panchayata. 1bere(ore, II there ;. 
any paochayati system tbere, it il only a 
farce. Therefore. in the interest of the overaU 
development of rural areas and weD beiDl 
of the roral society it is just cuentiaJ that 
we should be aiyina due importaDce to 
tbese iDsdtutiODS wbicb are the very bub or 

brinaiDl any .tind or social cbanaea iD our 
country. If tho pauchayati raj .y.tem i. 
strool it can help us in idontifying benefi-
ciaries for rura) deveJopmont. Tbey can help 
us in implement ina some of tbe very im-
portant schemes which we have evolved for 
developing tbe rural economy. 

Similarly, in the cooperative sector, 
again, unfortunately the health of the 
cooperative is worse. Over 80 per cent of 
tbe primary cooperatives societies are not 
in a position to stand on their own, Prof. 
Ranga bas aiven a very 100d suggestion tbat 
we should organise service cooperatives 
wbich should serve the aaricuJturists by 
giving them loan service, etc. Similarty 
Sbri Awastbi was very keen tbat We shouJd 
be channelising tbe major input I.e. loao 
througb cooperative societies. If you look 
at the bealth of the cooperative societies at 
tbe moment in some of tbe States, tbe 
State level cooperative societies are not in 
tbat posifion. They arc even disqualified 
for getting any loan from NABARD becau4Je 
their performance, bas beeD very bad in tbe 
past. Tberefore, it is high time that o~r 
Cbief Ministers aod State Governments 
address lbemselves to Ibis in order to sec 
that the cooperative societies arc given 
their due share and they are able to play 
tbc,r role in the development of the society. 

These were some of the issues wbich 
tbe bon. Members bad brought forward. 
I am sure, the august Hous. will appreciate 
tbe acbievement tbat tbe Agriculture Ministry 
has been able to make. But as I started 
my remark, we are trying to share more and 
more financial resources and other powers 
with tbe State Governments. So primarily 
it is tbe responsibility of tbe State Govern-
ments. Wbether it is agriculture or rural 
development" hone Members must exercise 
their influence and try to involve themselves 
with tbe implementation of the schemes 
under qricultural and rural development. 
Only aDd onl, then our country caD prosper 
and our poor peasants and farmers can be 
saved from exploitation from tbose vested 
interests wbicb have been • beavy burden 
OD our rural society. 

With these wends I commend to tbe 
House to pus the Demands for tbe Ministry 
of Acriculture. 

MR.. SPEAKER: Mr. Buta 5i..., JI. I 
will like to take up ~ with tile 
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Transport Ministry and the Railway Ministry 
ror tbe easy movement and for some 
refrigerated van for the perishable so tbat 
it would help in the implementation of 
more productivity in the fruits and perish-
able products. 

s. BUTA SINOH : Sure, Sir. 

MR. SPEAKER.: That wi!l be a nice 
ltep because if other countries bave, then 
why don-' we. 

S. BUTA SINGH: Already the bon. 
Prime Minister bas liven us the direction 
to see that the horticulture aod specially 
tbe perisbable fruit, vegetables, flowers 
shouJd be given due importance and we are 
tryinl to see tbat specially in tbe big cities. 
tbe cosmopolitan cities, the prices of these 
essential commodities are not allowed to go 
up, aDd tbis can be dODe only through tbe 

efficient transportation. OUf farmen who 
are growing grapes in Mabarasbtra, in 
KarDataka, in Andhra Pradesb, are finding 
it difficult to sen their commodities and, Sir, 
we have gone to tbe extent of requesting 
tbe Civil Aviation Minister to provide u! 
cheaper transportation for this hip" perish .. 
able commodity and he baa given us a very 
sympathetic reply. 

MR. SPEAKER: I sball DOW put all 
the cut mOlions moved to tbe Demands for 
Grants relating to tbe Ministry of Agricul-
ture to vote together, unless any bOD. 
Member desires that any of his out motions 
may be put separately. 

All tbe ~ut motioDs were pat aod 
Negatived. 

MR. SPEAKER: I sball now put tbe 
Demands for Grants relating to the Ministry 
of Agriculture to vote. 

Tbe question is : 

"Tbat the respective sums Dot 
exceed in, tbe amounts 00 Revenue 
Accouot and Capital Account sbown in 
the fourth column of tbe Order Paper 
be .... nted to tbe President out of tbe 
Consolidated Fund of India to com .. 
pleto tbo SUlDI necessary to defray the 
cbaraa tbat wiD come iD COUI'IO of 
paymcat duriol tbe year eDdioa 31st day 
c-f Mareb, 1987 in .... '*' of tbe boadt 

of Demands entered in the second 
column tbereof against Demand Nos. 1 
to 9 relating to the Ministry of 
Aariculture. " 

The motion "as adopted. 
MR. SPEAKER: Now I have got two 

minutes left. 

(TI'anJiation) 

If tbe House agrees. 
the remaining Demands 
tbe House. 

I will put 
to tbe vote of 

SOME HON. MEMBERS: Yes Sir, you 
may do it. 

(EnIIiJh] 

MR. SPEAKER: O.K. If tbe House 
aays. 

OUTSTANDING DEMANDS FOR 
GRANTS (GENERAL) 1986-87 

J\.JiaJ.trles of CommunIcation." EnylrOD-
meat aad Fornt., FlaaDee, etc. etc. 

(Engll.hl 

MR. SPEAKER: I sball now put the 
outstanding Demands for Grants relatina 
to tbe Ministries/Departments to vote. 

The question is : 

~'Tbat tbe respective sums not exc:eedina 
tbe amounts of Revenue Account and 
Capital Account shown in the fourth 
column of tbe Order Paper be 
granted to the President out of 
tbe Consolidated Fuod of India 
to complete tbe sums necessary to defray 
the cbarges tbat will come in course or 
pay ment during tbe year endi1l8 tbe 
31st day of March .. 1987. in respect of 
the beads of demands entered in the 
ICCODd column thereof agaiost-

(1) Demands Nos. J 3 to 16 reJatina to 
the Ministry of Commuoicatioos; 

(2) Demand Nos. 26 to 28 relatina to 
the Ministry of En,._iTOnt1lent aDd 
Forests; 

(3) Demand Nos. 30 to 41 relatioa to 
the MiIllstrJ or Fioance; 


